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BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH司NEW DELHI

Orfainal Annlication No. 334/2023

IN THE MATTER OF:

NARESH CHAUDHARY

UNION OF INDIA & ORS

Versus

...Applicant

...Respondent(s)

STATUS REPORT OF THE JOINT COMl\位TTEE CONSTITUTED

BYTHEHON’BLE NGT IN O.A. NO. 334/2023

MOST RESPECTFULLY SHOWETH ： ﹒

1. At the outset, it is most respectfully and humbly stated that all the members

of the Joint Committee constituted vide order dated 09.05.2023 passed by

the Hon'ble National Green Tribunal in this present matter have the utmost

regard and respect for the m司esty of this Hon'ble Court and as in the past,

as also the present instance done and will continue to do everything in its

power to ensure compliance of the directions issued by this Hon'ble Court.

2. That the present OA has been filed making allegations regarding violation

of environmental no口ns in constructions at 6 Flag Staff Road and 45-47

Rajpur Road, New Delhi by PWD, Delhi. It was, inter-al旬，alleged that:

(i) conditions for grant of permissions for cu位ing of trees required

planting of 280 saplings. However, only 83 trees were planted and

thus, cutting of trees is in violation of conditions of permission. Such

cutting is illegal for which accountability of the person responsible

should be fixed as per law.

(ii) permissions for tree cu吐ing were taken by manipulation and

circumvention of order dated 10.02.2009. Instead of disclosing that 28

trees were to be cut in which permission of higher authority was

required, permissions were taken in instalments of less than 10 trees ﹔
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(iii) the said construction was raised illegally, ignoring the observations of

DUAC for increasing the green 訂閱which ipso facto is violation of

Delhi Municipal Corporation Act, 1957 requiring valid approval for

construction. Such violations 缸e to the detriment of environment.

3. Th前the present affidavit is being filed in compliance of the order of this

Hon'ble Court dated 30.10.2023 read with orders dated 20.07.2023 (as

corrected on 27.07.2023) and dated 09.05.2023 in O.A. No. 334/2023. It is
submitted that a Joint Committee was constituted by 也is Hon’ble Tribunal

vide order dated 09.05.2023 (refer p位a 8) in this present matter. The

Operative p缸t of the Order is reproduced hereunder:

8. In view ofαibove 的erme叫s and significαnee of requirement of

compliαnee for cutting trees αndproviding green belt αsαcondition

for constructions in congested and polluted cii句of Delhi, we

consider it necessαηl toα＇scertα:in thefactualposi；泣on by constituting

αjoint Committee comprising Chief Secret，α吵，Delhi, Principal

Secret，αry (Environment & Forest), Delhi, nominee ofDelhi Urbαn

Art Commission α！nd District Mαgistr叫e of the αrreα （District

Mαgistrate, North). Meeting of the Committee mαy be held within

one week αndreport m句befurnished within three weeksfrom to也y

by e-mα:ii at judicial-ngt@gov.in preferα！bly in the form of

seα:rchα：ble PDF/ OCR Support PDFαnd not in the form ofImαige

PDF The Committee will be free to interαct with αny other

Department or Authori，句αnd undert，αrke visit to the site. It m句y meet

online or 吋lineαs mαy befound viable. Ifanv violations are found‘

t/ze Committee ml!J!....l唾e remedial action in coordination wit/z t/ze

concerned statutorv authorities、in accordance witlz law. l1.」盟且

安ive a coov ofits reoort to alleeed violators for resoonse b巴fore tlzis

Tribunal、ifanv. before t/ze next date.

Actions taken and findings of the Joint Committee w.r.t. allegation

mentioned in oaras 2（的and 2(ii) above regarding failure to undertake

comoensatorv olantation and violation of order dated 10.02.2009

鬥P
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。
4. Th剖the Joint Committee observed th前allegation mentioned in p訂a 2(i)

above relates to following five permissions for 甘ee transplantation / felling

given for construction at 6, Flag Staff Road/ 45-47, R司p叮Road:

s File no. & No. of trees Compensator Status as per inspection dated
Date of involved y Plantation 01.05.2023

N perm1ss10n supposed to Observations Observations
o. be taken up related to regarding

byPWDas transplanted compensat。可

per terms & trees plantation and
conditions of trees
the approval transplantation

F.No. Total 9 nos. of 90 trees to be Mango-4, Amla-2 Out of 19 trees,
09丹ffD/ trees (Mango-3, planted at trees, which were only Bargad-1
TC/Felling/ Amla-2, Citrus-2, Green belt at transplanted, have tree found m
2020- 21 Kadipa討a-2) for Metcalfe been found dead healthy

dated transplantation House, DRDO &d可on ground. condition. Other
10.11.2020 from 6 Flag Staff Complex. No numbers have 11 trees were in

- Offline Road, Civil Lines been found on dead ＆ dry

tree. condition.
2. F. No. Total 2 nos. of 20 trees to be No mango tree on Remaining 7

19必ffD/TC mango trees for planted at transplantation trees were not

/Felling/ transplantation Green belt at site have been found on

20-21 from 6 Flag Staff Metcalfe found. ground.

dated Road, Civil Lines House, DRDO

04.01.2021 Complex. Only 83 Pilkhan

國Offline (Ficus Wrens)

3. F. No. Total 6 nos. of 60 trees to be trees have been

13仆ffD/TC bottle palm trees planted at found planted

/Felling/ for felling at 6, Green belt at out of 280 at

2021-22 Flag Staff Road, 此1etcalfe proposed CP

dated Civil Lines House, DRDO site. There were

17.08.2021 Complex 60 pits having

”Online no sign of plant

App. ID there (might

No. 3440 have died).

4. F.No. Total 06 nos. of 60 trees to be Only Bargad There has been

44/CFD/TC trees at 45”47, planted at tree has been no sign of

/online/ Rajpur road: Green belt at found on ground planting of 137

Felling/ 21- (1) Transplant- 4 Metcalfe with no. 99 on tree saplings at

心．
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22 dated (Ashok-3 ﹔ House, DRDO trunk the same site.
28.02.2022 B訂gad- 1 ） ﹔ Complex.

- Online and
App. ID (2) Felling”2
No. 6288 (Ficus

be吋amina-

1 ﹔Lasoda 間

5. F.No. Total 05 nos. of 50 trees to be Ashok-3, Neem-
05/CFD/TC trees at 45-47 planted at 1, Jamun-1 found
Felling/ Rajpur road: Green belt at at transplantation
online ID (I) Transplant - 4 Metcalfe- site in dead & d可

6483/22-23 (Ashok-3, House, DRDO condition.
dated Jamun - 1 ） ﹔ Complex
12.04.2022 and 4 trees, which
- Online ο） Felling- I were transplanted,
App. ID no. (Neem - 1) have been found
6483 dead & d可at site.

No numbers have

been found on
甘ee.

5. In this regard, the following has been observed by the Joint Committee 企om

the official records made available to it:

Date Event

28.10.2020 Sh. Vinay Chaudhary, Executive Engineer (Central & New

Delhi Building), PWD applied to the then DCF (Central) for

permission of transplantation / removal of 9 仕ees 企om 6,

Flag Sta缸Road (Annexure - 'A’）

09.11.2020 A reminder was sent by Sh. Vinay Chaudhary, Executive

Engineer (Central & New Delhi Building), PWD to the then

DCF (Central) for permission of transplantation / removal of

9 trees 企om 6, Flag StaffRoad (Annexure- 'B’）

09.11.2020 The then DCF (Cerr甘al) Sh. Adtiya Madanpotra asked

Executive Engineer (Central & New Delhi Building), PWD

to submit security deposit ofRs.5,13,000/- (Annexure- 'C')

10.11.2020 Sh. Vinay Chaudhary, Executive Engineer (Central & New
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Delhi Building), PWD deposited Rs.5,13,000/- with 0/o

DCF (Central) (Annexure - 'D')

10.11.2020 I Permission granted by the then DCF (Cen甘al) Sh. Adtiya

Madanpotra to the Executive Engineer (Central & New Delhi

Building), PWD for transplantation of 9 甘ees from 6, Flag

Staff Road and also to undertake compensatory plantation of

90 仕ees & maintain them for a period of 7 years. (Annexure

-'E’）

15.12.2020 I In continuation to earlier letter dated 10.11.2020, Sh. Vinay

Chaudhary, Executive Engineer (Central & New Delhi

Building), PWD applied to the then DCF (Central) for

permission of transplantation / removal of 2 仕ees 企om 6,

Flag Staff Road. (Annexure 一‘F’）

28.12.2020 I The then DCF (Cen甘al) Sh. Adtiya Madanpotra asked

Executive Engineer (Central & New Delhi Building), PWD

tοsubmit security deposit of Rs.1,14,000/- (Annexure -

'G’）

30.12.2020 I Sh. Vinay Chaudhary, Executive Engineer (Central & New

Delhi Building), PWD deposited Rs.1,14,000/- with 0/o

DCF (Centr剖） (Annexure - 'H’）

04.01.2021 I Permission granted by the then DCF (Ce忱的Sh. Adtiya

Madanpotra to the Executive Engineer (Cen仕al & New Delhi

Building), PWD for transplantation of 2 trees 企om 6, Flag

Sta叮Road and also to undertake compens前ory plantation of

20 trees and maintain them for a period of 7 ye缸s.

(Annexure- 'I')

It is observed that Proviso to section 9(3) of the Delhi

Preservation of Trees Act, 1994 provides that two application

in a year can be entertained from a person for the same 缸ea.

Therefore, it is observed that the said application dated

15.12.2020 was admissible in terms of Proviso to section

9(3) of the Delhi Preservation of Trees Act, 1994.

The order No. F.8(207)/CF/HQ/ DPTA/07-08/5983”87 dated

’ 戶，
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10.02.2009 (Annexure 一 汀， ） provides that applications

seeking permission for felling of 甘ees numbering 10 to 20

and more than 20 trees under the Delhi Preservation of Trees

Act, 1994, be processed and submitted to the Conservator of

Forests and Secretary (E&F), Govt. of NCT of Delhi,

respectively, before granting such permission. It is observed

that the application dated 15.12.2020 was not a 企esh

application but an application made in continuation of the

permission dated 10.11.2020 (as categorically mentioned by

the applicant / PWD in the said application dated

15.12.2020). In such case, since the total nos. of trees to be

fallen / transplanted became more than 10 (as earlier

application dated 28.10.2020 was for 9 甘ees and this

application dated 15.12.2020 was for 2 trees, thus totalling to

11 nos. of 訂閱s), therefore, this application was required to

be placed before the Conservator of Forests. This order dated

10.02.2009 used the words “ ． ． ．αrpplications seeking

permissionforfelling oftrees numbering JO to 20… ’ ，which

means that all applications from a person for S缸ne 訂ea, and

does not allow splitting of the applications by individual

applicants to bypass the scrutiny of the Conservator of

Forests. However, the then DCF (Cen甘al) Sh. Adtiya

Madanpotra did not obtained approval of the Conservator of

Forests but approved this application at his own on

04.01.2020 (copy of notings is at Annexure - 'K’） ， in

violation of above said order dated 10.02.2009.

03.08.2021 I Sh. Vinay Chaudhary, Executive Engineer (Central & New

Delhi Building), PWD applied to the then DCF (Central) for

permission of removal of 6 trees from 6, Flag Staff Road.

(Annexure 一‘L’）

12.08.2021 I The then DCF (Ce的al) Sh. Adtiya Madanpotra asked

Executive Engineer (Central & New Delhi Building), PWD

to submit security deposit of Rs.3,42,000/- (Annexure -

'M’）

13.08.2021 I Sh. Vinay Chaudhary, Executive Engineer (Central & New
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Delhi Building), PWD deposited Rs.3,42,000／”with 0/o

DCF (Cen甘al) (Annexure 一‘N’）

17.08.2021 I Permission gr扭扭d by the then DCF (Centr剖） Sh. Adtiya

Madanpotra to the Executive Engineer (Cen甘叫 ＆New Delhi

Building), PWD for felling of 6 trees from 6, Flag Staff Road

and also to undertake compensatory plantation of 60 trees

and maintain them for a p前iod of7 ye訂s. (Annexure - '0')

18.02.2022 I Letter was sent by the then DCF (Central) Sh. Adtiya

Madanpotra to the Executive Engineer (Central & New Delhi

Building), PWD for non-fulfilling conditions of permission

granted on 17.08.2021. (Annexure 一 ？’ ）

23.02.2022 I Sh. Vinay Chaudhary, Executive Engineer (Central & New

Delhi Building), PWD vide letter darted 23.02.2022

(Annexure 一‘Q’） applied to the then DCF (Central) for

permission of removal of 6 甘ees from 45-47, Rajpur Road.

Sh. Vinay Chaudhary, Executive Engineer (Central & New

Delhi Building), PWD did not disclose 也at the said plot 45-

47, Rajpur Road was amalgamated in the 6, Flag Staff Road.

ρ、‘’

The online application No. 6288 (Annexure - 'R’ ） was filed

by Sh. Israr Ahmed, Executive Engineer, Health

Maintenance Department, Lok Nayak Hospital, New Delhi

(email: eepwddelhib23 l@gmail.com) (Mobile No.

9717455493) with name of property owner as“Vinay

Chaudhary’’ ．
25.02.2022 I In pursuance to the application dated 23.02.2022 ， 個

inspection of plot 45-47, Rajpur Road was undertaken on

25.02.2022 (Annexure 一 嗨， ） by the official of 0/o DCF

wherein the following violations were noticed:

“ 研司已t捕前1TMaintenance Department lok Nayak

Hospital, New Delhi - 2, ~ml Ill句哥哥海別5, 47

哥哥Fæ成 本 研才 研 掃 射 研物村 前前

6Tff ？宗06 辦事？ 研討說句功拼命 財·w
所研研持fm可 研事12 叫研l 切持有
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’ ，「 l 哥哥＇ 1 桶，i吾爾開講話可台可言T電司還說
話意做稿 可建立 哥哥 哥哥其前吉布阿富司 毒 品可 寫看

電苟言申請訪稿和I哥哥稿可 立在 哥哥全意：

t耳赤 字材， 拼寫扮拘均可 棺材qll'ï3備 開w
aÎmiff說 扮~ 研tt 事？步 研物可l!~切可7 研

防司Til'jêPm可 哼哼 于~ëtfj-材er丹功~拘Fil’，

28.02.2022 I Permission granted by the then DCF (Cen仕al) Sh. Adtiya

Madanpotra to the Executive Engineer, P＼＼心，M-323, A

Block, pt Floor, Vikas Bhawan-II, Near Metcalf House,

Upper Bola Road, Delhi - 110 054 for transplantation of 4

trees and felling of 2 甘ees 企om 45-47, Rajpur Road and also

to undertake compensatory plantation of 60 trees and

maintain them for a period of 7 ye訂s. (Annexure - 'T’）

28.02.2022 I Notice F. No. /DCF(C)/DPTA/Offence/21-22/7551 dated

28.02.2022 (Annexure 一‘U’） was issued by the then DCF

(Cen仕al) Sh. Adtiya Madanpotra for 甘ee offence (exposing

roots of 6 trees） 剖45-47, R吋pur Road to the Executive

Engineer, Maintenance Department, Lok Nayak Hospital,

New Delhi - 02.

It is observed that the then DCF (Central) Sh. Adtiya

Madanpotra while issued the permission letter at the right

address (viz. Executive Engineer, P＼＼旬，M-323, A Block, I st

Floor, Vikas Bhawan-II, Near Metcalf House, Upper Bola

Road, Delhi - 110 054) on 28.02.2022 however issued Tree

Offence Notice to a wrong address (viz. Ex. Engg.

Maintenance Department, Lok Nayak Hospital, New Delhi -

02) on the same day, despite the fact 由前inspection report

categorically mentions th前the inspection was done pursuant

to application for felling of 6 trees 前45, 47 Rajpur Road.

This was done when the mobile number (9717455493) as

well as email id (eepwddelhib231@gmail.com) was

available on the application No. 6288.

︱ 丁
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Such act on the same day cannot be treated as an inadvertent

mistake but prima-facie it was a deliberate misconduct on

part of the then DCF (Cen甘al) Sh. Adtiya Madanpotra. His

future conduct also establishes the s缸ne as he neither

ensured that the notice has been delivered nor he took any

subsequent action pursuant to the said notice.

16.03.2022 Sh. Vinay Chaudhary, Executive Engineer (Central & New

Delhi Building), PWD applied vide letter dated 16.03.2023

(Annexure 一‘V’） to the then DCF (Central) for permission

of removal of 5 trees from 45-47, Rajpur Road. Sh. Vinay

Chaudhary, Executive Engineer (Central & New Delhi

Building), PWD did not disclose th前the said plot 45-47,

R吋pur Road was amalgamated in the 6, Flag Staff Road.

It is observed that three applications were made by the Sh.

Vinay Cha叫ha旬，Executive Engineer (Central & New Delhi

Building), PWD on 03.08.2021 (in n缸ne of 6, Flag Staff

Road), 23.02.2022 (in name of 45-47, Rajpur Road) and

16.03.2022 (in name of 45-47, Rajpur Road), without

disclosing the fact that the said plot 45-47, Rajpur Road was

amalgamated in the 6, Flag Staff Road.

It seems 也叫non-disclosure of amalgamation of plot 45-47,

R吋pur Road was amalgamated in the 6, Flag Staff Road was

done with malafide intentions to bypass the limitations of

maximum two applications for same 訂閱in a year in te口ns

of Proviso to Section 9(3 ） 。f the Delhi Preservation of Trees

Act, 1994 which provides that two application in a year can

be entertained 企om a person for the s缸ne area.

01.04.2022 The said applic前ion dated 16.03.2022 was not processed by

the 0/o DCF (Central) in the year 2021-22, and processed

immediately on first day of the ye訂2022-23 i.e. on

01.04.2022 (copy of notings is at Annexure 一 ‘明＇ ＇ ） which

raises serious doubts as to whether such delay was done to

’ 、
－、
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.. bypass 也e limitations of maximum two applications for

same area in a ye訂in terms of Proviso to Section 9(3) of the

Delhi Preservation of Trees Act, 1994 which provides that

two application in a year can be entertained from a person for

the s缸ne 缸ea.

Further, unlike previously when the then DCF (Cen仕al) Sh.

Adtiya Madanpotra approved the permission for

transplantation of 2 trees on 04.01.2021 (in continuation of

transplantation of 9 trees permitted on 10.11.2021) submitted

the file to the Conservator of Forests for approval in te口ns of

Order dated 10.02.2009, which establishes that也e then DCF

(Central) Sh. Adtiya Madanpotra failed 的seek such approval

/ clearance 企om Conservator of Forests while issuing

permission on 04.01.2022 at his own level.

12.04.2022 I Permission granted by the then DCF (Cen加1) Sh. Adtiya

Madanpotra to the Executive Engineer (Central & New Delhi

Building), PWD for transplantation of 4 trees and felling of 1

tree 企om 45-47, Rajpur Road and also to undertake

compensatory plantation of 50 trees and maintain them for a

period of 7 ye缸s. (Annexure - 'X’）

It is observed that such permission was accorded by the then

DCF (Cen加1) Sh. Adtiya Madanpotra on the basis ofwritten

advice of an officer subordinate to the then DCF 巴金盟i
﹝as the file was marked by such subordinate officer to the

DCF (P&M), which was not signed by him﹞that "As

discussed with CF, the saidpermission may be given by DCF

(C仰的。I Tree Officer (less than IO tree砂. In view ofthe

above, if approved, the file may be returned to DCF

(Central)戶r necessary action at their end. "

Such noting dated 05.04.2022 of an officer subordinate to the

then DCF (P&M) was not even endorsed by the then DCF

σ＆M).
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It is observed th前the then DCF (Cen甘al) Sh. Adtiya

Madanpotra with aid of an officer subordinate to the then

DCF (P&M) issued the permission 前his own level, without

obtaining instructions/ clarification from the Conservator of

Forests in this matter, which was required as per Order dated

10.02.2009 (copy ofnotings is at Annexure- 'Y’） ．

6. That explanation of the then DCF (Central) Sh. Adtiya Madanpotra (tenure

企om 06.08.2020 to 21.06.2022) was called vide memorandum dated

06.06.2023 (Annexure 一‘Z’） by the Pr. Chief Conservator of Forests,

Department of Forests & Wildlife (GNCTD), p叮suant to which the 也en

DCF (Central) Sh. Adtiya Madanpotra submitted a reply dated 10.06.2023

(Annexure 一‘AA’） ．

7. Pr. Chief Conservator of Forests, Department of Forests & Wildlife

(GNCTD) vide letter dated 06.06.2023 (Annexure 一‘AB’） asked Engineer­

in-Chief﹔PWD, GNCTD to provide the explanation of concerned officers of

PWD in this matter, to which a reply dated 14.06.2023 (Annexure - 'AC’）

was received from the Pr. Chief Engineer (M&F), PWD, GNCTD.

8. In this regard, the following has been observed by the Joint Committee from

the o叮icial records made available to it:

Date Event

28.02.2022 A notice (Annexure 一 旬， ） was issued at‘wrong address’by

the then DCF (Central) Sh. Adtiya Madanpotra for tree

violations 叫45-47, R jpur Road pursuant to inspection

report dated 25.02.2022. This was done even when mobile

number as well as email id of the applicant was available in

the Application No. 6288.

21.06.2022 Pursuant to order dated O 1.06.2022 (Annexure - 'AD’ ） ， the

then DCF (Central) Sh. Adtiya Madanpotra transferred from

Delhi to Ladakh.

06.07.2022 Pursuant to order dated 01.06.2022 (Annexure - 'AD’） ， Ms.

Cheshta Singh joined NCT of Delhi from Arunachal
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．，a Pradesh, and posted as DCF (Central), GNCTD.

02.11.2022 I The new DCF (Cen仕al) Ms. Cheshta Singh in mechanical

manner sent reminder notice dated 02.11.2022 (Annexur卜

‘AE’） to wrong address viz.“Executive Engineer,

Mα:intenance Depα（rtmen仗，LokN句1ak Hospit，αii, New Delhi -

02”without checking about the correctness of 吐ris address

and without ensuring delivering of the S缸ne. She also did not

followed-up 也isma位er.

Last week of I Reports were published in the national media about

April, 2023 I expenditure of crores of rupees on renovation on bungalow

of Hon'ble Chief Minister of Delhi (i.e. 6, Flag Staff Road /

45-47, R司pur Road) (Annexure - 'AF’）

01.05.2023 I An inspection was undertaken by Dy. Forest Ranger, Cen甘al

Forest Division to ascertain the compensatory plantation of

280 trees to be undertaken by the PWD pursuant to the

above-mentioned 5 訂閱felling ／ 仕ansplantation permissions,

as well as about the status of 19 transplanted 甘ees. It was
observed in the inspection report (Annexure - 'AG’） th前

out of280 加es to be planted by PWD, only 83 Pilkhan trees

were found at compensatory plantation sites, and that 60 pits

were there with no sign of plants (might have died) and that

these was no sign of plantation of 137 tree saplings at the

compensatory plantation sites. It was further mentioned in

the said inspection report that out of 19 transplanted trees,

only 1 Bargad tree was found in health condition, 11 trees

were dead and 7 trees were not found at ground.

02.05.2023 I DCF (Cen仕al) Ms. Cheshta Singh in mechanical m缸mer

again (second time) sent a reminder notice dated 02.05.2023

(Annexure - 'AH') to wrong address viz.“Executive

Engineer, Maintenance Departmer.仗，Lok NαyαK Ho平pita!,

New Delhi - 02’，without checking about the correctness of

this address and without ensuring delivering of the S缸ne.

03.05.2023 I News of missing plantation was also widely covered by

national media, in continuation of their coverage of

expenditure of crores of rupees on renovation on bungalow

︱「「
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of Hon'ble ChiefMinister of Delhi (i.e. 6, Flag Staff Road /

45-47, R吋pur Road) (Annexure 一‘AI’）

’‘‘三

04.05.2023 DCF (Central) Ms. Cheshta Singh issued a letter (Annexure

-'AJ’） to Executive Engineer, PWD asking him to plant 90

tree saplings (height of 15 ft and at least 5 inch diameter) of

indigenous species (like Neem, Pip祉，Arjun, Pilkhan,

J缸nun) in lieu of 18 transplanted trees (11 dead and 7 not

located 前site).

04.05.2023 DCF (Central) Ms. Cheshta Singh issued a letter (Annexure

- 'AK’ ） to Executive Engineer, PWD informing him th前

since only 83 Pilkhan trees were found at compensatory

plantation sites ag剖nst 280 plants, therefore, security deposit

for the remaining 197 plants stands forfeited, and the

remaining plantation would be carried out by the Forest

Department for completing the Compensatory Plantation.

09.05.2023 Hon'ble NGT passed order dated 09.05.2023 in the present

O.A.

12.05.2023 DCF (Central) Ms. Cheshta Singh in mechanical m缸mer

(third time) again sent a reminder notice dated 12.05.2023

(Annexure 一‘AL') to wrong address viz.“Executive

Engineer, Maintenance Department, Lok Nαryak Ho早ital,

New Delhi - 02”without checking about the correctness of

this address and without ensuring delivering of the same.

31.05.2023

06.06.2023

DCF (Central) Ms. Cheshta Singh ordered (Annexure -

'AM’） Range Officer, Central Forest Officer to undertake

compensatory plantation of remaining 197 tree saplings.

Explanation of DCF (Central) I\在s. Cheshta Singh was sought

by the Pr. Chief Conservator ofForests (Annexure - 'AN’）

06.06.2023 Pr. Chief Conservator of Forests asked Engineer-in-Chief,

PWD, GNCTD to provide the explanation of concerned

officers of PWD in this matter (Annexure - 'AB’）

09.06.2023 DCF (Central) Ms. Cheshta Singh submitted her reply to the

memorandum dated 06.06.2023 (Annexure - 'AO')

14.06.2023' Pr. Chief Engineer (M&F), PWD, GNCTD submitted a reply
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a (along with reply of the Executive Engineer (C&ND

Building, M-323, PWD) (Annexure- 'AC’）

22.06.2023 I Range Officer, Central Forest Division, Depar包1ent of

Fore的and Wildli缸，GNCTD informed (Annexure - 'AP’）

DCF (Cen仕al） 也at plantation of 200 仕ees of different

varieties (40 nos. Amaltas, 15 nos. Gulmoh缸，15 nos.

J也r扭曲， 的nos. Jamun and 65 nos. Pilkhan) has been

carried out at Green Belt, Metcalf House, DRDO Complex

pursuant to order dated 31.05.2023.

04.07.2023 I Pursuance 的tree violations observed w.r.t. 6 trees (roots

exposed due to digging） 前45-47, Rajpur Road during

inspection done on 25.02.2022, and notices dated

28.02.2022, 02.11.2022, 02.05.2023 and 12.05.2023, and

hearing held on 16.06.2023 wherein photos of tree violations

were shown, Sh. Vinay Chaudhary, Executive Engineer

(C&ND), PWD and Sh. Raj剖Kant accepted that 也ey have

exposed the roots of the concerned trees. Accordingly, DCF

(Central) Ms. Cheshta Singh vide order dated 04.07.2023

(Annexure - 'AQ’） imposed a penalty of Rs.60,000/- upon

Sh. Vinay Chaudhary, Executive Engineer (C&ND), PWD.

19.07.2023 I Sh. Vinay Chaudhary, Executive Engineer (C&ND), PWD

dβposited (Annexure - 'AR’） penalty amount of Rs.60,000/­

vide DD No. 895671 dated 18.07.2023 with 也e 0/o DCF

(Central) in compliance of or吐er dated 04.07.2023.

04.08.2023 I Executive Engineer (C&ND), PWD informed (Annexure 一
‘AS’） DCF (Cen甘al） 也叫in pursuance of order dated

04.05.2023 of DCF(Central) 90 trees of Pilkhan have been

planted 前out前 吐ng road (Chanding Ram Akhada to Majnu

Ka Tilla) ne缸Chandrawal as compen凹的ry plantation.

Actions taken and findin2s of the Joint Committee w.r.t. alleeation

mentioned in para 2(iii) above reeardine violation of observations of

DUAC

9. It is submitted that on 24.08.2023 位02:00 P.M. a meeting of the Joint

Committee was held at the worthy Chief Secretary’s conference room. The

17「 －
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Joint Committee meeting was chaired by the worthy Chief Secretary

(GNCTD) and was attended by (1) The Principal Secretary (Environment &

Forest, GNCTD） ﹔ （2). Smt. Nivedita Pantle (Nominee on behalf of Delhi

Urban Arts Commission） ﹔ （3) Additional District Magistrate (Central)

﹝nominee on behalf ofDistrict Magistrate (North） ﹞ ．

10. It is submitted th前Nominee on behalf of Delhi Urban Arts Commission

(DUAC) being a member of the Joint Committee had submitted comments/

observations on behalf of DUAC before the Joint Committee vide e-mail

dated 28.08.2023 (Annexure 一‘AT’） ， providing th前the proposal

pertaining to the construction at 6 Flag Staff Road, Civil Lines was

considered by DUAC for the first time at its 1564th meeting held on

06.11.2020 (Annexure 一‘AU’ ） and the same was not approved. Thereafter

a revised proposal was received and reconsidered by DUAC at its 1569th

meeting held on 11.12.2020 (Annexure 一‘AV’） which was not approved

again. Subsequently based on further revisions made, the proposal was

considered for the last time by DUAC at its 1570th meeting held on

18.12.2020 (Annexure - 'A執行where the proposal was approved, with

observations.

11. Th前PWD, GNCTD vide its Office Memorandum No. 哥哥哥 吋h捕。 阱。

稽。／ 哥哥／功. '3-IT./3420 dated 26.07.2017 (Annexure - 'AX') has issu吋the

following order w.r.t. 'Exception for Government building from operation

ofMunicipal Laws to erect their erection':

“The North DMC vide their letter No. D-02/C.E.(Bldg.)IHQ/2017 dt.

18.05.2017 has exempted the PWD projects， 的be usedfor public

purpose, from seeking sanction of building plan from the local

bodies as per provision of section-3 of Govt. Building Act 1899,

subject toαdherence to the norms of UBBL-2016/MPD-20刃，as

amended up-to-date as well as other rules/ regulations/ Acts/

notification as applicable. However, they shall give reasonable

notice to the local bodies i.e. concerned Zonal Building Deptt. 的per

provision 的Section 3 of the act bφre erection of the Govt.

Buildings.

”。
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In view ofαibove, it hαs been decided to set up thefollowing

committee to exα！mine all the drαwingsfor PWD Pr取cts to be used

for Public Purposes under the Chairmanship ofSr. Architect, PWD:-

I. Sh. AshokKumar Sharmα，Sr. Architect

Chα：irmiαn
弓
A

q
J

J47

Sh. Narender Chandu Pat/a Architect

Concerned Executive Engineer (CJ

ConcernedExecutive Engineer 向

Member

Member

Member

The above committee will examine all 的e drawiniø

oreoared and to certifv tlzat tlze buildines olans conform to the

buildine hv-laws. 。er assessing all the requirements ofElectric

Load, water-supply, sewerage and horticulture, based on input

provided by the concerned Executive Engineer (Civil) & Executive

Engineer 但lect.). The concerned Executive Engineer (Civil) will

submit the proposαl in complete shape to respective local bodies

aboutproposed construction and all the records shall be maintained

by concerned Executive Engineer (Civil). T/ze Committee will

secure all necessarv aooroval 什＇Om Fire Department﹔ 旦旦進Ç， and

other concerned applicable authorities like Airport Au的ority of

India, Mαtional Monument Au的ority, Heritage Committee,

Environment Clearance, e化． ” （emphasis added)

12. The Joint Committee further observed that composition of the Building

Committee of PWD was changed vide order dated 21.01.2020 (Annexure 一
‘AY') and then vide order dated 01.02.2021 (Annexure - 'AZ’） ， and the

composition of the Building Committee of PWD is as under:

I. Senior Architect (Projects), PWD Chα！Ìrmαn
2. Sh. TushαrKαnt，αGiri, Architect (Eαst) Member
3. ConcernedExecutive Engineer (Civil) Member

4. ConcernedExecutive Engineer (Elect.) Member

13. The Joint Committee observed that the ‘Building Committee of PWD’ ，

which is to certify 由前the building plans conform to the Unified Building

Bye-Laws (UBBL) for Delhi, 2016, has not accorded sanction for building

,7「
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plans addition/ alteration in plot No. 6, Flag Staff Road, Civil Lines, Delhi

till date and no sanction plans has been made available for this new

residential complex (on record, it is mentioned as addition/ alteration). From

the Building Committee of PWD’s letter No. SA(Project)/BC/07/281 dated

07.12.2021 (Annexure - 'BA’） ， it is observed that the building plan for

addition/ alteration in plot No. 6, Flag Staff Road, Civil Lines, Delhi were

r吋ected online on 10.02.2021 and th前the Executive Engineer (Civil),

C&ND Building of PWD was asked to observe online compliance of

shortcomings indicated in this letter dated 07.12.2021. It becomes more so

important that such plans were rejected by the Building Committee PWD on

. 10.02.2021 i.e. a date even a缸er the building plans were approved by the

DUAC in its 1570th meeting held on 18.12.2020, with observations.

14. Even after approval of the building plans were approved by the DUAC in its

1570th meeting held on 18.12.2020, it is observed that the profile of the

building at 6, Flag Staff Road / 45-47, R吋pur Road has been changed

through 3rd Addition/ Alteration by an extra 缸ea of 508 sq. m. for which no

approval of the DUAC has been obtained so f訂．

Findin岳 and Recommendations of the Joint Committee

15. That the officers of PWD:

(i) did not challenge the order dated 04.05.2023 of the DCF (Central) for

plant前ion of 90 trees in lieu of 18 transplanted trees (11 trees were

found dead and 7 trees were not found at designated locations), and

even complied with the same as per PWD’s letter dated 04.08.2023 ﹔

(ii) did not challenge forfeiture of security deposit for 197 tree saplings

vide order dated 04.05.2023 of the DCF (Cerr甘al), as out of

compensatory plantation of 280 tree saplings, only 83 were found 剖

designated compensatory plantation sites ﹔

This establishes that the findings recorded in the inspection report

dated 01.05.2023, as reproduced in p缸a 3 of the order dated 09.05.2023 of

this Hon'ble Tribunal in the instant matter, were factually corre仗，and

officers of PWD as well as D/o Forests and Wildli缸，GNCTD failed to

、、
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ensure compliance of terms and conditions of the five 甘ee felling /

甘ansplantation permitted by the then DCF (Central) for 6, Flag Staff Road /

45-47, Rajpur Road.

16. That it was observed that while disciplinary action against officers / officials

of PWD has already been recommended by Directorate of Vigilance of

GNCTD, including their suspension (matter of Group A o宜icers lying

pending with Hon'ble Chief Minister of Delhi since long, being the

chairperson of the National Capital Civil Service Authori可） ， however, no

action has been taken against the officers of the D/o Forests and Wildlife,

GNCTD. The Committee observed th前while Ms. Cheshta Singh, DCF

(Central) dealt the matter casually initially, however, subsequently she has

rectified the shortcomings, therefore, she may be advised by his

administrative authorities to be more careful in future while dealing with

official matters.

17. The Committee observed th前the then DCF (Central) Sh. Adtiya

Madanpotra (IFS: 2016) （企om 06.08.2020 to 21.06.2022) failed to perform

his official duties as he (i) issued the permission dated 04.01.2021 without

obtaining approval of the Conservator of Forests in terms of Order dated

10.02.2009 ﹔ （ii) issued notice dated 28.02必22 位wrong address

deliberately despite availabili句r of email id and mobile number of the

applicant, when he issued the 仕ee felling permission for the same applicant

to the right address on same day﹔ （iii) issued permission on 12.04.2022 with

aid of an officer subordinate to DCF (P&M) without obtaining approval /

clearance 企om the Conservator of Forests﹔and therefore necess訂y

disciplinary action may be considered to be initiated against him by his

Disciplinary Authori句＇·

18. To ensure safety and security of the Hon'ble Chief Minister of Delhi, the

Committee also recommends that Building Committee of the P＼＼旬，

GNCTD be directed to place before the Hon’ble Tribunal the certified

building plan(s) of the 6, Flag Staff Road as well as 45-47, Rajpur Road

(which 缸e being used as residence by the Hon'ble ChiefMinister of Delhi)

「「
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before the Hon'ble Tribunal to ensure that the residence of Hon'ble Chief

Minister is safe and secure, in accordance with UBBL, 2016.

19. The allegations made by the Applicant in the present O.A. 缸e prima-facie

substantiated by the records made available to the Joint Committee.

20. The Joint Committee noted th前CBI has already registered a Preliminary

Enquiry (PE) No. 0032023A0006 in this ma往前．

21. It is humbly submitted that all the members of the Joint Committee have

highest respect and reg訂d for the orders of this Hon'ble Court. The Present

affidavit along with its annexures is being placed before this Hon'ble Court

for its consideration by the Joint Committee.

N.cv心力旦公基辛，
Smt. Nivedita Pantle

(Nominee ofDUAC)
。~District Magistrate

(Central) GNCTD

GNCTD

？

伊吋Principal Secretary

(E&F)GNCTD
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1st Floor. A-Wínr~ Vihas Bhawan-11

Delhi-11 C.054
Date:
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AFFIDAVIT

。
·I, Vinay Chaudhary, Executive Engineer, PWD, at (>, BMD.弋M-321, PWD, Flat

S凶f Road,Civil Lines, Delhi-110054 do þereby solemnly affirm an~ declare as

under:
1. That lam the legal owner/<,>ccupant of the private property known as 6, Flat

StaffRoad,Civil Lines, Delhi-110054 , boundaries ofwhich are a~ foll♀ws:­
East :
North :
West
South :

North J)elhi
。

2. That I have applied to_the Tr~e Officer,för removing Qf 9 Nos. Tree切fell
for permiss~on to Removing of9 Nos. Trees froin the aforesaid property.

3. °That there is no other owner/occupaµt of this property Qfthe forest pl'._oduçe
of thi~ property and I hereby solemnly affirm and declare that I 'shall be
solely responsible and answerable for any claim and litigatio沮 if any, that
may arise at any time in later regarding the ownership/occupancy·of°the said

property or the forest produce， 仕om the said property.

－

ou－－
a”國w

an－
－n．．

拉~ø.ii 必 ..)0圳

DEP.PJiF;NT，們＇nεe「A

.·½Ji:設﹔rt~令紅海色拉拉叫i各
Ü,)ihi-•: . ~. ；：： ；：：4 /

I hereby solemnlý' declare and affirm that to the best of my knowled且e and
belief the conten個of my above affidavit are correct and true and that no nÌ三terial
has been concealed o:r omitted there from.

XERIEI且TI.ON

Verified atNew Delhi this 27th day of October, 20.20.
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三'D~
躊爛輝髒騙去？這豆豆豆惡棍辦嘲繳械糊糊撥聽罷蜘想機關聽聽聽聽榔闖關繡樣路數轉瞬轍伊哥拉且

～一~型生主一 一一 一 h凶~＇：＝§、 二可哼~有n·~~r---- … ’ ‘ •r· , 一 ＿＿，／＇ 1
File 1'l ~； ·﹔1J '1'(?607)/Legal/HQ/23-24 {Computer N·o. 181 也主） 一一一 ． ：

仰5叫啤辦﹔＇LEGA[
I ,._ f 可－ ,ct;·l{J' r ,

.- 1?11'I>I呵呵l叫1q+11◄1 I 間 草 、r‘±／
I ，”T í II _ lit IJ 『胃－－ I

/ Govr. oi: NATIONAi. CAPITALnttRrroRv oF o酬L 可_J ＼＼吶？ ︱
.I CW RI<$ OEPARTM!NT’ 、』＿＿，，，. ﹒ ！

I OflFICI; OF EXl!CUτIVE ENGINEER
喻前 糊輛輛同 情補 塌糊T I PUBLI<: WORKS DEPARTMENT
幣投照 吋R補棚， I . èENT11A上.!I\ NEW DELHI BUILDING

T喲， 開梳 俯向 兩制1 輛輛 峙酬 ︱ . A•B凶CK, 1•• Fl.00煦 ， VI削 側翩翩吼
明就 啊可 相兩制，句幟 I N糊糊臥U~ HOUSi, UPPER 81:LA. ROAD Dl!LHl~110。就

.,l~fü.； ＂叫些空空空E . . F糊糊的3813.997 New 當•maf! :• ee!tJWddelhlm3µfflll{m~ll,com' 1﹔rJ·~. 個個個）／輔 ／村前 仰 司的前 咱有 佛也23)1 fJ:J. tr i 伽e¡J,, I 叭
~. 'r· . 析r 哉

回闖闖且

•'•

前1eD¢p\&1:y' ，~的白erv前棺 材l?Q.~t,. '
l'(am崎Nehru Ridge,
00”·Area<'.:.i'叫：L如e.p~ì帥，

倚鴨呵 呵ega「di的g Tralispf目flt你e·~~vlng s,f.9:Nb品T.ree~.
. Rt~f;·N.:.. ·Thts-offfce letterNo. 立3﹛26/1)/DS/CBMO.•M戶32.3/2020-21/1500 d七28/1P/2ó20

With referenèe 紛 紛ove sul;iject & reference you are requested to accord required
·f\'t

~ennission 凶:gently t'? tra柳ia~t / removal º{itrees from residence of Hon'ble C.M., ó‘

Flag. S甜甜：Roa也Civil' Linë, Delhi as the construction ofNew Block has been started in

曲e oaniR-J:lS ＇~f6-F'lag StaffRo包d,Delhi.

This may. bt:treated ø.s: MOST URGEN'旦 ，

．
嚕，．．‘’

.,... .,' ~... • .,._,¡,.-
: i . {fi:,:

。

.......
’

吶侖俯 ：... .

~心入 的付科
研咐閉帶 哺咐，

！ 桶前 可還 有苦 俏商命 啊呵
， 叫ι 咖 何卅 俯閃 ﹒

1.. AE, SubDivisionM..~泊1,.:0ofhi 晶i'n間間Ba.ti,' notion &. pusraue the rna加r at appr~pliate level.
2. A:D徊。此h OS 島個間BhoJV.a恥且， 叫做4, 2＇.”l',iizamuddin Bridge, New De.lhi-1 !.Qi的＿l:

主b﹛法門 ，
叫ι喃喃 咐，

O
AV

O
－

－

i

M”岫啊Ht/叫~酬，岫JUH' .. ' .' 109

Generat耳d from ¡;¡Office by JASMIN KAUR, LPA(JASMIN KAU民 ）. LEAD PROJEcr ASSOCIATE, FOREST AND WILDLIFE DEPARTMENT on 27/I口/2023 10:19 AM
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Date: D:J ｛吋:1-020

長

’，．． ．

GOVT.. ÒFNCT Ól'ìDEl.I-II
DEP/4.RTMENT OF FOREST ANDWILD L!IIE

OFUICEOFTH坦DEPUTYCONSERVATOR OF FOREST
NORTH FOREST DlVISlON, KAML-1\ NEHRU RIDGE,

DELI-II-110007(PH.:-23853561)
F.No. 的 州FD/l'C/Felling/20-21/ qθ7卅 日
ll),

1Jle Exectltiv已 Engineer,
Central & New Delhi Building (M-323),
Public Work De_partment,
A-Block, 1st Flool', Vikàs Bhawan-II,
Nr. Metoalf House, Upper Bela -Road,
De甘心110054.

伊i L, I

@

Sub:- Reqclirentent of paym.e1'l.t of security deposit agahtst .felling/transplant of 09 nos,. of
trees at R/o Hon'ble C.M,., 6 Flag Staff Road, Civil Lines, OelhL

Sil',
Kindly re.fer above the mentioned a,pplica吐on. dated 28.10.2020 for cutting/ trnnspl但1t of

09 nos. of tree司 at R/o Hon'ble C.M., 6 Fla巨 Staff Eqad, Civil Lines, Delhi.

川rt:::Forests
North Forest Division．．

During the inspect-ion it was foLJ;nd that 09 trees cçti1 be 1﹔1前nsplant. As per Delhi
Preservt'l.悅。in of Trees Act, 1~.94 ten (10) 11叫 ﹒tteés 科e to be pli:\nted 111 Heu of e,1.ch tree p1·opoi::ed
to be fellei;l) transplanted. !J.1, this case a cqmpensatory pl缸1t前ion 0£ 90 tree saplings (i.e. 9X10
=90), of t禹ll s站已of specie申such as Arj-mi, Janu圳，Gult.叫 ¡.， ；¡pc,.l, z:,仰chan, Neen·i, Aml-t&ish,
趕a ，宮md, D4si K-ilcar and óther l'lt7.tive SJ:)ß. shall be carried out by 恥e applicant at the 戶ite
identified for p~1•pòse i.e. a~ Ring Road(Sìc\e Verge) alori,g with DRDO <::011.1plex bouní.ì.ary Nea1· ·
Metcalf }iq-gse and 即11g: Road Mall ;Road, Near Wazfrabad Flyover, Delhi and 趴e
transplantation of all the 09 trees will be c戶ried out at PWD宮l﹔oJ.'e/office, Khyber Pass, Kamla , ·
Nehru Ri再阱，Ci".'il Lines, D句lhi-07 and shap maintain them for 7 years to ens叫e 且1e 每，Ll﹔l
pl缸:i.ted sa¡:>lin~s‘

In o叫er to ensme such compensa~ory pl缸1ta且on in lieu of the felled/tl'rmsplß.nt trees,
表s. 57,000/­
比mt of Rs. 5,1 ﹔
也e f。rm of th.1
of DDO, DC

ü11tena11ce of s
;it shall be reJ
ns1:ito1·y plant¡;
ltion by Tree C

~Conse符ËÍtor C

North ForestDivision
Ço且抖~

1. Sh. Ravind.er Kumar, LO for info﹞~matio;i.1 and n/a.
2. Cashier, Account Branch. I

．

A
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／

b.~.·－”， . .，二γ甜”，f '

丹 ： ←...，‘”♦•à－· ﹒ • t,("' .. . － 帥 ”…吋．． ． 叭 叭，：r~＞¡ ：， ·： 叫！，，~.¡悴，

GOVT.. O~NC'f OF DELI是I
DEPA,RTMEN'l,1 OF FOR~ST AND WILD LIFE

OFFICE OF TI-.tE DEPtJ"fY CONSERVATOR OF FOREST
NORTH FOREST DlVISION, I<AML,!\ NEHRU RIDGE,

DELHI-110007(PH ， ：”23853561)
~~~o.n叭l•D/TC/1：¡叫：ng/20叫 喲 ， ＆8 D前e: ô':J/ 11¿ 訕訕

The Executive Engineer,
Central & New Delhi Building (M-323),
Public Work Depar值1ent,
A-Block, 1st Floor, Vikas B11awan”証，
肘r. Metcalf House, Upper Bela .Road,
Delhi”110054.

Sub:- Requiremeut of p句rme肘 。f 曰“均deposit. agair叫~E:llirψrausplant of 09 nos. of
trees at Rf.o Hon'ble C.M., 6 Flag S{aff Road, Cf吋1 Iß1teιDelhi.

Sir, 尬吐ly i: e1: above 仕﹛e n1.e眩nl::i
I

09 nos. of trees at R/oHon'ble c;M., 6 Flag Staff Road, Civil °½iÄes, Dell').i.

－

I
O
AV
O

＠J
F

： 即乎g_
h﹒缸IBplant柄。n of all the 09 ¡trees will be carried out at PWD Sfore／ 。ffice, Khyber Pas~， Kam:la
Nelu·u 巴句。Civil Lines, D尋1h凶7 and sb.ap. maintain them fo:i; 7yξ叫s to ensu~·e 也已 叩rviv品 。£ : ,,
planteds呼lings.. ¡

hi. 吋rt 芯Ul·e· S可id mpensa~ory
the appliçant. is require副t。deposit ! a sec﹔lll'i叮F an101:叫of r:ts·. 57,000/- pet tree
,C吋鼠呵／t耶isplanted, You are, therefor
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＠
呵．．．”．．．．句楠．、 ‘．．．．咱 ．．‘．．．． ．”﹒蛤﹒ 叫w-.,. -

GOVT. OF NCTOF DELHI
DEPAll.TMENT OF FOREST AND WILD LIFE

OFFICE OF THE DEPUTY CONSERVATOR OF FOREST 八 一

I NORTHFOI之EST.DIVISION, I<A11LA NEHRU RIDGE， 》叭 叭久別 ___,,-✓L-
DELHI-110007(PH.:-23853561) ＇ ﹔F

已No.09州D/TC/Felliug/2020~21/9＠包 咽 。b Date: \o. { \.2â':[c
10

已叫抖
。

The Executive Engineer,
Central & New Delhi Building, (M”323),
Public Work Departn祖肘，

A”Block, 1st Floor, Vikas .Bhawan-11,
Nr. Metcalf House, Upper Bel;¡t Road,
Delhi”110054.

Sub: Permission for felling/h'ansplant of 09 no. 0£ trees from the recidence of Hon'ble
C

Wi址.ï， refel'ence to y。ur applica低on dt. 28.10.2020 on the subject noted above, you are
hereby informed 也at pen，：吐ssion is granted for transplanta悅。n of 09 no. of trees from the
recidence o(Ho.n'ble C.M., 6 Flag Staff Road, Civil Lines, Delhi-110054 即可ect to the satisfaction
of 也e terms 悶d ~onditions hereit1to sped自ed.

’
The required secu:d句F depc﹔）Sit of Rs. 5,13,000／﹒ （Rupees Five Lakh and Thirteen

Thousand Only) vide paym.ent DD No. "001378’，date 10.11.2020, fr01n State Banl< of. India,
Tis Hazari, Delhi has been received.

S. No. I Species of 付ees

Mango－。3
02. I A,mla-02
OS. I Citrus-02
04. I~且p主~－02

Terms & Conditions
1. P!:!r叫~si已n for b:ansplanta泣。n of t附is gn1nted êlt yo1.1r 巾k ,ind vdthout p叫叫ice 切

the Cf干im 〔s) of anyοthe1· pel'
tr‘e已．

2. Ma片肉l p叫uced from. b:ees sh;;t﹞l 叫be di呼叫d without pe叫ssion of !:he Tn:e
OffiC!:!l',

3. Pwg~·臼s report of felling & trnnsport1:1丘on shall be sulmùtted through Inspection. Offict~r
conc1.irr1.1=t1 along with complete details of tree. You aJ‘e l'equested to intimate this office」t le祕t 3 da了s in advar

4. The timber/wo。d arising out of fcllin日 ／tr缸:i.spkmt,1tion is transported to the nearest~~：1:;i~~~；口﹔吼叫：叫：此叮叮叮

e
t
l

d令J
。
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In view of the above; it is comm叫Ci;læd 也at·90- tree saplings of indigenous species
(like 1、.Jeem, Pipa1， 叫間，P泌h悶，JamWl) ofheight of 15.feet－血d atleast·6·inch -diameter are

． 的 －be planted. The Compliance report of the above direction should; r.ëäèli 也e office of the·
undersigned wi出凱3months 企om 血e issue of位也le悅r.

＠
．

．． ．• 1••． ．』 ﹒ 個ESH'Ì'Ã強GH
Dy. CoJ;'iservator of Fores青s

Central Fores世 Division/Tree O的自r_
． CopyÛi:

1. P.S旬，PCCBí'D~j,缸扭1entofForest-& Wildl誨，.2ndFloo耳VikasBhaw ，血，I.P. 扭扭扭，

New Delhi 110002. (For kinci information) •
2. P.A切C臼 （admîn), Ð停訂出問t of Forest &Wildlife, 2.nd F1øer; VikasBhawan, I.P.

esfate, New Dellú 110002;,-(For:ldn,d"-mfö.關aöon)
3. P.A tø CF, Depar值1凹.tofForest ＆ 叭Tiidlife, 2nd Floor.﹜VikasBhawan,-I.P. 臼扭扭，New

Delhi 110002. 伊o.r.kind information)
D臼＇（HQ), Depår倒閉t ofFc;:,rest & Wild.I峙，2nd Floor, VikasBha-w:arï.﹔I.P.es值峙，New
Delhi 1100位. (For kind infom咐。，n)

4.

α苦耐為GH
Dy. Comervator of Forests

C個仕d Forest Div.ision/Ttee.O品cer

：
i
j
i－
－
i
！
﹔
1．．．

． ．

．

。
．． ．

。

一 …一一一一一一一一一 一一一一一一一一一一 一
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但豆〉

路 ，t.é ..~~，

／.~1 • ,· －$ ‘ ﹒

鐵門J譚 . . . i
軍，~ .. .. SUBRULR(ll OFRULE ﹛的

當r峙P喻圳特
E 們 • • • • : .<CM手l..11 tmo
忱﹜ ；：：，1r

他心糊糊的閥混t~數：對于之說t~~－吋~~~l.tet.~~；
furnish below e foilòwing details in support ofmy applica世on:

º ···v1~－俐 的~~ }1A F-Y_ n ,. ./
.......êixtit.｛枷． ． ： ﹒£仿佛叫7﹔？

d惰。 之5c;惦

GOVT. OF NCT OFD眩，HI
OFFICE OFTHE DCF/fREE OFFICER

fl I\

"
FORM 咽，

趴叭 何 一F e

﹔l
i
l
i
－

－

1. Applicant'-s name & address

(In bl':)Ck le前：ers)

’， 立Name&ad1缸ess

(If different fr。m applicant)

叫你可1plic心whether A糊糊：ii..t1:;!1. ：血泊J! J)此 也
owner/occupantof也.e property etc.

4. Name of the y也. ＆ h.No.of也e pr.oper句r

5.T ，。但l area of也e propertywi出

de的ip世on of the boundaries

吼叫
j

db叫
了
ρ…

…
A
叫
J
A…

…
luu…

…M
W…

γ
糾
4

…
吻

以﹔已訟法治？按ë－.－~~öVc&

。

．

6. To個1 泣。. of仕ees (sp臼ies-w臼母whos.e

仕自1﹔k or body is notless than .S cm in dia﹒

ataht. of的cm.from 也e ground & whose ht. . 11

旭not

久’The exact area （詛sq.mtrs.） 的mwhich

ú

felling of trees for which permit is-sought

(description of出e boundaries)

8.To個lno. of甘ees to be felled

_§q ＿ 勾yY?,命－－

: ....l.N.~....::1你你芳：？你！ ..
9. Trees to be felled are numerically ntt門ibered in paint眉，Lheìr gil'th mcmsureLl at r: ht. 仁，f 1.:v1

m甘·s. from ground level ＆ 出eir details species are :

’
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！ 卡﹒ － - .. . ~ － 每
I r~1~~~ 心忍耐咱們閥門枷芳 ：你 只叭¡Çj'i ｛釘

﹔ 心副主你這：i~ª闊的﹔巨蒜＝﹔﹔：~h；~； ~f. ::::::::::::: ::::::::::: :: :: :::::::::::
．‘iby 斗品yz ：誠心滋隨船1

． ．

1.

2.

血e P茲va扭prope：討乎kn。m as 抖做a

： ： ： ﹔ ： ： ：：~i

：：血 ：No勻才~ j)1tQ)﹔
叫 ： 州州．門－ － －~~~

也e aforesaidprop位ty.A且也e tr目S

3. 吐1at吐1ere 語no other owner/occupant of 晶晶property of 吐~e forest produce Òf 血泊proper可:;12望它：~an~﹔當： ；~I；~／設立。吉它；°：﹔：立e:﹔
。wne：路hip/occ 叫r 。f伽叫dpr。P吶， or叫O郎tpr， 帥 釷。m thesai益t’z。P、主I

〉試心~f叭、
,v-

DEPONENτ

Verifi~ation
I hereby solemnly declare and af~ 由前to th~ best of my kn。，wledge and belief 也e

conten誨 。ifmy above affidåvit are correct and true·ai\d伽tnomaterial hasbeen concealed or

I' omit能d therefrom.

。
吐吐s .' days 。£ ﹔ .........‘...., 2014.

Ve:pfied at ........ · • · · · · ....·· uu昌

．． D﹔法制 『
J．．
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＠ ．電

AFFIDAVl'I'

l, Vinay Chmldhary, Executive ·nugiüc.cr ﹛Civil ） ， 。111cc of the CHMD ，υivi且ion
M 側3之3• PWb, Vikns BlrnwmHl, Delhi﹔t.lOOSÌ.I﹒ do hcniby‘•1ol1.•111nly .iltinn ,111cl
d岱c1.1r已 ﹔ ，sunder:

1‘ That 1 am ,the Mah＼ 自~lÌll\CC O fficcr óf th 訟 -Govt. property kt＇Ì （州，n as llclliug
of trees êlt 4-S•-4-71. Rajpt\l' Road﹔ Civil l.iuc:s, Delhi-110。5,1-, hou11darí1！ 九of
which al'e as follo ，~r：－ ：﹒

East

’ ．
North :

West

2, Nörlhend Road

‘·6, F﹛at{ Sta ff Road’
' Ch~ìl Lit:1~s, •

R:ajpui‘l~？à包﹜ ： .•·tr: 'i·':"

That I bë附 ：pplied 削i叫~re~ ：Oí(iccr, °）~é＿únla,Neh月州idge, Dell叫10007

for R~mov'à1 of 06-Nos.τI﹔~e·s,' {rø1~¡tl/1已 吉f向résaiq:P.T
~ －.：~~ ;: : : ＼；’仰司 ；·’慨YÞ’．ν‘，i_: ’

Th~（~l\l=?r~•fs'ho' oth~.r l\1}úntëni:)J1℃e .qffice¡~· ö.f.:tllls.. p;tÍop~r －~y of ~he
叫 ）i.',' .....,·.i

produce o.f thjs prop~rt;y atÚl l \1t:\i前Y: s~l.~mn.ly a~~ ＇r\n ·ä11d dec:lare 出at I shall
b.c. solely respopsibl令 and.ans,.,;erable, for any claii:n- ~~d 1ìtigation if any, that
may a巾e at any time ín later 問garcÚ叫the ownership/ace叩ancy of the said

p_roperty- o叫he fore圳rod戶ce froI~l ti的ai~ prop~tY·

South :
‘ ．

2.

, .. ,. -3.

．．． ．
• !,, •·• •.. , .

．. ' .

、 三 ．

forest

。’。
1

ïERIFICAT股E 電．

l此{v;tt\ 11’。 試 ， ＂A_
PEP.,ONf;NJ. ~， I τ 、

V 1 ）』＼ .4 '! 1 J\ 'l:rll \;J-J 1ð＇乎可 ．

：： 悅lief.’t!
J,a:s t en cor eal于＂d or.ornjtfo~t~＿ei·已 佇οI~：－

J 、 . ',1 '·· _; . ＇ ： ‘.. ,

斗QQ.~J
柯：； ？.，~，E~~rìl\\Þ l品f'村

au－

－

4．
‘．
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月涉

3
1
0
4
0

W功可 ＇%ii陣I帝 制 時兩輛司研
前前倆柄伽m

GOVT, 0.F NATIONAL CAPITAL '.fE!U(ITORY OF DEL.HI

JI
Y且M

. The Deputy Conservator of Forest,
J<amla Nehru Ridge,
DU-Area Civil Lines, Delhi

Subject:­
Ref

‘

． ．．．
Pegarding 萬能時3飽喝ti/Removing of 2 Nos. Trees.
In continuation of permission of felling／包甜甜幢幢撞撞of 9 ·nos of trees from
the residence of Hon'ble residence C.M吋6 Flag Staff Road,Civil lines
Delhi-54 vide letter no 09/NFD/TC/2020-21/989-90 dated 10-11-2020
(enclosed)

urgent.

\Vith reference to the above cited subject, and in continuation of ab9ve
i-etèrred letter it is to inform that 2 nos more trees to be 扭曲叫＃兩制，/Removed a叩1

residence of Hon'ble C.M., 6 Flag staff road, Civil Line, Delhi because the , ...
construction of new Block has been st叫“in the campus of 6 Flag staff road. The
changes are essential due to totation of al.ignment of building recomn1ended by
DUAC.

Hence it is requested for taking necessary a,ction of個寸~甘'Removing of 2
Nos. trees as above please .The said trees are in dry state This may treated as most

三部枷州的 ︱
Executive Engineer
C&ND M-323, PWD
Vikas Bhawan－日，Delhi

．、

司：z¿.

Co¡吟，t肘，

.,
The Assismnt En位ineer, M-3231 (N) PWD, 16 ﹝｛ajpur Road, Delhì~54 forinformation & N/A
Please.
The Assistant Director （ 上lnrticultl1r1;) Gλ. tv1ihar Bhoj Vatika, NH-24. 2叫Nizamuddin Bridge,
Ne..,, Delhi-110091 för informal'ion.

。
4

）
1！
！（
竹

Executive E11giuee1·
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在宣
..

可I I 司
G控th 苟且，

És, No.

？”。
、 這

TreeNo. Species

‘
片 。± . . . ..V.微~：çJ.型 ，D －~.

lO. Purpose forwhich 血e felling of 也e

trees 缸e intendedt-

、L 、、
、4‘﹒ ’，1 11‘Intended use of felled trees .(e.g.)

• 吐 嬴

’，－ ’ 、

'
f。r sale for domestic use- etc. ,,.,, ................’． ． ． ． ． ． 晶 ， － ． ． ． ． ． ． ． ． ． ． ． ． ． ’ ， . . . . . . . . . .

12. Intendeduse ofland after

Q峭 . ..RA~Þ.v.ri. ...felling of t;rees
r‘

13. No. of species of trees intended t。
be plan能d伽細ng (@.vedetails

of缸rangements for r吋sihg, pl扭曲1.g

... t:U！~ ： .. ： ： ：船在主張 ρJV)ö問d&prot自由tg trees)

14. Name/s &: address/es 。他已• ,I'

owners／閃cu.pants adjoinfug
property/ies.

\J1N

t

~ARATION

~－ E!1令~è~！＇ declare that I shall fully sati忌fy& abideby such terms & co吋itions of th<
…叫臼誼品 缸宙洹卸．．～ 『 但 ～ 叫”、 岫 ~趴叭叭叭

Applicants Sißnnturc
Place:
Date:
Attested copies of:
1.Prope昀r／侃cupancydoαunents
2. Plan of也eprope均F showing 血e旭1asranumber
3.Enumera世.on list (list signed by the applicant)
4. Latestjamabandi of land rec。rd issued by the Tehsildnr

’ 5." No 。可前世oncer位自cate’，fromtheconcemedlocal body (e.g. NDMC/MCD/DDA)
6. Boundary list (duly signed by the applicant)
民HN。o句前已on Certificate’， 的m 也e adjoining property ownei·s.
8. Rs. 5/- Court fee s個mp.
9. 晶。她graphs of trees.

~

：本1：~gned on a st.砌的er州州州fagist州

O
Av
f
j

•
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、

!NIDIA NON JUDICIAL

州atio.！：＇~~al Te啊。f封！
e-St~mp

’：： ：c＇：！月麟、：if¿﹔
··f于4盤棋懿盤品結：~！

./.,1三~dt-ltN；叫：.可 73980.9337(
戚呵＇..t~~，~；＂ ： 叫-r:¡rl

• • • ；； ；¡，（﹔泊，f

．．

叫，J

.. ,_.
• I 月~íl﹔l' I'海芳！那是否）ff.﹔t:11W'

·{:":t）梅” · : V也忘翱繳封心d
\ ~ －： ，fl啥好 ；：；；，.＿

盟鸝醫研

Statutory Alert:

\¡Pr。p 臼scrip伽 ﹔ ＞liI . ¡ ’？’t』i看

, Consideration Price 0(Rs＼ ）﹔ 九3比

句呵，j , First Party
I j Second P的
¡ ! Stamp Duty Paid By
'. ¡ Stamp Duty Amount(Rs.)

I l 鸝盤盤囑 咐咐：棚總嘴巴：哪哪哪蹦蹦蹦擱瓣嘯憑藉 II, 鵬聽聽聽 叫心計，i﹔器械句ill；＇.＂$＇晶晶·1,ji':,11..~’的蟑螂蹦腳踏越帕拉油；；； ；，Æ：：~；；晶晶 I
l …… ． ． ． ． ． ………. . . . . . . . . . . . .……..Pl間ewrlteo吋pebelow伽line . . . . . . .. . .. . .……γ． ． ．． ． ． ． ． ． ． ．……吋﹒

︱ ！

一；• - I ﹔ ～

\ ; 明研詢電 司司說
－ ~閥割個.teNo.
﹔ ； Certificate Issued Date
\ ' Account Reference

\. u,nlq叫侃Reference.
; l Pu削ased by
l I Description of Document. :+•·

ð

。

。
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重已

'I'

f\7
AFFIDAVIT

l,Vìnay Chaudha玲、Execut品，e Engineer, PWD, at CBl\1.1弘M-

323, P、司正D, 6 Flag Staff Road, CiYil Lines, Delhi”110054 do

hereby solen1nly affirm and declare as under:

l. That I an1 由e legal owner/occupant o_fthe private prop怪rty known as 6, Flag

Staff Road, Ch1il Line.s, Delhi-1 lUOS壘，boundaries ofwhich ar怒as

follO\vs:-

East

North: North Delhi

\Vest

South:

2. That﹔I have applied to 也e·Tree Officer, for removing of 2 Nos.Trees to fell

for pennission to Remo,1ing of2 Nos.Trees from the aforesaid property.

3. That there is no other owner/occupant ofthis property ofthe forest produce

ofthis propeny and I hereby solemnly uftìm1 and declare 吐1at I shall be

solely responsible and 也1s,verable for any claim and litigation if any, that

may arise 前any time in later regarding the O\vnership/occupancy of the said

帥的 叫e forest said pro州 且似
DEPONENT

VERIFICATION

au－
AU’

a”．．凰”
。

1 hereby solem叫y declare and affinn that to the best ofrny knowledge
缸1d belief the contents ofmy above affidavit are co1Tect 剖1d 甘ue and that no
material has been concealed or 011ù說ed there 企om.

Verified 剖New Delhi this 14th day ofDecember九2020

咧咧
心
叫
酬

t'\'4 ot.c 'l.Olll
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每

To

－ · ＂＇＂ 心， 均NFD/fCJFelling12020..2v Iô中
GOVT. OF NCT OF DELHI

DEPARTMENTOF FORESTAND "WILD LIFE
OFFICE OF THEDEPUTYCONSERVATOR OF FOREST
NORTH FOREST DIVISION, KAMLA NEHRU RIDGE,

DELHI-110007(PH.:-23853561)

叩可

Da心i） 叫 立的少

...zJ

‘，，

The Executive Engineer, PWD
C&ND M”·323, A-Block, Ist Floor
Vikas Bhawan-II, Near ~﹔1etcalfH﹔u
Upper Bela Road, Delhl-54. .., ... ..，』

¡sub: Application for transplant of 02 trees from C.M. House, 6 Flag Staff Road, Delhi
reg.

Sir,
KindJy refer above the mentioned applica吐.on dated tùl for felling/ transpla.t1.tation of 02

trees for construction of new Block in血e C缸npus of 6 Flag S旭ff Road.

’

As per D♀lhi Preservation of Trees Act, 1994 ten (10) nos. trees are to .be plqnted in lieu
of each tree proposed to be felled/transplanted. In 出is case a compensatory planta且on 0£ 20
tree saplings (i.e: 2X.10 =20), of tall size， 。f species such as Arjun, Jamun, Gular, P仰L Pilklu阱，
Neem, Amlt.psh, Barga-rd, Des﹛Kika-r and other native sps. shall be carri~d out by 也e applicant
at 也e site identified for purpose i.e. at 自ng Road (side verge) along}吋th DRDO Complex
boundary Near Metcalf-House and Ring Road Mall Road, Near Wazirabad Flyover, Dellú and
shall maint得：m them for 7 years to ensure the survival of pl缸lted saplings.

Ino月der 【P ensure such compensatory plantation in lieu of 仕1e transplant of 02 tr己的，the
applicant is required to dep。此a security am，。unt of Rs. 57,000/- per tree felled/transplanted.
You are, th乎refore, requested to dep。sit an amount of Rs. 1,14,000/-i.e. (Rs. On已 Lakh am't
Fourteen Tq.ous三nd only) as Security Deposit in 出e form of the Demand Draft issued from 叫W

Nationalize于Bari,k, payable at Delhi in favor of DDO, DCF(I、forth), KNR, DeH吐－07.

After con:﹜pletion of creation of the plantation and successful maintenance of such pl剖加

for 7 years .by tp.e applicant, relevant amount of 也e securi可deposit shall be τt
subn吐ssion .of r昏lated 悶or由alo泣gwi血photographs of the compensatory plant吋on. Th已

．
refund 。f SE:戶uritý deposit will be made only after ve.rificati。n of plantation by Tr忱 。ffo:1-~r after
completion pf 7 巨ears. . "

: . • ....’cw
Dy. Coni.,eri.1ator \)f ForE.'nt

North Forest Division

o
av
o
l

心血且i
1. Sh. Ravinqer Kum肘，I.O for in.formation.
2. Cashier, Account Branch.

~Dy. c 』mst•rvatL"'t' of forest
North Forest Division
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／風
一叫樹平均興興醫姆拉？） 一 － 可

Speed Post/By Hand店，mai
) OFFI也OF EXECU'rlVE EN(TINEER

CENTRAL& NEWDELHIBUILDINGM-323
PUBLIC WORKS DEPARTMENτ

﹝A-BLOCK, 18T FLOOR,VIKAS BHAWAN”n
NEAR METCALF HOUSE

UPPER BELA ROAD DELHl-110054.

E-mail:- e
們＇－323 ／臼20-~v f Q' '.\ \ - L.I

I I 'V ＼‘11

＼ ’ “只υY, Cbnserva::or of Forests
Dep的ne恥of Forest and Wild Life
North For尋st Division ’

KamlaNehru Ridge, Delhi-110007.

a、

。． ．．

． 糊－ 心的ion for transp………on'ble C…心…’ （
Civil Linβs, Delhi.

討電甜：－ Y。ur of:叫ette

可¡R)可~ 倆 命 柯 奇 嘲司命可E研 楠 命 耐 叫

02 －立哺 命 吶柏可 命 糊 封 唷T百 可哨 言豆 吶哥 喻可俞 可T倚f 苟0 1,14,000 ／ － 付0 柯 前1苟 討亨 桐R 吶） ？
DD No. 001754 品. 30.12.2020 穹喃 喃 電話 啊 顆明 白！ 咱柄 輛吉甘 甜可命 嘲吋柄 論 研向有 翻飛<rëiî l
研桶前 為 桶前 可對 吋 哺 會 ︱ ！

有可T 朝喃 喃俞 喇桐 柏 ︱

t
t
o
o

Eucl:- DD No. 001754 dt. 30.12.2020
Ra. 1,14,000／﹒ （In Original)

必〈馴的 ，＼州心 ‘
朝兩間苟 哥倆布

村商 ~· 可甘 情討I 桐可 （特323)
吶偷偷：一
1. 喃喃 吶桶， 枷呵。 訓為哥 哥干3231, 16－~ 桐歌 詞， 情論 喻 啪啪 啊 棚羽布 關可~~I

－h’‘
情

set』，
1．，l‘’，．．．．

嘲咐兩苟 筍倆苛『

t·
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的U
F
川

前咐寫 明如兩苟 吶嘲I
'I!" 。 桶前 可才 可言 情京敢 相 納－蚓、 命布 開咿I 撕開， ~指 糊糊

掛 吋喃 喃 偏m~－11
桐柏 前兩可 苟啊， 桐司 制T 桶，

柄前甜 食補咱們0054.

i'i:fl~f<D乎都1-23813979 Fax:-011-23813997
的. 11仙吋／衛啊． 糊~323／約約－21/"

i4R
E
q．－

l

i

制可：－

輛私

TheDy. Conservator of Forests
Department of Forest and Wild Life
Nor仕1 Forest Division
KamlaNehru Ridge, Delhi-110007.

UPPER BE叫OADDELHl-ll佩 ！

︱！

E-mail ：” 。

Application for transplant of 02 trees from Hon'ble C.M. 6 Flag Staff Road,
Civil Linβs, Delhi.

Your office letter No. 09/NFD/TC/Felling/2020-21/1078 dt. 28.12.2020.

明白布 爾咽ëff 桶才 有 可吶可 吉研 討有m- 研可明6’Flag Staff Road, C?ivil Lines, Delhi 有 ﹔

02 啊！ 命 吶柯 命 糊 哲 明1甘 甜 言g 枷 愉d許 可I情T 可0 1,14,000 ／一 付º 咖 桐 柏 官司司 研） ？

DD No. 0017日 dt. 30.12.2020 胡 明 申 布叮 哲明 令 許柄R命 何可命 研討桐 柏 研個 部珊珊i
桐樹T命 令立 論許 可對 現T 哺 育 ︱

有可T 桐柏 明命 銅明 材l

．．Encl:- DD No. 001754 dt. 30.12.2020
Rs. 1,14,000／﹒ （In Original)

組~ '(¡û ,w' ＇）＇（） 心 ：

桐樹爾布 咐朝T
桶前 可還 可才 ~軒 咱可 怕－323)

喻的悶：－
1 稿兩 吶喲！’ 相呵。 稍為苛 ，明－32月1-, 16-'Q' 桐~嗨， 時捕 前 可可1前 哨 副研喃 喃柯詩 詞l

o
hv
o
l

4。t
i
－

－
－
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i：
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Jls 南咐間可 吶朝T
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• － ~； 弋 ＇ ¡(iO.YT, OF NCT QJ:1 JJEJ.,1-U ..
PEPARTMENTÖ}? FOREST ANDWILD LIF巨

OFFICE OF THE PEPUTY CONSERVATOR OF FOREST
NORTH FOREST DIVISION, KAMLANEHRURIDÓE,

DELH身110007(P日， ：－23853561)

F. No. 19/NFD/TC/Felling/20點21/ /ö83戶8句
To,

Date： 的f伯科

E
醇
E
F
f

The Executive Engineer,
Central &,New Delhi Buildi嗯， （M-323),
Publ~c Work Deparhnen丸
A-Bloc;k, 1st﹔Floor, Vikas Bhawan-II,
Nr. Metcalf House, Upper Bela Road,
Delhi-110054.

Sub:

＠

A＼＼ 吼叫張 『
一三三Y

Permission for transplantation of 02· no. of trees from the recidence of Hon1ble C.M., 6
Flag Staff Road, Civil Lines, Delhi-110054.

Wi也ref~1·enc學to your· application dt. 21.1+.2020 on 出e subject noted above, you are
hereby .informed 出at. permission is gninted for transplantation of 02 口o. 。f trees from the
reddenc已of Hon'ble C.M., 6 Flag ♀個H Road, Civil Lines, De出i-110054 f句r constrnction of :new
Block, subject to the satisfaction of the terms and condi悅。ns hereinto specified.

The required secul'ity deposit of Rs. 1,14,000／﹒ （Rupees One. Lakh and Fourteen
Thousa11d Only) vid~~ － payment DD No. "001.754’，date 30.12,2020, fr。m State· Banl< of fadia,
Tis Hazari, Delhi has been 1·eceived.

． ．

S.No. Species of trees Loca.tion Remarks
'

From the recídence of Hon'ble Perrr吐ssion 。 for。1. Mango-02 C.M., 6 Flag Staff Road, Civil Lines, traju~planta世on of 02 no.
Delhi-110054. Þ:e.e.

Terms & Conditions
1. Permission for h·anspltlntation of tree 臼granted at your r泌k -and without prejudice to

the claim (s ） 。f any other person/s who may be having any right (s) over th♀ land or the

2.

3.

l
e

4.

5.

位·ee.
Material produced from h·ees shall not be disposed
Officer.
~rogress report of felling 令b:a11spo叫世on shall be 缸tbmitted 出rough Inspection Officer
concerned along w.ith complete details of .h·ee. You·are requested to b."'),timate this office
at least 3 days in advance before star也可the removal of felled trees, ‘

The timber/wood arising out of felling/h·,msplantalion is ttansported to the nearest
public crern伽·il m白naged b~ MCD under proper re吋t削at
：立：﹔1~~py of the receip

Transplantation of tree shall be carl'i 0ut in a scìentific mam1er so as to ensure the
survival. of the b:ees at receptor site, A report regarding comple且on of transplantation
and survival of the 甘ansplanted h·ees shallbe submitted to 也is office without fail.

wi血。ut permission of tl:i.e Tree

4ι／
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ANNEXURE A1n

GO\IBRNMENT Of NCT OF DELHJ
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/>¿; Sub: Perinission f f. ll 附』～～ 飢糊糊恥
Flag Staff R.o~~ ，f~＼~說：~~sò泣 。叫 做s at'JJ/o H叫e C.fvI:;"6~ ／去

注：~11i月哇啦品：謊言謊諾諾諾言~~~θ
: construction of neγBl已也kin tl叫ampus of 6 Flag Staff Road.

a) Application in. Form 'B’as per Dellù Preservation of
Tree Act, 1994 at P-10 & 11/P.

b) Af自davit about land ownership at P -07 & 08/P.
c) Inspection Office1、report P-13/P.
d) Details of scheme of compensatorγplantation at P- 01 to

e) Photographs of b:ee in file.。The comper油atory planta位on ten times 血e no. of trees‘ ．．

P前＇mitted for fellin~. i.e. 20 (02X10) no. 。f spp. as Neem,·
Amaltas, Peepal, Pilkh科Gul缸，Bargad, and A司Ul1 •
alon? wi曲 。由er native species is to be done bv the
applicant th叮will do compensat。可plan怯伽1 的則峙

。Road (side verge) alongwi也DRDO Complex boundary
Ne也· Metcalf House and Ring Road Mall Road, Near
Wazirabad Flyover, Delhi. Details of scheme of
C。mpensatory pl釗lta位on pla疋暐d at P-01 to 02 and the
甘缸芯planta丘on of all 02 悅es will be carr d O叫i﹜F 山前

agency at PWD Store/ office, Khyber Pass , Kamla
Nehru Ridge, Civil Lines, Delhi-07.

g) The require_d sec山﹒ity dep。sit against felling/ transplant.,
of O喧h﹒自S 1s amount Rs. 1,14,000 /-i.e. (Rs. One Lakh
and Fourteen Thousand only).

h) Progr官ss report of felling & transporta位on shall be

站台﹔~~﹔I~ ，立法~il:ir~：！~~ì º伽c。叫叫 “叫

！~ne o~1~﹔！再也！曰：：﹔t~i~~~o：~n位朋ed ab叫nspection of the 馳was
transplantation. 甘11 Ia d was m司de for ~2 no. of trees needs to be

1e overa n 缸·ea involved/affected 50 sa. mtrs. Kindly

02/P.l

i

li
－

－

－

see detail at page No. 11/C.

3. The abstract of也e detail of the tree is as m,.-4 叮

For transplantation=02 』•0 ''"" uuuer

Pernússion can be given for transplantation of 02 no. of trees
4. C011~＿idering the facts pla叫above, there is a need t 巴巴S

auw

A
e

au－

7 扎｛，.

一苦心～

‘
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憫的 叫 I 晰. 糊糊糊糊~~！~蜘. '•'·I fd~－M研叫州路？市，翩而翩翩. t國幽. f:

i' I Ph~ －011也381397.9 ， … ‘ ， . . . . 瓜 、 . . . , .l” 之~l~j:t叫,1:.. 幢w 抽－~－ 23(CM昀／輔1糊 糊 吋情椅 背悄悄

0

。

。

制1持＇ ~ － . . , · .\
’‘

'\.....,"'The:Oepu~~·Cö:nsi肌肉r-,dr、F~rest.
尺amla Nehru .füdge， ﹔ ﹔
DU也明Civil Line; Delhi.
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3 A'l!L~ （ ←l叫

GOVERMENT OF NCT OF DELHI
DEPARTMENT OF FORESTS & WILDLIFE

NORTH FORESTS DIVISION, KAMLA NEHRU RIDGE
DELHl-110007

No. 13/CFD/TC/Felling/2021-22/ ,9 丐 。ß

，批 ‘』

‘
DATED: 12-08-2021

Sub: Permission for felling•of 6 no. 。f Tress in 6 flag staff road civil line

Ref. Y。ur Application No. 3440 received on 08/08/2021

1 Your'" application for felling/ transplanting/ dangerous both of trees has been c。nsidered
and 串pproved for felling of 6 r:,o. 。f trees and transplanting of Ono. of trees and dangerous of
On。t.l of trees. You are requested.

i 叫……through DD as securi圳the favour 。fgy. C。憫叫。 ！． 。悄削
of c。mpensat。ry plantati。n 。f 60 saplings t。be raised In lieu 。f the trees p「。p。se_d t。beI felle planted. Th …

Divisi。nål c · 。f Ce 『1tral,

Deputy Conservat。r of Forests { Central)

Tree Officer (Central)

T。
Shri lsrar Ahmed
E.E. Health Maintenance Department , Lok Nayak Hospital, New Delhi

’
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I 一 ．． A1"- rte 沁代 － ,(¥ 信：:) －~ GOVT. OF NATIONAL CAPITAL TERRITORY OF DELHI 「 ﹛o¡¡;-
.PUBLIC WORl(S DEPARTMENT 一一目且咐 ，

I ••1~~ 制研 制柵 吶嘲T OFFICE OF EXECUTIVE ENGINEER ~ 一 ...：喝; · ；~ :.;fß甘心 相 吋 闕 糊 糊－3叫 CENTRAL & NEW肌HI BUILDI叫恥”叫ÍÍPWD!)
枷 何for 佛m 情吋 喃喃 PUBLICWOR郎DEPARTMEN ＇！＇ 隘』........關
干繭， 開 惘， 筒喃 喃－11 , A-BLOCK, 1sr FL嚨！：~<t;J!~：~~~；I~： 臨白白

桐柏 前布1可 別苟明， 副研 制 桶， UPPER BELA ROAD DELHl-110054.m桐 鬧 情論－110054.

Ph ： ﹒011-23813979 Fax:-011-23813997 E-mail t﹒
討o. 54(Misc） ／柯司 和 甘 情前 咱可 些干招待 ／2叩門2/ \1 Q?.. -

命可T if, .-·
. _;Fife Dy. Conservator of Forests

Departri1ent of Forest and Wild Life
North Forest Division
Kamla Nehru Ridge, Delhi-11000'7.

~

．

明令而 倚明 前 吶才 有 可吶可E四 甘肅 命 研珊6-Flag Staff Road, Civil Lines, Delhi 有

06 可捕 前 吶柯 命 糊 有 明1甘 甜 言豆 吶前 吶z防 守Tfir 可0 3,42,000 ／ 一 胸 前可 啊 研制 制R

可1百） DD No. 004004 dt. 13.08.2021 百哲 明 前 刑 顆明 會 討押可ëñxc台 研哺 研討桐 柏 街向可

叩珊珊 珊由T前 尚 梢苛 前 司 哺 意 ︱

．

借明：一

． 桶甜：－

Permission for felling of 6 No. of Trees in 6 Flag StaffRoad, Civil Line.

Your office letter No. 13/CFD/TC/Felling/2021-22/2308 dt. 12.08.2021.

有可 桐柏 ． 可可命 銅明 材 ︱
．． ．

。 此4合

Encl:- DD No. 004004 dt. 13.08.2021
Rs. 3,42,000／﹒ （In Original)

品無＼·s~，D 們
相百 可還 可言 時前 咱可 相－323)

摘街向：一

1 吋） 3『向南啊。 可可討哥哥 科3231, 16-t{ 可可阱， 附加村 喃喃 喃1詩 詞 ︱

的
﹒76- O·\New PWDIAcco11111s Branch\Lellcrs\General Lener nivi訕訕

ð
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姆：L多 GOVT. OF NCT OF DELHI 性﹔：金
DEPARTMENT OF FOREST ANDWILD UFE

OFFICE OFTHE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOR"EST DIVISION, KAMLA NEHRU RIDGE,

DELHI-110007(PH泌853561)

F. No. l~CFD/fC/Fellìng/2021叫 §）.3·5'"5-5于自

( '/ (.,,
f¿r

Datê: \ '1,.. e>B' ，心叫

£之三．

av
s
l

To,
The Executive Engineer, PWD
Cen恤， ＆NewDellùB吋lding (M-3羽）
A-Bl仗k, 1st Floor, Vik.as 'Bhawan-11,
Near Metcall House, Upper Bela Road, Delhi-54.

Sub:- Application for felling of 06 trees in 6 flag staff road, ci吋1 lines, Delhi.

Wi血的ence to your online ·a怕也on ID no. 3440 w的 ﹔：c：！~e述：1：：~：~泣如
泣立i~¡：；；♂詣， 站起話：這，也早已~~品斗notι 悟rms and 叫“ons

hereinto spec也.ed.

叫 ：：：2泊湖泊﹔了；，！﹔混混~is~；﹔﹔如話說：：：~：；~~ª~
been received.
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Terms & Conditions
1. Permission f。r felling of trees is granted at your risk and without prejudice to the claim阱 。£any 。ther pers。n/ s who may be having arty right （吋over 血eland 叫 出e trees.
2. Material produced from trees shall not be d'ÍSposed without pe口nissicm of the Tree

Officer.
3. Felling 。f 甘臼／s s1九all be 叫npl剖趴，，•ithi
4. Progress report of felling & transportation shall be submitted 也rough lnspec且on Officer

c。ncemed along wi出complete details of tree. You are requested to in自，ate 吐吐s office ﹒
址 峙的3 days 臼 advance before 如rti.ng the removal of felled trees.

5. 古叫mbe W。。dari
shall be deposited as revenue to 血e Government Treasury. Lops and tops arising out of
trees be transpor叫 切the nearest public crematorium managed by MCD under prop世

eceipt and at his expense. He shall submit copy of 也e receift obtained from such
卅一切rium 切 仕曲 。ffice immediately 血的after.

6. Th; ~~mpens伽y plan崗位。n 。f ten ti.mes 伽no, of tre臼permitted for felling shall be
plan胎d at Ring Road (side v臼ge) along wi也DRDO Complex boundary Near Metcalf

9 House and Ring Road Mall Road, Near Wazirabad Flyover, Delhi. The 60 nos. of 廿ee
saplings shall be 6-7 ft. 旭11 of native species such asArjrm, Jamrm, Gular, Pilkhmr, Neem
amaltas etιand the plan崗位on shall be comple胎d by the applicant wi也in 9 mon出s
from 血e date of issue of 且由permission and suα臼sfully maintain the plan崗位。n for 07
(seve吋years. The completion of plantation shall be intimated to 也is office along with
pho切graphs. • /。1v
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7.

＠寫

有
In the event of failure on 也e part of the permit holder to carry out compensatory :
plantation as indicated at serial number 6 åbove, the Tree Officer shall himself arrange to
plant 廿ee saplings and recover the cost 也ereof from the pern吐t holder by way of
adjus凶ent ag剖nst the security deposit made by 也e permission holder, or failir嗜 血at,
by recovery as arrears of land revenue and take suitable action as per DPTA, 1994,、>cßY~

Dy楚：萃的伽of Forest
Cen廿al Forest Division

F. No. 13/NFD月CfFelling/2021-22/ Date:

1
0
4
0

已單位旦﹔三
1. The Conservator of For色s妞，Vikas Bhawan! A”Bl。ck, 2nd Floor, I.P. Estate, New Delhi-02

f。r informà.tion.O
Sh. Ravinder Kum缸，I.O. for information and necessary action.2.

心VDy. Conservator of Forests
Central ForestDivision

4
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F. No. 13/NFD/fC/Felliut2021~2平 ？oq9-51
GOVT. OF NCT OFDELHI

DEPARTMENT OF FOREST AND WILD LIFE
OH1ICE OF THE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA NEHRU RIDGE,

DELHI”l10007(PH.：”23853561)

1穹U

乎可

r:,

OT‘﹒ Date: 1Z f。1_{ ¿O¿-2.._

The. Executive Engineer,
Central &New Delhi Buil也.ng (M”323)
Public Works Department,
A-Block, 15t Floor, Vikas Bhawan”II
Near Metcalf House, Upper Bela Road,
Delhi間110054

Sub:- Non-fulfilling of conditions attached to the permission for fellin~transplanting of
06 nos. tree vide on.line ID 110. 3440 for consh':uction of New Block åt 6, Fiag Staff
Road, Civil Lines, Delhi-110054.

Ref: This office permission order no. 13.州FD斤。FellinW2021-27/2355”57 dtd.
17.08.2021.

Sir,
Kindly refer the ab。ve me叫ioned permission .issued by 出is office vide letter dtd.

17.08.2021, the details of which are as follows.

’

科仰之 內

Project No. Of trees No. Of trees No. Of saplings Date of
proposed to be proposed to to be planted as issue of
felled be compensatory perm1ss1on

transplanted plantation by.
pro﹞ect

一 旦旦£Ol1ent
for construct10n 06 Nil 60 17.08.2021.

of New
Block at
6, Flag
Staff ．
Road,

．．Civil
Lines,
Dell1i
110054

In !:he 伽ve con的it is informed that﹒ 仙 。ffi自 治 州in receipt of the co叫laince
report regarding transpla11.t1011 till date as mentioned in the terms and conditions mentioned
in the penr世ssion letter. You are requested to submit the following informa悅。n reg﹒ 吐，e
compliance ofter’1 and co11dilfon of tl~ 管 following pen叫臼ions

1. Transplantation of trees sha11 be initiated inu11ediately after penr吐ssior¡ is issued andföI~~；~ii~~li，﹛~~且說：~：~：i]f｛~：~；；~；：：﹛~：~~：

’，’， F

o
av
o
l
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2. The pr咖勾report 仇，ansplantation shall be 間bnú叫 伽ough ín呼ectiori office~ · ＂＂戶 ，

concerned alongwith complete details of tre帥，

3. The lops and tops of the trees shall be sent/ supplied to the nearest crematorium free of
cost and the same should be reported 切DCF (Central) by User Agency.

4. The 甘anspJanta丘on shaJJ be carried out prior to fe1Iîng of 06 nos. of trees permitted
herein. The 的trees shaJJ be fe11ed and submission of compliance cer丘fícate to Deputy
Conservator of Forests (Cenll叫），

5. Transplan師on/ fellí呵 。f 仕ees 月1d 加nsportation of forest produce arisíng there from
to the public crematorium shall be completed within 90 days.

6 D叫tailed plan切丘on schedule shall be su
See:討on·12 of Delhi Preservation of Trees Act, 1994 before initiating transpl如tation/
felJi峙，h

l\ A. Lðl-'l,,,
很歹＼＇bv,,v

Dy. Conservator of Forests
Central Forest Division/Tree Officer

Copy to ：﹒
1. I苦 的the Principal Chief Conservator of Forests, A-Block, 2nd Floor, Vikas Bhawan,

Delbi-02 for information.
2. PA to the Conservator of Foresb弓，A-Block, 2nc1 Floor, Vikas Bhawan, Delhi-02 for

information.

．

／／

Dy. Consêrvator of Forests
Central Forest Division/Tree Officer

．

。
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自F
Procesa Duhbonrd (Da■hboerdeford祖國~k﹒ ﹛P叩dlngfeedbeilep耳刻 PrlntAppll個Uon {Prlnt_Appl/l甜甜11aspx)

Divisional oftlcerof
Central

Application Detail
Application ID : 6288

Application Documents

.ppllcantlon Summary

Appll臼nt's Pho切

Applicant's Name

SitePhotos

、

。
Applicant's Address

”。bile No
Appllcantlon Category
Revenue District where 甘e臼 切be
Felled
Property OwnerName

Property Information

Name of the VIiiage/ Lo臼tlon o「the 45-47 rajpurroad
Property
Plncode 110054
Latitude & Longitude of the Property
La甘tucle 28º 徊， 詔”N
To個l area of the property

Desσlpt!on of Boundaries •
North 6 flag staff road
Name(s) and addresses 口fthe
O柵,ers/occupants of a吋olnlng
property/Ies

Longitude 17。13' 1。”E
13099,000

South rajpur road0

Email Id

PropertyOwnerAddress

Khasra number 45·47 R吋pur road

The exact area (in Sq,m甘s) from 580,000
Which felling of trees permit rs s口ught

East boundary wall of 6 flag
Landmark

E.E. Health Maintenance
Department, Lok Nayak
Hospl個I, New Delhi
eepwddelhlb2Jl@gmall.com

45-47 rajpur road

West civil line
45·47 rajpur road

／
t7

，背包Information
。

To個l number of trees
De回Ifs of Ir目s lo be felled (grlth
measured at height of 1.35m)

~
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仙。 ， j1'reeName ﹔:Tree
I ! ,count
評 如hok (Polyalthla 忌 • l
！” .. _ :longlfolla) , I
戶 ｝ãì句品，iii,ã司叫‘·1－ ’.. . .. -i

﹔ ＇（Ficus﹒l ﹒ ：
,benghalensls)· , i

i3 .FJcus 自enjamina !1
凹 ， 切sucia ·· 11

胃。

The exact area ﹛In Sq,mtrs） 口f的e
land faralternaHve p/antal/on
Longitude 28° 40' 56" N
No, of Trees Intended to be planted
after fell/nil

2174.000

Llltltude 77° 13'2111 1:
60

Address of the land for alternative
plantation

(Mlscel/an叫枷鉗

ring road nearmetcalf house

~；！~＇： ，~~；rees Intend圳 凶川崎，No, /rree
i JName
;1 ¡Ch戶 ：＂Pª

‘‘的
叫

』
川
臼
仰
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＝蚓 峙 叭叫叫lfng of ﹔＇！~」﹔r：；﹔﹔﹔：﹔﹛~~~：：！， c申mp orn﹔﹔

E-Forest

¡ · The exact area (in Sq岫·s) fromwhich felll呵 。fîrees per耐

APPROVE:
_Send Back with Objection
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I. Vinny Chm1dluu·l’，föwculive l!ngitit!Or (ClvlÎ], orncc of the CBMD. Olvblol\

M-323, PWD, Vik.as llhmvatHl, Dclhi::u 005{1· du l1t•n•hy 咱rtl1·111nly ﹒1lhr1t1 .111d
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Application Detail Application JD I 6288

Appllcalion Documents Sile Photos

．
,ppllcantl日n Summary

Applicant's Photo

Appl!臼nt's Name

”。blleNo
Applicantlon Category
Revem』E District where tre臼to be
Felled
Property Owner Name

9717455493
Go肘，Department;,
central

Applicant’S Address

Email Id

·Property owner Address

E,E, Health Maintenance
Depa巾nent , Lok Nayak
Hosp！闕，·New Deihl
eepwddelhlb231@gmail.com

45.47 『·ajpur road

、

The exact area (In Sq,mtrs﹜from seo.ooo
which felling of trees permit Is sought

Property Information

Name of the Village/ Location of the 45·47 raJpur road'
Property
Plncode 110054
Latitude & Longitude of the Prope『ty
Latitude 28º 41' 13”N Longitude 17。13' l日”E
To個︱ 訪問 。f the property 13099.000

Descr iption of Boundaries
No叫1 6 flag sta何roatl South 悶，jpur road
Name(s﹜and addresses of 的E
qwners／口ccupants 口f adjoining
property/les

Khasra number

East boundary wall of 6 flag
Landmark

45·47 R吋pur road

West civil line
45-47 rajpur road

府ee Information

Total number of trees 135 Number of trees t~ be felled 6

De個Ifs of trees to be felled (grith ,N一有 ,NoIT'恤r~：tc::y:lt :Girth (In cent! meters) i
告別。. 甘間Name í"ree ﹒

『neasured at height of 1.35m) ! :count !

． ．．一~偉呵l甜目h且叮－”d::
. r-s圳P啊

· · • － ＼~；！且ad／每j；¡Ý~n· · ii － 一 ， · ＼
!3· ·!m ! ! ~Ficus 1 !

;4 ,96 ¡:1：~s e·e吋amlna '.60
:be 口ghal貝nsls)· I

？戶'3 Ficus B巴咖nlna ¡1
:s : ;99 「gad/banyan :s日 1Lasuda ¡1

'.(Ficus i
,benghalensls﹜ ／、 ',6 ,97 ').asuda '.60

ð
(Ian胸前叫你rm枷

The exact ar臼 （In Sq,mtrs） 。f the 2174,000' Address of the land for alternative ring road near metcalf house
land for alternative plantation plantation
longitude 28° 鉤，56＇ 『N Latitt』de 77° 口，21”E

ð

No. ofîre臼intended to be planted 6日 Detalls of Trees lntendad 切be pla 『制告.No. !,ree
l信Cr口:entafter felling after felling .:;;

江a ¡50

ti帥n叫nfo叫n

https://www.treeremoval.de1hi日ovt.nic.in/Postlnso.asox?Rnn l,b” ，M~ln....
t
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E-Forest

Purpose for whl偷 偷e felllng ofthe Sen'il parmanent struαure of camp Intended use of felled trees (e,g) for NA
trees a間Intended office In 45•47 raJpur r?adS sale for or domestic use
Intended use of land alter felllng of Semi parmanent structure of camp ofílce In 45·47 raJpu「road
trees

, 2/25/22, 10:43 AM

’

。1

”

The聞自ct area (In Sq.mt吋fromwhich felling of Trees permit Is sought :• 580
Action Re nrt . . . .. . • --1

尸 ． ． 一 一 的Î！~：tf已向.p_P.Ïlc~~~ － － ·－· 立了一1： 一二三五宣告烹露訪i接豆亡－－·· － - － ﹔ Tree ò何i闊 的叫 ． ． ‘

？！設－~·r｛~ . . . 臨f-ª·性﹔ 第空間吵吵起抑制P仆話告訴iú函 一信¡｛；／話nsp~Ð﹔一r,i;i吉已﹔~｝~~~rt -\
1阿lyal趴la '. f1l"êl『1spla『ltl 『1g f:commend蚓 拘「t悶ns

汪 ··]1is F唸；~~垃自. . ~i；一 ．枷 一 肉－己：b品ñïèiici忌ëi品－ ‘ 血甘d告d石品õ盯
; 仙lyal岫 ！ ． 「ans帥州n目 ［：~omm圳ed for transpl自ntl呵j 悶n叩怕片ti!19. 可!I'. ！~ ...’ 0

~－ • ·"\2i - －－ －－ 報『'1－·－ ·－ ﹜o－－ －拍拍的辰一你jamúiiîrëê-· . …何如卅日兩 恆的巴~~~~rº內 ：1
~Polyal枷 ︱ － h市帥枷g recommended f，叭帥”＼anti呵 ！ a哪怕片ti呵＿ of tree .. －~i一 九區 一 .. · · ＼~~~＇~－ － －－~õ－ － 一…司令而論昕一糕的鼠~－ －－ ·－·裕的可 ）可ï；~已rff;rt 1
:ee吋酬na \ 但Ill呵 • re:ommended for f1枷g of tr時 ：~：；伽i_of向 －

S 99 ,B叫ba『Ìya巾 ． 悶而in已H函函7已﹜一－ －·…h已5白b屯·a
:(Ficus ¡ h吋訓ng 卡仗omm飢自d for 甘ansplal)甘ng ﹔ 副們splan
ibeng坦l嗤！且ι一一一一一 一.J__ __g.cre皂 白一一一一一－ －－ ！~一 － • • · －· ， 一~－＝士有有可o-rt·-7

6 . -- -·,i¡-· . 一 同da 1õ , 卡的mmen叫你~sa闖 關 間mmend叫 你¡y, for 向lling rec~mmended f1叮
I lFelllng felling of tree ， 尸

¡ I r-· ﹔ 但lll_i:i＿ç¡＿笠~r竺 －一 一 － － － ＇
I I ._ ﹒閻明．．．．司，F唱團”－－ － －►－－·－ ► ·-』 … 一 ＿ ·＿. . .. .一一一一」一一一一一J一一一一＿1 一 ， 』

APPROVE

。·:sond Back with Objection

。
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E-Forest

ν 發過 －管這i 單E @

Procoss Dashboard (Dnshbon帥for副組倆個 ﹛PondlngFoodbn&ps,向

Application Detail

Application Documents Site Ph口tos

Photo 1 • Site Photo

．． 鵬輛嘲臨攝燭II"

0

。

Photo 3· Tree Photo ﹛Tree S.No -12

路轍蠶聽

Print Appfloøllon ﹒﹛Prlnt,..Appl/ÞIIÙør回spx﹜

Divisional officer of
Central

Application ID : 6288

‘
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＠ 。一一←
21 ＇.！. 弓122, 10:44 AM

戶V門
＼

E-Forest

Ph口to 4•T『自o Photo {Tree S.No •96

Photo 6· Tree Photo ﹛Tree S.No -99

’
。to 7-Tree Photo ﹛Tree S.No -127)

戶門i
w暉，U叫

..
章

，

。

A
V

A
V

au－－
－
E
R
U

The exact area (In Sq,mtrs) from which felling of Trees permit Is sought ： ﹒580
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t.;:翱 財致;;j Q-o＼ ~ 柯啊！也-x::,/lr M
S 六：~º － － － －~梅 州。 凡 。 心 的 .， Bid (.jL :JS:..-f· fl可11/l二t
V DV\.cq wL1m 7-îf jp-,=e J (,, c/4 何 叫做 啃句 伽cl （切 注 已｝(15\J ,

~ 私（ ： 仰仗 ，4的3晶 晶Q 占， '"'s-- c..n o1. 毋ι
容H f~ð _,J 巴悶 ，J 訓o1l ﹛ ’ 口 一 …..t.-1 c::!._ -I-<. ,. ,,,..J.,.

4 叫 甘、ζ－＂＇ .Jl ?Ill .¿r立 叮叮 ﹔﹔﹔－：r7芳 I

~-f$的 耐心 基1 忌；；｝， 訓＇ ，~ç伽 利J 仇U而1

的﹔g ~，yJ} (q石（ ·lJ&- l/7 平司已ô（h :4, CC/吵 吵f>4 已
4品或吶 苦而 心 明 白 高Õ--11 d向 主 ＠f, 1 d-1予 丸
σ （｛ gffi/ ，.功I A 金三 軒 昂﹔ 也 可附 ﹒ 吶~If~） 岱C,Ô

J －~ 主01øb 翱I~. ~ ~J cJ1 . o/JT叫 di伽l 占

品~， 心 ｛ 做J ·ð>-ÂJ d 心 封 品l ~I 柄I
山 ß ， 已 。﹛Î -(e:,91＆ 主f 叫 仇 沁 「刁， ，\W~司j

ç，~1 Q刊物f ~ 也有d仇 雪研rÆ- 吵 0-v c叫
吋么1 伊 句óJ＿ ｛趴呵 。11 f忌 ︱ 主G， 叫/Jvft G6ε和－
4的 「初i 心 萃，l （！） ~ ~， 以CJ-¿ ， （~ 去σ向J
ßð 州 拉φ，~ 芝~~（？ J （＿的 也句 斗 苟延 法 執1,J.
d山 去""ì>t7'-c- 出él1f(J tr~ ~ (}¡ Cf ,J 訓 。J¡ ＇îú~~ 句

&Ts 」 斗 。 ，﹔ Pº 令dιUL c:l'{Jr1trn11 。I ,_01 均I I。l 皂Ai) á
u內d Ji f川叮叮﹔一 ：Q\ V斗l ó1/JIÓl0..,
句歹己h J11喲！ζJ "-l ' • r:: - ~ － IJ I l 看 咐 ，tf l 1沌圳 折

啊） ♂ Q以仇 划。 可！（蚓、öl'Yl).-t 中州州ηTl
4ι 叫到 的［QI{ d恥！ 呀！ 胸，， 刁 r_W~ I

: . • 三三千ι ， 立L I
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解＼ 笠豆URITY DEPOSIT LETTER

-r- /1l)
I) .}1\;l{Î.ìf) 戶戶 ！﹔I - 」J

， ；；三三f ¿'\'Þ

GOVERMENT OF NCT OF DELHI ·.
DEPARTMENT OF FORESTS & WILDLIFE

NORTH F。RESTS DIVISION, KAMLA NEHRU RIDGE
DELHl-110007

N。 ．“1CFD/TC/O叫e/Felli

Sub: Permission for felling 。f 6 no. 。f Tress in 45-47 raj_pur r。＞åd
DATED: 25-02-2022

／

ð

Ref. Your Application No. 6288 received on 23/02/2022

Your application for fe[ling/ transplanting/ dangerous b。th of trees has been considered
and approved for felling of 2 no. of trees and transplanting of 4 no. of trees and dangerous of
0 no. of trees. You are reqL侮sted ·
to deposit an am。ur:t of Rs 342000/- (THREE LAKHS FORTY TWO THOUSAN口only)
thr。ugh DD as security in the fav。ur 。f Dy. Conservator 。f Forests (Central) for establishing
of compensatory plantation of 60 saplings to be raised in lieu of the trees proposed tq be
felled/ transplanted. The permission will be granted åfter receipt of security 個eposit. '

各計¡),v仰
Divisional 。fficer 。f Central '

Deputy c。nseruator of For'ests ( Central)

Tree Officer (Central)

To

Shri lsrar Ahmed
E.E. Health Maintenance Department , Lok Nayak Hospital, New Delhi _ ·o 2....

。
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~， • File No. F1 (2607 ） ／ 七egal/HQ/23-24 (Computer No: 181629)
3曲579/2023/LEGAL-FAWL ﹒

’ .－， 、、i,l'
﹜

’

．、‘μ在至三一

4”

GOVT. OF NCT en: DELHI
： ）必：除PlU'AR1'MEN1' OFI;ORT.ìST AND WILi.) UFE
::1織臟i:¢,Ë:QF'I'HE TJEPUl'Y CONSERVATOR 01: FOREST

：： 月~，做做L FOREST DIVISlON, I<AMtA NEHRU RIDGE,
DHLHI-110007, (Ph: 0'11 月23853561)

抗Ntl,. / [)CF ﹛C)/ö:PTA/Offe11co/21-2Z/1S5 I’

To,
凶旦旦旦旦

The F.\x. Eng.1 Mahite1umce J:>epëwtni.ent,
Lok Nayak Hospital,
Ne'I-Y Dclhi-02.

Ct,py to ：”
'I.. Sh. Ravine.for Kumm·, 10，τ－1·ec Cell for i~'l.fo1·.1)).a tion ,md n己cessnry action.

:,.
¡ ＿－~ .

.. ， ，. 叫品 生、石印；i，郎，心 ， ， ， . ” ， 叫、 ． ． 仙”， － ＂ ＂ · ＂· ＇ •.:i..<1,;,.,,.. . 叫

。1 己／

'1-／ι

·oated ： 抖 ，o')/h

Whereos, it has be<m aJleged that a•T1·~！e Offence hris bec.n Cümmitted at 45-47, Rajpu1·
Roë1d, Delhi by- illegal prtmh,g/cufü1~g/<.'lat\'H\gh,g of b:ee/s which is a violation of thø Delhi
P1:eserv<1tkm of Trees Act, 1994. · :

And whei·ei嗨，the statement/ pi· 巴senc~ of the pel'son (s) this nôtice addressed 切are
t'equired to find out the ¡_actual position and to dètel'l'nine the~ exient of offen巳e accol'ding to its
.merit.

N()W, there.foJ•e, I, Aditya Madanpotra’ ，rl'ee O!:fker, as empowc~red under the Q ＜~lhi
l?l·e~ervation of 'fl'ee.~ Act., 1994 call upon yott t<, appeal' befol'<:l me on )JS崎子”如;r..~....... at
, ~.J;m,. .. P.M. hi füe office of Dy. Co11sl?l'v,1l'or of Pmest Cltl1/ Tree O.ffice1·, Central Forest
1Jivisio1,, Km計l<1 Nehru Ridg~i, D宇lhi-1l000'7-.

. __.\-(\ v' 'vv

Dy. C()n!-i前悍的。1; of Jltwest:s·
Cent1¡al Jlol'est Division/Tree Office1·﹒

’，
4
i

／
l~＆k2õ＇.í嗨，er.v~tor of Forests

:·I ，誰能鱗爛爛古拉isÏOn/Treè Offi.cêl'

_::\;;;::i~州秒1月．
、 ：¡.，）：：，：社1勒的可
． ．吧﹔1做﹔:i!i！！~Wk: ·.

'!',·
,J:h. 可 If§df

. '

﹔ ． ．． ． ．
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. ~peed P~st／即佇i扭nd/

﹔~沸 GOVT. OF NAl‘lONA.L’.CAPITAL TERRI:TORY OF OELH.l A叭巴 仁芷﹔
PUBLIC WORI(S DEPARTMENT例，323) 持芳歪了

研咐苟 研制研 喻啪T O.FFICE OF EXECU!l~－~ .：＿N,α！N_,！~台 灣回嗎3
認布時隔織品） CE：戶：﹔給諱：悠悠假如two]
F府. 晰 開． 偏向 喃自II NEAl'(MET~八~F_J·~穹 ~~~• 鬼』 ＇.~

1 二 是： 吋 …AR…11﹔·4, =-----. f ¡_; 054. 一一一一一一一一一一 一－
"j否有一一一一－ 'FK)l(:•Ol.1·23813997 .E•m討J:..-<!CP＼必虫也旦控股自習且也止﹔

台商 有．
－·喝1'

The Deputy Cohservator of Forest,·
Kamla Nehru Ridge,
DU-Area Civil Line; Delhl.

向司司：一Regarding Re1noval o、f 05 .No·s~ .of Treβs-frc,-m premïse of 45-47 Rajpur Road公

CMI Line, D：：：：~ r叫

peγmission urgently to tetnovê 05 Nos. trees· fr。m premise of 45-47 RaJpm﹒Road,
Civil Line, Delhi as the redevelopment of 4S--47 R吋pur 'Road, Civil Hue, Delht-has·

been sr.arted at above sa-id locatíori.

This maybe treated as 血OSI_ll且也NT.
EncL :- 1) B Form

. 2) Photos ofTrees

。

它可謂 有話 可言 情楠， 明司，
吋哥 倫布吋 你wr

官偷偷偷 ：一
1， 八E, Sub Division M-3231, Delhi for necessary action & pus.rsue the mat'..:e1· ﹔

~_,ppropriate level.
VAD{H州，GS Mihar Bhoj'Vutika1 NH-2

c:pÌ自~（給M台~.r ﹜~ －.• "J －~

－

.
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(Ð
之

AFFIDAVIT

I, Vinay ChaU! a11.几Executive Engineer· (Civil〕， Office of the CBMD, Division

M-323, PWD, Vikas Bbawan-11, Delhi-110054

declare as under:

1.

do hereby solemnly affirm and

That l am the Maint岱nance Officer of the Govt. property known as Felling

of trees at 45-47, Rajpur Ro.ad, Civil Lines, Delbi-110 （！~，4, boundaries of

which are as follows ： ﹒

East
North :
West
South :

Boundary Wall of 6 Flag Staff Road, Bimglow.

6, Flag StaffRoad,
。

Rajpur Road,
Private Property,

2. That I have applied to the Tree Officer, KamlaN.~liru Ridge, Delhi-110007
for Removal ofOS Nos, Trees, from the aforesaid.-proper旬，

3. That there is no other Maintenance Officer of ~his property of the
produce of this property and I hereby solemnly affirm .and declare that I shall
be solely responsible and answerable for any claim and litigation if any, that

forest 。

rnay_arise at any time in later regarding the ownership/occupancy of the said

prope肉r or the forest produce fron: the said property,

DEP0ÑENTv í~－1 為q c 』 －叫做L t, }·\ （~.f::1.

I hereby solemnly declare and. affirm that to the best ot my kn owled自e and
. belief the contents of my above affjdavít are con·ect and tr1:1e and that no· material
has been concealed or omitted there from.

－
K
寺

、． Verified at New Delltl this 15th day ofMarch, 20.22.

DEPÒNENT 』

川口i.rl \J ｛ 叫 州f扣郁地打 他f~¡

- ’

~＼.j （﹔：：’ ，打β
. ... . 叫／ 的 把L. f恥·H （ 此L) i>•::) ,....,

’
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再時拉霞說？阿何必說如按需字董必向這事
附.No. 川2607)/Legal/HQ/23-24 (Computer No. 181 叫 ｛ \ l9¡.ι

1363579/20231LEGAL-FAW早· ~Þ － I -• ,r《nnexure-8
May kindly 阻e the PU~hich is an 叩，plication ID No. 船的received

for !elling/trallsplantation o 05 Jrees at 45-47 Rajpur R倒也Delhi 間侃lved
from the Eχ. Eng,, Health Maintenance Depar加1ent, Lok Nayak Hospital,
New Delhi on e-forest portal regard泊g liconsttuction of 時mi Permanent
structure of camp offlee "

．
As per officer 叫er no. F. 8(207)/CF/HQ/D肘＇A,/0弘閃／的路87 dated.10-
02~2009 wherein it is-hereby directed tllat·applic前Ions seeking permi晶晶nfor
felling of trees nu.mbering. 10 to 20 and more 。也an 20 t扭曲uuder 血e D晶i
Preservation of Trees Act, 1994, be proc海ssed and submitted 如the
Conservator of Forests and 缸C『etaη， （時：F)t Govt. of Nαof· Delhi,
r個P臼tively, before granting such perm扭曲ion, (Cópy pl閥cdat3A/c),

Further, it is tò l)f.q.rm 自e another appUi::alfon IO No, 6288' for
削h1g/trans抖nnt，斜拉，吵叫起~j叫oad,-0螂4何時叫吋

from l:he Ex. Eng., H甜司th Mainte11årtce D句arhñen' Lok Nayak Hospi叫，

New Dëlhi on e-!1叫師t portal reg島rdinit èo11stroction of "semi Permanent
structure of camp offiè#.'. Subsequently, a permission WI.ls ~ued Ir.om 的is ·
office 吋de le悅r No. 44/CFD/TC／，α曲1e/ Pelling/2Ö21..22／知是1-23 dated

甘lerefore， 趴terms or subn由siori ·made at para 2 above, propo叫is ,,
submitted for approval of competent authority.

．．
DRQ法~1ν心

／

0

'

”ν、L I . 1·40- . /,:'(j/' － － 一 t:C:T 11.Nn WIIDLIFE ·DEPARTMENT on 27/10/.2023 似的AM1 、4訂R 、l FAD PRO巾ECT ASSOCIATë, FOREST ANυVVILUL&rc' Generated from eOffice by JASMIN i<AUR, LPAQASMIN 恨UK), Lr.AU l"KVJC:」 ， 一 . ....
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在台 ．．

k這
SECURITY DEPOSIT LETTER

A坐竺二三L
、

GOVERMENT OF NCT OF DELHI
DEPARTMENT OF FORESTS & WILDLIFE

NORTH FORESTS DIVISION, KAMLA NEHRU RIDGE
DELHI.斗10007

~｛b

’
N。 ． “／CFO何C伽i叫枷g/2吼叫可 到 穹 DATED: 25-02-2022

Sub: Permissi 。n for felling 。f 6 no. 。f Tress in 45”47 raJpur road
。’。
1

Ref. Your Application No. 6288,received on 23/02/2022

Your application for felling/ transplanting/ dangerous both of trees has been considered
and approved for felling of 2 no. of trees and transplanting of 4 no. of trees and dangeròus of
0 no. of trees. You are requested ·
to dep。sit an am。unt 。f Rs 342000/- (THREE LAKHS FORTY TVVO THOUSAN口only)
through DD as s_ecurity in the favour of Dy. Conservato「of Fo 「ests (Central) for establishing
of compensatory plantati。n 。f 60 saplings to be r:aised in lieu of the trees proposed to be
felled/ transplanted. The permission will be granted after receipt of security 幫eposit.

“ 計zν仰

Divisional officer 。f Central
Deputy Conservat。r 。f Forests ( Central)

Trβe Officer (Central)

To

Shri lsrar Ahmed
E.E. Health Maintenance Department , Lok Nayak Hospital, New Delhi _ o 2... ·

／
F.:;¡:
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Confldentlal/Court Matter

GOVERNMENTOF NCTOF DELHI
DEPARTMENTOF FORES官宮 ＆WILDLllrE

民1(260ηιegal/HQ/:23-24/』 c.tPW\/ \b \

MEMORANDUM

j
﹔：

Dote 06,06.2023

Whereas. Hon'ble NGT vide order da叫
App﹞ication No. 334/2023 in the m甜er titled as Nar，自h C/u,udhary versus
Union ofI11din& Ors (copy enclosed） 。吋ercd as below:

“S. in view ofabove avermen俗andsignificance ofrequirement
qfcompliancefer cutting tree』· andprovidinggreen beltas a conditionfor
constructions 加congested• and° f)Olluted cit¡, ofDelhi, we consider it
necessar)' to ascertainthe.factualpo.叫：＇Ionbyconstltuti，理ajointCommittee
comprising· ClílefSecretary., Dellt'1 PrlnclpfllSecretary (E11vlro11ment&
For~sl)~ De ，仰，nomJnee <1fDeihl E砂'ban Art Commission andDistrict

· Afagis.的'le of Ifie area (D_lstrictM句lstr~te， 紛rth). Meeting of the
Cammi/lee mq﹜， be heldwJthlnoneweek·and r.億portmay befurnlshedwithin
three weeksfrom tod句，by; e~mail atJttdltilaf-ní!f晶宮·ov.in pr，φ'rah妙 的the
form ofsearchable PDF/OCR Suppo~t PDF andnot in th~form öfImage
PDF. Theαmmlftee wiil. beJ于卸 的intefdctwlthany other Department or
Au的orl，伊pndunà切。¡ ke..vi.rìt to the. site, It may meet an!ine or ofj1ine as
m旬， ＂be.foundviable. If呦，violations c¡,øfound, the.臼伽mittee may take
reme ，必·I action in c'Oordi1加tion with the concernedsìatutoη1auJhorlt郎， 的

accon枷ce with law. It 111吋， giveαcopy o,f its r句州 的alløged viola的•rs
for response崢,re this T_rlbunàl, ifany, before the nextdate. 11

09,os:2023

’

in the Original

Andwhereas DCF (Central)/Tree Officer has lssued pennìssion for felling

t1f 28. trc縣n1 diffot削1t 11<,illlR nr linm (l\UllY ur m"' uutilll',fl l\lld t,tdfü• .ultudi帆l
here叫th), The list offelling pCl!rmissi<;ms Is as below:

149
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國

File No. F1(2607﹜ ／Î.egal/HQ/23•24 ﹛Comþuter No, 1816t9 ﹜
1363579(2。pt<-_LEGAL-FAWL

＼

'\',自

SN l'cnnisi.lon Nó. I Permission ßl側的 for Lae4tlnn äf l Un f
d咖 Tr冶h枷枷a仰恤岫n.~眼吶R吋I 且且tnfi恥祖t叫t“i旬on ﹛侃CP們)

1. F. No.09/NFD/ 9 忱的lbr ù'àns糾nnta\ion fitnn E且：，對B咽õ個吼：90 lrc(:~／~t恥1~：，：1℃/Feutng/2020- 6 1:Jag StQffRo11d. Civil Lines i個Iv叫11 。”Cl\
l l dntcd I. Mnn¡¡(l-3 Hous17, DROO
10,11.:?0lO U. Amin崎A- ncs Complex

ill. Citrus-:? ·
Iv, Kndlnlllla•l

立 . F.No.19/NFDITC 2 nos. of M個go trees to be PWD 01融、 ~~t~t'1i泊k爾teal函fc
/Fclllng/'20-21 lt:~~~~d trom 6 Flog s111rr ~~J，”vi1dutcd 04.0l.l021 , Ml I.Inc!! 封OU~ DRD.O

Lin也s Comnlex.
3, P,No.13的FDffC s nos, -Of Boule þDltn ll＇四s for Nil 60 tn:eb:tb~p=』~：/Fclllng/2021•22 felling Îl'Oll1 G Flag SlllífRoad, Ot棚E

datoo 17.08.2021 Civil Lines ﹒g~. DROO

4. F,No,44/CFDffC • Total ot' 06 臼明S to be PWD ~：祖1i~ï1":l:Z:!i;!/online/Fc:lling/ fellcd/ti:ansplanll:d from Nu時eryncar
::n-22. dated 45•4'7Rajpurroad. Majnu lea ~u前：Íex. DROO
28.02.2但2 • Tm地plontl.itlòn of4 'fms: Tlla

[, Asltcik-J
11, :;;a崗ad位·；：• Felling 2

已 º 1:Jcus h且吋amlnn-1
it. Lus吋;t-1

S. F.No.füi/CFD/TC To個l of 05 它如s to ba PWD 甜GT可甜阻恤~~~li，也m國~i：~
Fclllngfonlirt1:: lD rct~：；Îlnnt~念。”45.47 N協uüt也~11 I也ar
6483泣2-23 dated R吋pur roa • Tmnsp~antadonof ka House, DRDO
12.04.2022 4Trees: 'fila Complex.

ill Ash嗨，3

Fc111nZ~fl ＝~~t·~ei:m

Total: 28·'frces 280 trees to be- planted
~I叫rn泊n:Íantntlo 9 恍cs at CP site.n: 19Trecs

。 〈

ð

And whereas it bas been observed that· the permissi。ns granted fur tr臼

felling/transplantation by the then DCF(C) bypassed the order no.

F.8(207)/CF/HQ/DPTA/07-08 dated 10/02/2009 (enclosed herewith) by gtanting

multiple pcrmjssions in violation 。f。rder dated 10.02,2009.

And whereas, during i”spectìon dated 25.02.2022 in connection 叫自

online application no 6288 denlt in file No. F'DffC/on\\ne/Felling/21-22

1n1.11Ui<1tmd in RN ,t 111101,1(,, 1l WlU; ulu:~ \ll,d t,y \hi.\. lll包l,)t."-'ÜUU OUlc。1· tD~， .

Range Officer, Central Forest Dlvislon) thnt roots of 6 trees (Proposed for

160
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@ .c:也啥也．．“串晶晶h﹒－＝值一心d

一一 一~可﹔﹔二；m;ζ戶，l~~； 日Q/2州 （Computer 他1側的 ）

35月1202a;LEGAL·FAWL
M
Y

'
．司1． felling in the instant application) have already been exposed in the project

nrea, i.e., 45-47. Rajpur Road, Civil Lines which is an offence under the
DPTA, 1994. (DetniJs ·nttnchcd herewi出） . However， 伽permission for
甘ansplan崗位on ofabove trees were 函、明1 vide order dated· 28.02.2022 before
the conclusion ofabove of:加1CC,

．．

And where帥，Tree Offlcer{Central) has fäiled to act0 on offence reported
upon for 9 mon也s from Feb. 2022 to.Nov, 2022 and then for 6 months 音。m
Nov. 2022 to May 2023. During the same period， 訂閱O茄[ler(Central) h紹

剖so failed to take action .for non-compliarice of conditions of tr~e felling
perrmss10ns.

扣1d whereas, Aditýa Madanpo闕，iFS hac(held 也e charge ofDCF(C) &
Tree Officer(C） 企·om Oq~Ò8,2020to 21.06:2022.

Now therefore, S尬i AcUtya Madanp的ra, IFS is hereby directed to explain
臼to why his name should, not be recommended fol.' action 扣r failing-to (i)
prevent bifurca:苗。n or pe削issions 翎d (ii) act on the 0億nse 削d n~m­
compliance ofconditions ofti臼feiling pennissions. 前1is reply s4ould reach
血。u包.dersigned on or before 11; 06¡2~23 positively.

8．
AV

n．－．．。

C.
Principal ChiefConservator o'fJForests

Govt, OfNCT ofDelhi

To,
Shd. AäityaMadanpotrn> IFS
Regional Director
LadakhPollution Control Committee
Swara, Leh~ Lad叫也 － 194101.

．
151
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司桐柏 寫苟言
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36.15月 ／2-023/LEGAL-FAWL

啊 叫 ＇（l\l叫 划 ：：çπ車司， 羽頁頁mr
研蒂爾 胃部叮 街兩叮 布偷偷

F.NoF.N。.LPCC尺Jτ1)2023/2161-62

者A司ïemail: reruonaldirec切rloccúilS!DlalL_堡壘

THE ADMINISTRATION OF
UNION TERRITORY OF LADAKH

LADAKH POLLUTION CONTROL
COMMITTEE

聶哥L曲，Dated ﹔ － lO /06品。23

／

空
,GfQ你）

．
Sub: Reply to 祖e Memorandum , dat，叫：6th June, 2023.

Ref: Your communication No:" F.1(2607州，ega盯IQ/.23-24/d_cfpm/101, Dated: Oι。ι20盡3.

Sir,

At the 可ery cut叫“is to bumþly submit 'that伽undersign吋has high個t regards for the lnstl叫“onof
也e Tr明Officer, and the Delhi Preservation of引導間Act. 1994, the R.ul尉，1996, ft，酬耐 心的wtder
and various relevant bffic巳 Órders issu叫from time' to time. And the undersigned has always甜＇Ìved to
discharge the s妞”to1?'. r自ponsibiliû臼 .間andated by the said Act while observing due diligence. Fur也er,
it is to humbly submit 也at the con個its of the reply of the undersigned arc canstmined due to limited
availability of the institutional infonnation/memory and o值閃 閃∞吋s. Fur白帆the 1。叫s in captiqned
matter is office'ofthe Èxecuiive Engin鯽，PWD·, a government agency, not being any private entity.

、 • ， 月..

'

（油rough 仰，per channel)

The Principal Chief Conservator or Forest為
Govt. ofNCT ofDelhi,

· A-2, Vikas Bhava1’，
ITO►
New DeJhl-110002,

Wi也referenèe to your communication dt.0們的023 例翩翩ndum)t the point-wise reply is 如mished
·bel。w:

ω

：

'failing toprevent b份rcøilon ofper,ni.!lsio悶 ，J

(a） 叮1esaidma抽r~has already been addr間sed at para 8 vide F,No,DCF(C)/PA File/ 2021’
22/6923-25 dt 17翩泌的2 (Copy cf letter 間。los甜 甜Annexure -A).Funh前，it is to re-

. submit _that D句結tmental O扭ce Order dt: 10/2120的states that •旬，llcatlons suking
permissionforj告lllng oftre，臼num~rtng 10 to 20 削d more than 20 trees' un曲r 也B
D叮A be processed 個倒也時ly.τ凶 。值ce Order· may be r回d with sub-s研討.on 3 of
Section 9 of the Act, w~ich m制da·協that, ＇‘provided that no permission shall be· •
granted to anypersonjrQm the same area on more th翩 翩＇º º扭曲'Îonsduring伽same I\ /.
year St正是；ect lo a maximum area ofone hectare at a time”． 四悅色鉤，~e applic11.伽拉~

·1of"3 、
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File No. F1 (2607)/Legal/HQ/23”24 (Computer No. 181629)

以202-3/LEGAL-FAWL

dt: 21/}2/2020：伽felling of two 討自s was treated as second occasion/application, not
being sent to the CF (as W臨 別so stated in para 7 vide F.No. DCF(C)/PA File／ ﹔2021-
2216?23R2S dt 17/02/20訟，Annexu侍A). ·The a仰rehensions of any alleged
m削i仰lation of the Act is suggested to be dealtwi自 由roughne間目前y amendments of
the Act.

﹛的Further, tre的were saved from felling by granting the permission of‘T聞”planta紙on'
for each . application. 甘1e PWD, being a greenmg agency of the government, was
obJiged to plant prescribed number of trees. The land for Compen詞t叮y Plantation w部

appropriately aUotted geographically close to the site of‘felling'.
(c） 前1e application for a11other 'area', 45~4!, Rajpur Road, w抽made 如felling of 06

(six) trees for the construction of "semi-permanent struc的阿of camp oßìce”vide
app扭曲tion 1D no. 6288 on 08/08/2021. Upon recommendation of the Ins阱。tion
O扭曲，r, not below the rank ofDy Range Officer ， 間.mandated under the 4Guidelines for
Tree.felling permissions un御 街e DPTA, 1994”，issued by the Conservator of Forests
dt. 06/11 /20凹，thep前mission was granted.

(d) However, upo的receipt of another application vide online ID no.6483, for felling of OS
(five) trees ln the same 'area’， 它1e matter was di組閣S吋in th建Headquarters of the
D中前tment for clarifl問世on regarding. atleged bifurcation. of • permissions.
Subsequ~ntly. the matter was referrid to 也e CF aml examined by the DCF 伊拉M）. 叮1e
approval waa granted "".ith the remarks ofDCF (P&M), ~s dtsc甜甜'ti with the CF, the
saidpenn卸的t may he given 妙DCF Central (kss titan JQ treff）＇ .珊的詢問 with the
approval of 位1en CF, Smt. Surabbi Rei, _IFS， 位1e application for felling of tr臼a in said
紅軍a was not deemed to be bifurca蛤d. A Copy of the Note sheet is enclosed 個

Annexure -B.

岫

H
γ

HH
V

’

'falling to act on the cjfe:nce and non”compl，臼nee ofconditions oftreefellingpennlssíons ·:

(a) It ia 的humbly submit 組成upon reporting of the offence, the Notice for hearing was
is叫“prompt紗，despite all odds related. However, the addressee to the Notice, being a
governm叩t servant, did not 呼pear f肘hearing nor any representative w也received
合·om their end. As 伊r available intòn祖tion, no person 叩pea間d for hearings held by
my incumbent. The unde1海igned was under trans為r in subsequent months. 甘1efonnat
orders were p閥吋 。” 。1月6/2023 and relieved from tlte GNC'ID on 20/06/2023. Due
to large number of tr峙 。ffence 伺s'cs 血d sho此age of skilled manpower, the said
offert閃 閃ses could not be listed again in the mnaining tenure 帥 ，free Officer. A Copy
ofNotice dt: 2&/02/2022 is enclosed as Annexure ..c.

(b﹜Fu吋1er, the compliance of conditions of tr開. felling was sought 企om PWD víde F.No.
l 3/NFDtrC/Fe1ling/20Íl”，22月。49-51 dt: 18/02泣的2. A copy of l的ter is enclosed as
Annexure -D.

.Presu叫ng though denying, the part 色ilure to act on the o封þnce and non-compliance of
conditions of tree felling ~rmissionst is not bla棚.t. Due tò wide scope of work of the
DCF/Tree O岱cer, the perfonnance gets considerably hindered. It is to h1:1mbly submit
that 世1e undersigned has conducted considerable number o.fh個rings 啪啪g the postîn11 .
as DCF Çentral and compou的d offenses -amountm~ to an unp.r翩翩叫amount~
exact details of which couldn’t be asc~ined a自this instance! due to paucity of t翩曹F有
and availability of information. •

2of3
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File- No. F1(2607)/Legal/HQ/23-24 (Computer No-:· .. 181629)·
,W23/LEGAL-FAWL

lt is pray叫 伽t 油E undersigned 岫always endeavo削to observe due diligence.’The
same may kindly be consider吋．

悶悶叫d¡付 a IFS
嗡嗡可偏說阿/R噸。nal Director,

現可I宙寫申叮倚嘲叮明愉ffi-JLadakh Pollution Con甘ol Committe'?
可，ti﹔ 研哥爾／UT of Ladakh,

Copy to the:
l. Advance copy submitted to the PCCF, GNCT ofPelhi.

．

’，

。

、
‘ ．．．

3of3

130
1 from eOffice by JASMIN KAUR, LPA(JASMIN KAUR), LEAD -PROJECT ASSOCIATE. FORFC::T H'" H酬 ～ · ·--

·I)- -•

＠

．

是ii

•I,

l\
[! I
,, I
ι1
舟1'.
得
同

125



已
司－
J

一 一，一一…－

嚀。、唱~MENTØ-F.呵C,l'.鶴軒昂E.;叫u·
D.EPARτ＇MEN:TOF .}rQ阻蜘.＆Wlt;l>LmE

m﹛鉤。才）／.LegaJ/1(.Qt圳鄭州州州叫 .L.l!ltß. .04.－.。每均mi

ll．

－
，

BI
li
－
－$111111
i
I
l1

1
1．1
1
l
l
t
河
川
MH
H！

．．

tt).~.
$ht之Anant 眩U帥缸，

.，，~Þ－＿g,b1局~.－叫仰的結t-1~WD
th.Floø.t~ M$.ð .Bqjldj地h

-r:.~JSstat函，. N:ew Delhi:: 1.l：﹔。0:02

-s~均£的： 巳ø肘~lfä·noo 吋f(）肘E愉ð:P:的wts盼r-et斷時＇ö＇n ；þ＂è翩起$$î＇l}Ji~ 訴她周 枷
啊守RßJPl!r輛也G.i怖 ”附機制均 每胸前鵬總時句

S'i月

幟州叫.y r枷！ 准。 前悔r:óf=:﹔Hb：舟羽毛N<:Jt ð.的紛 紛紛泣。1:21. in.i伽 ？你1$.-inal
糊糊Q,n N.o..33比艙。鍛h t悔matt姆拉fül吋à:;S-, 抑制 枷瞞你 枷紛

倒io.11. ·l!/Inàia & Ør,J (cðpy e叫＠騁的w.heret路 制l~wlñ叭紛he翩 。吋W叫

唸. .fn 嗨，w ？：？／；濃濃附a11er.m.戰f的﹔翩翩！枷flic.滋枷呀！被哪llr翩翩

f.!f-OrJJmpl:枷6的F枷紡rg~ttl榔 叫｝t/.p憎v.f¡磁帶崖路偏僻~：as •t{lì o.tif.li:ltti伽／ô，r
翩翩加låtlq.倒in ao均甸的e..d- Ql.1'l(/ PP.抑制 母均P ofL梧的L Wç? ·co.n.st給~－ it
n.e.v.伽枷枷f枷.the-jà，海tu叫pi御街am枷則紛紛嫂，縛的ttJø翩翩枷
E雌枷1g ~cftltt/Së糊糊糊已 糊糊：紛紛th砂： 剛r棚.e.n.r&
抑物此 砌的， 酬枷~f -llri.lljf 'fffí/b.rJIJ·~ri臨的m.i,帥m ·m.rd Ðlst.r..t關
激增峙。如： ：of t枷 鯽翩 御街枷3糊起伽鼠，Þlö.'F:呦L 搬回：tng of伽
~mm伽官 辦你如h'fJ.ldw，的都 糊糊包「φ品iii（坤柳t哥哥jl鼎鼎酬做認為制締訪

,t伽糊糊物 如論ψ柳州滋t膺品甜叫腳翩翩L，如·:p,吶闖世枷伽

枷物叫腳le p腳ªº~ ·Suþ/)0.'r.t:柳州州絢伽糊糊被＇è）

m吭t m很 正均撫州伽ew吶喊lrø..r41 to: zn自僻't.lP.l--w.t.th:呦）.0,伽γ 伽~pr.,rlm;,ml .Þ.r-
' 4.r,t伽r..｛，紗－tlnd until始紛枷 搧忱的 枷 咐船lt map.m酬 。月1的e:efJ.tt胸露 仰

糊糊腳叫做糾7-'ii'liY 翩翩翩翩緝 翩翩紡織如－ 糊糊L

-r..~m.ed!W. :act.枷··În ·CrJlJ.Pm勵的馴僻的話：ßì-JN.Oe抑制絢tut，句，~酬的甜甜概l'/1.
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(J.023/_LEGAL－~1：戶F1 (2607)/Lega圳Q(23-24 (Computer No. 181叫

accor，俏，nee with l聊，ltm句＇give a copy ofifs.r司port to alleged violators
forresponse brqfore this Tribune,/, i(a~ bφ1re the next date. ª

In this connection今 it is to inform that the Executive Enginee丸Maintenance 1

Dept. PWD, LokNayak Bhawan has been issued followingpermission for felling
of28 tr的s at different points of討me:

f
t
o
o

SN Permission No. / Permission siven fol' Location of Location 。fdate Transphtnt/f'eJJing TranspJ個E l扭0111且p越e~~~~l\F. No.09/NFD/ 9 Trees for a﹒耐吵lantation ii'Om PWDOfflce. a閥t的enc~~／：t蒜m苔datTαFellin泌的0-. 6 Flag StaffRoad, CM! Lines Khyber pass. ami21 da蛤d i. Ma峙。－3 I<N.R, Civil :Souse, · DRDO¿ ·10.11.2020, ii. Amla-1 Lines Complex.111. Cit11Js--2
JV. KadiÐa做“2勻 F.No.19/NFD/TC 2 nos. of Man伊 帥的 切be PWDOffice, :20 t1＇聞s to be planted at/Felli口的0-21 transplanted from 6 Flag Staff Kbybcl' pass Green belt at Metcalfedated 04.01.20.21 Road,C知il Lines 在NR. Civil House, DRDOLines Complex,3. I-',No.13/NFDrrc 6 nos. of Bo此le palm trees for NII

~º甜加甜e~rtb：／~；馳nto~/Fel隘的也1-22 felling 吟。m 6 Fla.a S包ffRoad,dared 17.08.2021 CivilI.ines
House. DRDO
Compl哩．4. · F,No.44/CFD/fC ． Total of 06 tre<•s to be PWD 60 t.l·ees to be planted at/online/Felling/ fcUed/transpfanted front NuJ·sery near Green belt at Metcalfe21-22 dated 45已47 Rajpuu’。ad. . ·Majnu ka Hou甜． ·OR.DO28.也，2022 ． T1-a悶：plan組ti切 。.f4 Tre崎： TJla Complex,'I( ﹒

Ashokw3
ii. Ba晦.id-1． Felllng of2 缸，ees:
¡, r：~s啦b”el吋amlna-1

扭．
．

且 － F.No.OS/CFDn·c. To個l of 仿ti·~臼to b岳 l?WD SO ?Nes to be planred atFelling/online ID felled/個n砂Ianæd from 45－ 的 Nul'Sel:y n臨﹒ Gl'eCh belt atMetcal必 ﹒“83旭.2-23 da削 R吋PUl'l'O甜，Transpl叫個ionof Majnu ka Hous鼠，DRDO12.04.2022 4 :ri-ees: Tim Complex.iii. Aslloku3
lV. Jamui1-l

Fellingofl 恥，esofNeem

Tomi: 28 î1-ces
280 ire脂.to be j>Janr吋FeIHni: 9 trees atCPsite.． τi·an壘pl間她.tlon: 191"1•ees

(¡

“吋蚓nsp叫on 枷d ＿~丘·º 022 i口c。on 。nwi伽伽a削翎ti
fi位628'白d吾art. 11j

＠

”， ． ．，

．． 一 －

1.20
3enerated from eOffice by JASMIN KA間，L阱。ASMIN KAUR), LEAD PROJE叮ASSOCIAT豆，F。REST 冉ND V)/ILDLIFE DEPARTME肘 。n 27/10(2023 10:19 AM
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@
－一 File- No. Fl (2607)/Legal/HQ/ 23-24 (Computer No. 181629)

1363579/202,3/LEGAL-FAWJ_ . ·

’

it was observed by the Inspecting Officer (Dy‘~ge, Officer, Central Forest
Divis.iori}that.roots of'6 trees （即Qposed for felling in the instant application) haYe
already be.en expo.s.ed in th:e · pr.，吋的$ 對幟，i.鼠，45－籽，R司jp1.1r Road, Civl'l Lin~s
whfoh is an oftènce under·師 自PTA’ 1:994. 徊， 漪，follow up, the 'Tree Officer,/
DOF (Central) has i翰的d 肋甘ees-. 伽t~.d: l8.~2.202這 ＞ · ö2.1 t.~021：’ 的，05•,2023 •& I

12;0,.2023 to the- Exei3'.u恥e E~g:ine耐M愉ten,.an研D’ep前加le帥，PWD;, Lok
N姆拉 ：:Ho.吟詩~1 to· ijJ;ll(l.e.當bøfo.r..e: the. Tree. 'Ðffl：位er ..t°t>.:en:qub：扮6隘的 血。 仕悅 。扭扭，·s:e
串ta.ted above. However.,. c.onoerned Executive Enginee-r .h的 尬。t appe:;tted be,fQre
Tre·e Officer 吐11 dat~. 吼叫關 ＆ir.旭ipfh間？拇 指 路。o.s.2023,. 百ie -copies of the
neif!l}:es ar,e -attached her~with. ~

.In pæsuance of H制﹔而11:}· N"GT dated 慨。卦，Z.0~3i· 鵬糊糊糊瞬糊
糊柵欄糊糊糊倫t酬

：糊糊糊糊糊鳴槍

e我pl甜甜。，nøf~
徹骨曲目 恥郎郎 岫叫.~· ：D'叩賢.i帥， 州a阱B恤W臨例1;:

知帥喊：tm,y枷阱。（o·甜叫﹜ 咐血in.3wo『.詞句i枷to呵！枷協tç·W,hY
-acliò!l'Slïall :no.i. n.~ recømm叫甜 嗨呦sl.SU撤 回慣例看﹜ 伽ï（t):&1耐liS.

“ ． ， ﹔插﹔ 糊糊.wd. mmro-er: ；.｛敏 ~愉晦 ， ~枷掰註闋 的，那~：~~r··a酬 柳州 紛tp· VlQl邱會 做 翩翩榔﹔Qf'
P喇喇Q悶枷齡：句：做做n.-_p~腳1叫做帥你做·fè(llµg,,/.
恤呻枷制開﹔~側off~ë崎值 嗎!POî制﹔ 紛 紛ÕZ;l1做 你 喻.iëh
noti~！＞－W ，晶晶周游d.on.2·a·尚昆zo22.

b
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t
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， 自1

．
．

1
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l 。 121（ 側的ted from eO叫JA川UR L阱。叫 做…
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協$

口。
的 Als仇the i的，m1ation 叫ith拘叩切tto協e： 制ling／ 甘個.·spl他削.on be brought
ª°沮呦伊拉蚓cw.i喝.format
T 鬥鸝 .－¡掙繆 ﹝ 抖幣 ！ 嗨恥l

.:., .. t／ 發嘴 ﹔i懿l雌i .r當
？紅j一一呵呵

寸 扭 叫他l 開l蝴
'W11131 t1a11- .I rm
詞曲~ I offl信”
的叫世m I t。f 1 崎崎
咱也 ︱ 州

都i錯 ！ ！平
位j 呵！恤

14 ,L As 也e:matter îs 祕嗨 助。戚ïo-red :bS!·-Hbri~悔：到'fJÏ渦輪lna臼port-is 油站
＼．關時 也e恥的leNi衍， 出前的向伽.file be. re..s.ub叫制 ﹒嚇跑！，！）lies of曲哎

·:l盤盤習＇ 撼翩 翩 叫攝 制iflc帆船翩翩of .the PCCF 叫
級機：紛紛淌的on哨伽a':W崗恤，fhnc.li,ikbv.跑地6.Jl)2））幫i't＇翩翩，

, º" .; ,.:

.Y:öu個－stnøif副y~

C.D.Sin；~ 錯γ均具g!
Pr~nctpal O.ld叫 做昀e.nr.ito:rd的怕自

紹爾¢切
0.op學tø.:

｛ ：：；.~﹔：~ÇP.·啊， ：側的；4油 枷帆船海枷峙~－ I:Þ..E州枷

。

C.D.
p.:r.i.ø:t~pal .Ch!:紛Cou~側的or ofF.o-0$f$

GNCTD
司，
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－ － －－ ‘ － － · 且，’．．－晶晶孟晶且晶＝＇毛；；；..：..＿＿..；....：..﹒晶晶S祖~”

:
一一一 旬 ， “ …U ＂＂~＂「 ＜＇ P唬’”，＿’...’‘’、院 也 -· ~...，.＿ － ••－·立一九』

－一． ．
：主主~,.a.恤，一－＝且戶＝ιι＂＂一 ；.：. ~ _..－＝－－＝－＝＝＝：型屆晶晶片也可甸 回－－ -.,.

i蓋全

謝！／乙

－ 、
蓮香

學三三三
，萬宇

司苛 俏咱可 惜可可
PUBLIC WORKS DEPARTMENT

棚枷 憫柯 憫 稍稍 阿 可可 喃r.)
OFFICE OF Pr, CHIEF ENGINEER(M&F﹜
ï2 寓f 惘， 吶． 明. Gñ'. 啊啊a

甜苦． 命. -q啦， 材 ~－咐，→慨。2.
會可T可／Phone: 011·23917926/011-i3317S~O
啊啊／ E•MBII : ori:emcwddelhl~i:imaU.com

,.u_t.11

’ ．

N。 咐／Pr.CE(M)/PWD／ 習！豆豆
To __,.-

\.---"'" The Prlnclpal Chief c。nservator of F。rests
Deptt. of-Forests & Wildlife, GNCTO
vikas Bhawan, 2nd Floor, A”Block,
IP Estate, New Delhf-02

ted frnm ＂ ＂阱， ． ．．

Ref:-

冉
d

nJ』
nu門
J
h

aunuu
－

A．、．，A
Ue．．

E‘

－
mMnu

Sub:• Compliance of orde悶 。F Chief Sec:間tary on permf時Ions given for 45-47 Rajpur
Road, Civil Unes & 6, Flag Staff Road; reg.
Your office.letter no. F.1(2607)/Legal/H0/23-24/dcfpm/i03-04 dt. 06‘06,2023.

Si月
In pursuance of Hon'ble NGT order dated 09.05,2023 and pa開 （iii) (a) and {Ill) (b) 13

mentioned In above referred. letter, the reply received from E~ecutlve Engineer, central &
New Deihl Building (M-323), PWD and Dy, DI間旦tor (Horticulture), East-M along with relevant
docurnents Is enclosed herewith for futher necessary action﹔

This office agrees wltt, the reply of Executlve Englnee几 （，M”323) & Dy, Director (Hort.).

This Issues with the approval of Engineer-In-Chief,_ PWO.

Encl:-As above.

c。pyto ﹔ ﹒

1. The Pr. Secretary； 附D, GNCTO, 3內棚，MS,O· 旬，盼itij~‘
please. · · · ·
The Engineer-inMChief﹔PWÓ, GN叮D for inform易啥時f

The Chief Engineer (Flyover}, ~WD, GN叮Dforl~
2.
3.

、

~You的sincere旬，

也〈妥，：~＂
(Ashok Kuma-r Rajdev)

P仇Chief Engineer (M&F)

， •：..： 奮lhl”。2 for Information

戶”，吼叫mM
－

4們hw．

。

，
I

，
1

：
i
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問
r.'

伊拉

軍軒鴨¡¡ ；；¡茍

· r¡;h:-011·23813979
電fo. 54(11）抄起t

To

可呵呵，也門 、’，門、閃開呵1，可可”，

相苟 明吋M"q .， 徊羽啥，
吋楠R..：吋戰 闌珊苛s

筒珊珊詢干ll'11J1晶晶Ç(!Jl'IJ61由啊，

愉備研射， 棺論；..1100”－

”
號

吋
fbM
州

、’‘·r■'IILI國ur11.n.且，'bU a &T Ell llt'C‘............
CENTRAL &NEW DELHl BUILDING

叭”ai3) P,W.D.A-BLOCK,
1srFLOOR, VlKAS BHAWA恥”，

NBAR METCALF HOrfSE,
. CIVIL LINES DELHl-110054-,

H-matl ：﹒

制苛： “

討說： －

The Engineer-in•Chief
PublicWorks Department
12th Floor, MSO Building

- l.P. Es個誨，New Delhi-110002.

:-011-2381399
/2003-24/

~＼~Mt)

{Through Proper Channel)
Compliance of orders of Chief Secre切ry on permissions given for 45-47 Rajpur
Road1 Clvll Lines & 6 Flag S個.ff Road 個Reg.

Deptt of Forests & Wildlife office letter No.· .F.1(2607)/Lega~Q/23-24/dcfpm/103w04
dt. 鈍。6.2023. (Received through Whatsapp)

•

Apropos the above 臼p世oned-subject and referred lettet following de個ils and facts are
put-up for consideration.De個ils of permission asked and re宿sons 當e men世.oned in tebular
fonn below:-

In pursuance ofo吋er ofHon'ble NGT dι09.05.2023 para ~ise reply ofobservation of
The Chief Secre切~ GNCTD ismentionedbelo阱，

SN Addre甜edto Reply

1.

Permission
No./Da脂

民 No
09/NFD/TC/Fe
lling/2020-
21/889-90. dt,
10.11.20.

．．．．
－
v
tp
J
BE－－

o

e

－－r
m．－、hz．．

Undersigned.
。／o Execu前ve Engin館已
C&ND Bldg. M-323, PWD,
A-Block, 1st Floor, VJkas
Bh剖開n-U, Near Metcalf
House, Upper Beia Road
New Deihl.
﹛Copy- enclosed
Annex吋
10.11.2020

as
dt.

Permission given for
T自nsø1ant/F'elllmi

09 Trees for transplantation
E泡m 6 HlagSt萬ff Road, CMI
Lin臼

I.Mango-03
ii.Amla-02
位LCltrus-02
.iv. Kadipata 目 的

． ．

As per drawings and consul個nt there
明s requirement of transplantation of
09 oftrees from 6 Flag StaffRoad, Civil
Lines for providing additional
accomodaton for Hon·’hie CM.
Acco吋fogly, peniùsslon . for
transplan姐姐on w那sought by. 由ls
offlc哩from forest department. It was
lssue.d by Dy, Conservator North
For喝t Division. íConv enclosed as

－

Z
Eyhu
k
fH
－
g－
b
te
f
dμHEL－－hE
F
FB
E
t
EEft
fRp
t－i
p曰：
E
tq
fv
q
c
訟
，
C
EPCR
H
i
H
俗
話
？4．．
2

月、

，
s．

I

－

J門，．．。’
，

．

海
。
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三﹔ ， 『 擱 一干斗三三竺？可恥﹞－一一
－ 現F 一 『 司♂

．
－ ， － ．． 一

一－青海語言表現玄~.· - .,--¢

「于 ︱ File I 「鞠PtF1 (2哥哥防止eg~,rHQ/2.1-24
i且G35t9/20g3/LEGAL-FAWd providftno肌﹜

海為“i .I

4. F.
44月FD/TC/on
line/Felling/21
-22 dt.
28.。2.22.

’

Undersigned.
。／o Executive Engineer,
C&ND Bldg. M-323, PWD,
A”Block, tat Floor, Vikas
Bhawan-lI, Near Metcalf 1 •
House, Upper Bela Road
NewDelhi.
﹛Copy enclosed as
Annex﹒D﹜

• Total of 06 trees to be
felled／位-ansplanted
from 45-47 RaJpur
Road.
Transplantation
trees:-
I. Ashok: - 03
Ii. Bargad- 01

• Felling of02 trees ：﹒
i. Ficus benjamina- 01
ii. Lasoda - 01

﹛ 茗、
(Computer¡ f!rosu胸前石油祖client for substa泊的

· and 呵呵ptìon 跡。ck. At that plac潭 。令←一－
Nos bottle Palm trees had to be
felling/transplanted.
Accordingly permission was sought
from Forest Department which was'
issued from Forest Department.
This application was made
approximately after 06 months from
previous application for
transplanta世on of 06 Nos of 甘ees for

of 04 I construction of Camp Office on 45-47
Rajpur Road which is approximately
200 Feet away from newly constructed
Hon'ble CM Residence.’rhere is no
relation ofthese 甘ees with -6 Flag Staff
Road, Civil Lines Delhi.Accordingly
permission was sought 佇om Forest
Department which was issued 衍。m
Forest Department (Copy enclosed as
Ann怯﹒D]

5. IF. No. The Executive Engineer, Total of 05 trees to be After two months from the previous
05/CFD/TC/Fe- Health Maint. felled/transplanted from 45- perm1ss1on consultant and client
lling/online ID" Dept乞 Lok Nayak 47 Rajpur Roa冉 desired 個expand area of Camp Office.
6483/22-23 dt Hospital, Delhi. Transplan崗位on of04 Trees: Accordingly pennisslon was sought
12.04.2022. ﹛Copy enclosed as iii. Ashok間 。3 from Forest Department which was

= Ann時月 dt. iv. Jamun - 01 Issued from Forest Department 〔Copy
12.04.2022 Fellingof01 treeofNe巴m . 、encloªed as Annex－時dt. 12.04.2022

a固，
ao－－
am
v
－az
o

l
l

It is clearified that four (0呵 。ut of five 〔5) permissions were in favour of Executive Engineer,
C&ND Bldg. M-323, PWD, A-Block, 1st Floor, Vikas Bhawan-It Near Metcalf House, Upper Bela Road
New Delhi and last one was in favour of The Executive Engineer, Health Maint. Dep比Lok Nayak
Hospital, Delhi.’This fl的and last permission for· felling/ transplantation . of trees was received
thorughWhatsapp from Horticultutre Depa前ment and undersigned asked to then Assistant Director,
Horticulture to co-ordinate with Forest Department to change the address 出e Forest Depa社ment
made for permission o_f Felling/'rransplanta世on of trees.

A吐er getting· permissions, this office had written letters to 'Ì'he Deputy Director
(Ho此iculture〕Div. M-214, PWD, G.S. MiharBhojVa位旬，NH-24, 2nd Nizamuddin BridgeNew Delhi-110091for
aπ·~ngements of machineries, labours for planta討on of trees as per terms and conditions of Forest
Department. （巨nclosed as AnnxF dt. 13.11.2020 and G1 dt. 30.12.202吋.It is also informed 曲的
this office had asked de個n repo此and photographs ofcompensatory planta說on against 28 Nos of
trees from DD, Horticulture dt. 21.04.2022‘（Annex-G2).

This office had never bypassed the order dt. 10.02.2019 regarding tree fellíng/transplantation
’permission as all the permission asked to Forest Department are based on 去ctual site conditions,
drawings given by consultant, changes made by DUAC and requirements of Client There is
appr。ximately gap of 18 Mon也s • in between permission sought for 1st
transplant剖ion/removal/felling of 甘ees 仕om 6 Flag S協ff Road, Civil Lines and 5th and last
permission seeked· for transplantation/removal/felling of trees 仕om 45-47 Rajpur Road.

It is again highlighted 臨的different applica:世ons were made for different lo闊前ons and
buildings or for expansion ò(buildings, the demand ofwhich came up at later stage. Further,it is also
stated that all procedures s扭扭d by Forest Department have been followed by this office and DD,
Horticulture·of Horticulture wing of PWD as transplantation and compensatorγplantation was done
by Horticulture wing of PWD (Repo忱 。f DD, Horticulture dι15.05.2023 Annex-ff and
12.06,2023 Annex-I are enclosed herewith〕．

I GGenerated from eOffice bv JASMIN KAUR. LPACIASMIN KAU肘，LEAq PROJECT ASSOC帆布，FOREST AND WILDLIFE DEPARTMENT on 27/10/2023 10:2i/4M
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－’ － －－－‘曲， ．，． ．．，．． ．司－ ,, _ -- - __ __,. - － ，四 ’ ” ， － ． ，－『 － －一a;:,- － 一 －可 － ’四 － 『’ ， ， － － ’ ， ’， ’， ． ’， 苟， ． ．． 『 咽 ， 一 ，
5 q盼E晶區已 t'.\L崢仰VL P.ennlssio11 Locatio ！切fT切Ps Compens · Status of CP Reasons.fornon· Actions 為on Online sought for how n ofTP ation on ground compllance of taken

applied 。r many tress 。n Plantatlo ason date cohdl凶onsof against
jyPWD onlíne ﹝Fae~：J~r佇a~s﹞pl ~o;n 11 (CP) penmss1ons non- _ /officia
for45-47 (Appl. granted complianc Is 〔If
Rajpur Details〕 Fellln Transpl on eof any)
Road g antatio date .conditions
Civil n 。f

Lines or permlsslo
6Flag ns
Staff gr可mted ﹒
Road,
Deihl •

1 6Flag Oftline ． 。19 PWD Could 90nos A1190nos All th!,) terms and No lapse NA
5個仔 office not trees at trees ar conditions on the
Road 的yber survlv outer ring survive and according to the part of ．

Pass e road n聞r lnhealthy permission le·恤r PWD!n
Åη:x-:r 】CNR, DRDO condition have been complìanc

CMl Complex 〔Marked complied, but due e ofterms
Lines Deihl treeno.1 to climatic conltlon and

to9吋 of Delhi some condition
transplanted trees 。fthe
could not survived. pennlsslo

n letter
2 6Flag Offllne ．． 。2 PWD Could 20nos AIIZOnos ﹒ All the terms and No lapse ．

S凶ff office not trees at treesar conditions on the
Road Khyber surviv out.erring survive and according 切 的自 part of

Pass 自 road near In h臼！thy 'pe_nnlsslon · le臨r PWDìn
KNR. • DRDO condition have been compltanc

月?1X...k., Civil Complex ﹛Marked compiled, but due ·eofterms
Llnes Delhi treeno.91" :to climatic conitlon and

切1_10) 。f Delhi some 四nditlon
transplanted trees 口f由自
could not survived. permlsslo

’ n letter‘ ,

3 6Flag Online 06 Nil Could 60nos Al160nos All the terms and No lapse ．．
Staff not 包，eesat treesar conditions on the
Road surviv outer ring survive and according to the ﹒ pa吋of

e road near ::d自f誼It。h! pe~lsslon letter PWDin
DRDO have been compllanc

)(-,:,_x-L Complex ﹛Marked compiled, but due e oftel'1)1S
． Delhi tree no. to climatic conition and ﹒

:J.11 to 170) of Delhi some condition
：：~r！~æd 包穹的

of酋le
survived, permissio

a le此er
4 45-47 Online 。2 04 PWD ﹒ 1tree 60nos All60nos ,All the terms and No lapse ．

~~！~r nursery found trees at trees ar conditions 側 的1e
near In Ring survlveand according to 由自 part of
Majnu h且Ith Road in healthy permission letter PWDin
ka Tila y Near. condition have been 間mplianc •

月'J1乎4項 ． condlt Me1治alf ﹝Marked complied, but due eofterms
ton. House tree no.~ !tclima前cc:onition and。也er Delhi to'60〕 Delhi 叩me condition
s t旭nspl串nted tre的 。f泊le

Could could notsurvived. permissio
not n letter

survlv
． ．e

45.47 Online 。1 04 FWD 臼ulà SO nos All 5Dn聞 All the terms and Nol~f!e ．
RaJpur -nursery not trees at U‘eesar condi討ons on
Road near survi申 I.P. survive and according切the part of:a,甘Jn1~ e Flyover inhèalthy ﹒ permission letter PWDln

JTO Delhi condition have been compllàncA切只向N 、 仰arked complied,but due e ofterms
tree no.1 to climatic叩nltion and

． to5叮 ofDelhi some condition
transplanted trees 。fthe
could not survived. permisslo
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File No. F1_(2_607)/Legal/HQ/23-24 (Computer No. 181629) ~
／

﹔﹔7912023倆§佳品除informeá 由atas me削ntic】I
曰h吋tsAppthat廿ee of1自ce1「／DCF (Cent阻1) has issued notice dt. 28.02.2 日22,02’11.2022, 02.05.2023 &

12.ùS.2023 vide which Executive Engineer was asked to appear before the tree o由cer to enquiry
into the matter and Executive Engineer did not appear in any hearing before Tree Officer till date.

In this regard 仕is submitted 曲的this 。ffice never received any such notice/notices from any
au晶。討ty of Forest Department as mentioned 缸，28.02.2022， 。2.11.2022 ， 。2.05.2023 &12.05.2023.

Itpe的inent to mention that above n~tices issued by tree officer/DCF 〔Cen甘al) we間is~ued in
the name of Executive Engineer PWD Lok Nayak Bhawan, whereas sanction/permission for
transplantation/Felling of trees 仕om ~orest Department were issued in the n白me of Executive
Engineer, C&ND Bld岳M-323J P\o\泊，A-Block, 1st Floor, Vi蝴s Bhawan-It Near Metcalf House, Upper
Be1a Road New Delhi.

After getting above refer letter in which date of next hearing of above matter is 23.08.2023. I
would be appeared on that date and c。”operate into enquiry.

In view of above, I would humbly request you to accept my explana世on and free the
depa~ent and undersigned from 甘1e charge of not appearing in response to notice/ non­
cooperation 拋 出e mat悔r. I shall be thankful to you. •

。
Encl.:- 1. Detailed ReportAnnexures-A D, E,F,Gl, G2J H& I.

2.NGT, Principal Bench Order. (Annex－｝﹜
3. Letter of Pr. Chief Conservator of Forests, GNCTD. ﹛Annex－肉

期心愉悅，吵
朝兩耐布 前桶前

桶前 可喜 司1 億前 哺育 你－喇

!m

Copy to ：﹒
1. The Pr. Chief Engineer 〔M&F), PWD, 12心F)oo口MSO Building, New Delhi.
2, Tlie Chief Engineer (Flyover〕 ，－PWD, 4th Floor, MSO Buildin15i New Delhi..
3. The Superi口tending Engineer, C&ND Circle, PWD, Delhi.
4. The Deputy Director 〔Horticulture〕D拭M”214J PWD, G.S. MiharBhojVatn恤，NH-24, znd

Nizamuddin BtjdgeNew Delhi-110091
.• 5. The Assistant Engineer ﹛門， 也ND Building 叭”323), Vikas Bhawan －日，New Delhi.
6. The Assistant Engineer, C&ND Sub Division M-3231, Rajpur Road, Delhi. ·
7. Guard File.

；~I

!1

湖南周軍 副桶前

7()
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＠Ah Y\ Cl ＂，（ 斗》
C.No.137427

F.No.46011/1/2019-IFS-l (AGMUT) (Part.I)
Govermnent 。fîndia

Ministry·o'f Envkonrnènt, Forest and' Cfönate é'fi.ange
＊ ＊ 串＊

Indira Paryavaran Bhawan, 6th Floor, Agni Wing,
Jor Bagh Road, Aliganj, New Delhi - 110 003.

Dated: 1st June, 2022. ·

／

．．

。

QFll'lÇ'E ORDER

τ'he － 品llowing transfer/posting of IFS officers ofAGMUT Cad間are hereby ordered with
immediate e的ct:

S.No. From To
的 Shri M.Raikumar, IFS 的GMUT:2000), .CCF A.&N Islands DD&DNH
(ii〕 Shri Mille Tasser, IFS ﹛＇AGMUT:2009), DCF Arunachal Pradesh A&Nislands
(iii) Shri ·Ab益inav Kumar, IFS. ﹛'AG:r'.；位咒~20-14}, DCF Arunaebàl Pradesh NCT ofÐêlhi
(iv)' S趾i Dhawan Kumar Rawat, IFS Arunachal Pradesh UTofLad~

(AGMUT:2017), DCF
(v) S尬i Naveen k山n缸，IFS (AGMUT:2010), DCF IA&N Islands Goa
(vi) Smt. Nabanita Ganguly, IFS (AGMUT:2010), IA&N Islands Goa

DCF
(vii) Shri Satyaprak臼h Singh, IFS (AGMUT:201 月， A&Nislands Arunachal Pradesh

IDCF
(viii) S卸i D凶nodh前A.T叮IFS (AGMUT:2010), DCF Lákslîadwèep Arunachal Pradesh
(ix＇﹜ Sbri Jabestin A, IFS (AGMUT:2011), DCF Goa IArunachal Pradesh
(x) Shri Aditya Madanpotra, IFS (AGMUT:2016), INCT ofDelhi UTofLadakh

DCF
xi) Stnt. Cheshta Sin曲. IFS (AGMUT:2016).DCF Arunachal Pradesh• NCTofDelhi
(xii) Sh. Abdul Qa:叭nn, IFS (AGMUT:2013), DCF* UT of Chandigarh A&Nislands

‘

I

串S,hri Åbdui Qayum, IFS wìil stand relieved 企om UT of Chàndigarh to A&N Islands on
30阻Novemb悅2üît.

2. The above mentioned officers are requested to join their new place of posting and send a copy
of the joining report to this Minis句r immediately.

甘ùs issues with the approval of the competent au出ority.3. rl~~il~小↓.,,..,,1\.,.-' I

(Mahendra Y忠daw)
Under Secre認可to the Government of India

Distribution:
1. P迫 切Minister, Environment, Forest & Climate Change, New Delhi,
2. p~ 臼Minister of State for Environment, Forest & Cl加御Change, N~w Delhi
草 ． PìPS to S的re但勻， 但F&CC)/ PPS to DGF & ·ss, MOEF&CC, New Delhi.
4. BPS to IGF(IF峙，MoEF&CC, NewDelhi
5. T¡he Chief S臼retary, A&N Island Administration, Port Blair
6. '!]he Chief Sec附ary, Government ofArunachal Pra晶晶，Itanagar,
7. 11he Chief Secreta旬， （fovemment of Goa, P吋im.
8. 甘1e Chief Secretary, Government ofMizoram, Aizawl.
9. 甘1e Chief Secretary, Government ofNCT ofDelhi, Delhi.
10. The Chief Secretary, Government of Pondicherry, Pondicheny

。
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11. The Administrator, Administration of Daman & Diu and Dadra &Nag位H的eli, Daman.
12. 甘1eAdminis仕ator, Administration ofLakshadweep, Kavaratti.
13. The Administrator, Administration ofUT ofChandigarh, Chandigarh.
14. The Principal Chief Conservator of Forests, Govt. ofArunachal Pradesh, Itanagar.
15. The Principal ChiefÇonser可vator of Forests, Go明rnment of !Vl'.Jzora.'!!., A泣awl.
16. The Principal Chrof C插話rvatcr of For揖絃， A&.N. To.lánq.s_Adrn.inistration, Port Bfair
17. -The Principal Chief Conservator of Fore駒，Govt. ofGoa, Panaji. ·
18. ·The Principal ChiefCoriservator ofForestc;, Govt. ofNCT ofDelhi, Delhi.
19. The-CCF, Admini到ration ofDrumm &Diu and Dadra &Nagar Hayeli, Daman.
20. The Conservator ofForests’ Puduche.付y, Puducherry.
21. The c。nservator of F。rests, Administration ofLakshadweep, Kavaratti.

· · • 22; The Chief Conservator ofForests;Administration 。fUT 。fChandigarh, Chandigarh.
23. concerned IFS officers (through website of fFS)
ì4. Civil List (US, IFS圓Il)/l后cVigìlance $ectfon)l ùuåtéf Ïílè.
25. NIC Cell （~hri ).rshad) － 品r placing on the Minis句句web site.

叭叭抖
。在áhendra Yadav)

Under Secretary to the Government 。flndia

’
au
av

au－
－aao
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Anh昕 一AE @.
File No. F1(2607)/Legal/HQ/23-24 (Computer N。 . 181629)

~63579/2023/LEGAL-FAWL .
~L

3／ι
自＼

~

m吶U'0Tll有
F. No. / o'c1~ (C仰阿A/Offenc仰1-2月I£ ,E; .55-.5'6

GOVf. OF NCT OF DELI到
DEt>ARTMENT OF JiOREST ANDWJLD LIFE

OFFICE OFTHE DEPUTY CONSERVATOR OF-FOREST
CENI'RAL FOREST DIVISION, I<AMLA NEHRU RIDGE,

DELHI-110007, (Ph: 011 - 23853561)
Date： 。 之 ／tl／~0~7-..

NOTICE
’「o,

The Ex. Eng., Maintenance Department,
Lok NayakHospi個1,
New Delhi-02.

In. continuation of this office notice Jì. No. DCF(q/OT·可A/Offence／ 缸”22／河51 Dated
28/l)';./2022 on the matter of b·ee offence committed a ﹛ 45-47, Rajput' Road, Delhi by ille伊l
pruning/cutting/damagfr1g of tl'ee/s.whic.h is,, violation of the Delhi Preservation of Trees Act,
1994.

And whci•eas， 由e statement/presence of the pe1·so1, (s) this· .t10.tiçe a.ddr.esscd to ar.e
required to find out the factual positi帥、and to determine. the exte11t ofoof.fence.according to its
merit.

Now, thel'efore, I, DCF (Central), Tree Officer, .as empowered 」~pd宇（ the Delhi
Pl'時叭叭im, of Trees Act, 1994 call upo11 you to 叩pear befol'e me on …嘆 ： ﹒：．話： “.. at
.. 11 ＇.• . 每﹔研 . ,AM. fo the office of Dy﹒Conservator of Forest αim Tree Officer, Central F前est
Divisicm, ah甘a Nehnl Ridge, Delhi-1'10007.

的. CQ(-15誰叫Forests
Cenl1·al Forest Divfaion/Tree Officer

．．
4，

－

i

i
s

－

－

ae

Copy to:-
Sh. Rav-inde1· Kumal', Tree Celt, r.o for ü,fo1·mation and neces1,耶y action.

做（g
Cenb嗨ui。E封且¡~~頤iPJi!!i.on/Tree Officer

.✓
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. ',:_:.)"·, ·,
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5/011~57
arvind kejriwal sheesh mahal: Kejriwal's Rs 45 crore’Sheesh Mahal': Rs 1 crore for curtains, Rs 6 crore Tor maro1e ﹒lflt:! CL'U ...

~1ll'1et l/l1fe 戶Af
（一一三三三三三＝于一

世tl,CHl.'Aµ”S CLOSED
Nifty 22,09745 202.91

rE 品＂•Jr,f'c, n,Nü ， 呦 ， ． ’， ＊ 3Y RETURN
Canara Robec。small c... 32.73%~ a_ Search Stock Quotes, News. Mutual Funds and more

THEEcoNOllICTHVI.ER Politics
巨歪歪旦 Signln

New Year Offer on ETPrime
E 門glis門Ed1t1on·T I

Home BUDGi i '24 ETPrime Markets News Industry Rise Polit ics Wealth MF Tech Careers Opinion NRI Panache ET NOW Spotlight

lnd,a Dec。ded Web Stories Morning Brief Podcast Newsblogs Economy • Industry Politi叫ET Explains Company • M。時 ，
b 、 叫 吃r 川c 、 、 ，. ， ，ο，＿ 三 ！ι· － ，ht cs , KeJriwal's Rs 4~ crore Sheesh Mahal': Rs 1 crore for curtains, Rs 6 crore for marble

Kejriwal's Rs 45 crore’Sheesh Mahal': Rs 1 crore for
curtains, Rs 6 crore for marble

t『Online cast Updùted· Apr 26, 2023, 04:13:00 PM 1ST FOLLOW US SHARE FONT SIZE SAV: P間 川 ， 亡。”MENT

Synopsis
Delhi Chief Mini且ter Arvind Kejriwal has been accused of spending Rs 45 cro 「e on the
『enovation of his official residence, which has led to calls for his resignation by BJP in
India. Approximately Rs 44.78 crore of taxpayer money was spent on the major
renovation, which included Rs 11.30 crore on interio 『decoration, Rs 6.02 crore on stone
and marble flooring, and Rs 1 crore on interior consultancy.

［ ：＇ ： （ ，矗a•'!
~ . ': : . ~膠可： 尚需報j可唱團體，1
!!:.;,·,'.cl； ﹔E ： ￥Þ電 局哥哥í¿ 嘻盔

t}﹔﹔一．！’？ 斗萃νI~；l;t •."'I﹔三j assem y election
j、﹔V 』呻 ～j ←苓i 正至 ； ，＇ι拉立﹔草f﹔1 「JλF﹔也J an austere 1芷e as a chiefminister. He

ι－ ， ： . － －＝＝于J _ had said a simple home of four-fivel 、 色ih 仁r ,.,.¡ ~ ， ，n 5¡¿r l.r,,nd ＇ ＂~t'lwal !file ol1otol
rooms was enough for him. An old

video of Kejriwal making these claims has surfaced on social media when it

has come to light that he has spent crores on renovation of his official home.

Glowing in the huge public attention

he got after the Anna Hazare agitation

against corruption, Arvind Kejriwal,

now Chief Minister of Delhi, had

promised before his first Delhi

Revelations that Kejriwal spent a whopping Rs 45 crore on renovation of his

official home at 6, Flagstaff Road, Ci討l Lines in Delhi, have triggered a political

row, with the opposition parties demanding his resignation.

What was the money spent on?

＠ Powered B”vDO』 Vide。s
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https://economiclimes.indiatimes.com/news/politics-and-nation/keiriwals-rs-45-crore-sheesh-mahal﹒『s-1-crore-for-curtains-rs-6-crore-for-marble/a... 1 /9
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STATUS REPORT OF TREE FELLING_P_E__RMISSION OF 6 FLðG STA_E墅墅。主！！..，＿ CIVIL LINES

A lidd visil has been conducted on 01.05.2023 on different locotions ofTransplant rind compcnsn切。plan日lion site proposed by proponent

。
J
hJ
A
《

SL I File no.
No.

Pcm1ission given for
Transplant/Felling

Loention of
Transplant

I IF. No.09削FD/
TC/Felling/2020-
21 <lated
10.11.2020

Online
JD

offiine 9 trees 制ango-3.
Amla-2, Citrus忍，
Kadipatta-2) for
transplant from 6
Fla皂 Staff Road,
Civil Lines

PWD
Offiee.
Khyber
pass,

KNR‘Civil
Lines

Status of
Transplant/
Felling on

一一旦旦旦
Mango ﹒4,
Amla-2
found at
甘到1splantation
in dead & dry
condition.

Compensatory
Plantation (CP)

90 tre臼to be
planted at Green
belt at Metcalfe
House. D則）0
Comp]e,c.

Status of
CPon
ground

Remarks

2 IF. No.
19/NFDffC/Felli
ng/20-21 dated
04.01.2021

offline 2 nos. of Mango
trees to be transplant
from 6 Fla~. Staff
Road . Civil Lines

PWD No n1ango tree
om凹，lon
Khyber I transplantation

pass, KNR. I silc have been
Civilιincs I fou1叫

20 trees to be
planted at Green
belt at Metcalfe
刊ousc‘DRDO
Comple,c.

3 IF.No.
13/NFD/TC/Fclli
ng/2021-22 dated
17.。8.2021

3440 I 6 nos. of bottle palm I Nil
trees for felling
自司，m 6 Flag Sta汀
Road , Civil Lines

Nil 60 I館的 to be
planted at Green
belt at Metcalfe
Hou銬，DRDO
Comple,c.

Only 83
Pilkhan
﹛Ficus
virens) trees
have been
found
planted out
of 280 at
proposed
CPsite.

Mango-4. 了高E
trees. whieh were
transplanted. have
been found dead & dry
on ground. No
numbers h瓜，e been
found on tree.

No mango 1此可 on
transplantation site
have been found

’、4 IF.No.
44/CFD/TC/onli n
e/Fellinj!/21-22

6288 I 06 trees Transplant-4 I PWD
(Ashok-3、B訂·gad-t ﹜I Nursery
and Felling-2 fr:icus I n閱r

官1ere were
60 pits

. having no
伽ly I h耶d j 60 1悶s to be j sign or¡ o吻I B訂但d tree has
tree has been I planted at Green j pl削 枷I been 伽ndonground
fou吋on I belt at Me個lfe I (might have ︱ 些ith no. 99 on trunk

。 。
r三歹仇

．
。 唔 ，

139



……一γ

’，

．． ＠

弓

dated 28.02.2022

F.No.05/C:FD/TC
Felling/online ID
6483/22-23 dated
12.04.2022

6483 05 trees
(Transplant-4 &
Felling－ ］ ﹜
﹛Ashok-3. Jamun-1.
Neem-1) al 45-47
Rajpurroad

P\VD
Nu自cry
near

Majnuka
lïla

ground with I House. DRDO I died). I
no. 99 on tnmk I Complex. I I

There have I
hccn no I

Ashok-3. I 50 trees to be I sign or: 4 tree』. \\hich \\ere
Ncem-1. I planted at Green I planting of I lransplanled. have
Jamun-1 I belt at Metcalfe I 137 tree I been found dead & dry
found at l·Housc, DRDO I saplings at I at site. No numbers

Ira呻lantation I Complex. I the same I have been found on
site in dead & I I site. I tree.
dry condition

be吋amina-1 & I M吋nuka
Lasoda-1 ﹜from 45- I Tila
47 Rajpur road

Total 19 trees to be
transplanted

Bargad-1 tree I 280 t間的to be I Only 83
found healthy. I planted at CP I trees have

site. I been found
11 trees found I I plant叫at
dead & dry. I I CP site.

Remaining 7
trees were not
found on
ground.

Out of 19 tre郎，only
Bargad-1 tree found
in healthy condition.
Other 11 trees were
in dead & d句，
condition. Remaining
7 trees were not
found on ground.

OFFENCE REPORT

Duñng the inspection of e-forest portal online ID no.-6288 for seeking permission for felling/ transplantation on 25.02.2022. an offence was reported
at 45-47 Rajpur road. Civil Lines by inspecting ORO. During inspecti凹，an offence of exposing roots by excavation works in 時spcct of following
species:- 。 r SL. No. I Name ofSpe自s TNo.oftrees I

I I I Ficus I I I ----z:ræt.ii::_
。 。

-= 唔 ，
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Nccm
Lasoda
旦旦旦d
Ashok

Total
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After which a notice was issued vidc notice no. F.no.14/DCF(C)/DPTA/OITence/21-22/7551 dated 28.02.2022 by DCF (C) to Executive Engineer.
Maintenance Depa的nent, Lok Nayak Hospital, New Delhi. As per notice the offender was directed to appear in pe筒。n on 15 ﹔03.2022 at 02:00 PM
but no one appeared. Again. a 2nd notice was issued on 02.11.2022 by DCF (C) and the offender was directed to appear in person on 23.11.2022 but
no one appeared. These 6 trees were granted pennission on 28.02.2022 against Id no.6288. •

At the same site, i.e”45-47‘ 民ajpur road‘another onlinc application was made on 01.04.2022 through e-forest portal (online ID no.•6483) for seeking
permission for felling of5 tr臼s. Permission was issued on 12.04.2022 for 4 transplant and 1 felling. ． ．

。
一古~匕
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已多 ．＝

主 － 盆 ， ． － ﹛ ＿ . File No. F1 (2607)/Legal✓HQ/23-24 (O:omputer No. 181629)7可(JD23 / LEGAL~

包 4、:Y\叭ι〉〉
一一一一乞三三三﹔

氏No,44/DCF ﹛Cj/DJ!fA/Offenc》~1回2司I ti雪f 「
GOVT, OF NCTOFº DELHI

DBPA.RTMENT OF FOREST ANDWILD LIFE
OFFICE OF THE PEl't.JTY CONSERVATOROF "FOREST ·
CENTRAL FORESTDMSION, I<AMLANEHRURl'ÐpE,

DELID-11000咒 ﹛Ph:011 『238535的﹜

To,
NOTICE

The Ex. Eng., Maintenance Department,
Lok NayakHospi吼
NewDelhi-Oi.

Date｝ ；且，or’ .:tÞ丘$

還藝

ln continuation of this ofi自由notice F. No. DCF(C)/DPTA/Offence/21-22/7551 Dal:ed
W位／2022 & F. No. OCF(C)/DPTA/Offe11ce／ 訟，22／扭扭品Dated 02(11/2022 on 由emat轍 。f
甘甜offence committ叫at 45-4'7, R再pur Road, Dellú by ·me伊l pru11ing/cutting/dama耳ing of

• tree/s which is ç1 violation of the Dolhi Preservation of Trees Act, 1994. ;,

And wherea·s.， 也e state1nunt/presen-ce of tlle perSQl"l (s) this notice addr間sed to are
required to find out the factual" posiH01, and to determine füe ex健nt of offence accord卸g tç, its
merit.

N仰，thcrefo1•e, r, DCF (Ceìitr~t}, T雌Offîce1·, as empowered under the D呦i
Pr臼ervation of Trees Act, 1994 問ll upon yo丸 to appe翁r before m~ on”fJ..,.s.ι.g,品 ... . at

}J•• . . . 削.. in the office of 時﹒Conservator of Forest cum Tree Off：闕， 臼1個I For閥
割吋sion, ~inla Nehru Ridge, Delhi”1100日民 ． ．

It is rei恆rated 伽t t峨i's the final notice of appearance issued in the instant昀t概.·In
case, the álleged accused fails to appear before the umiersig11ed, an ex-par扭order will be issued
for compounding of offom:e. •

Dy.Co帥”品。伽帥
Cen個l ForestDivision/TreèOfficer

Copy to：”
1, Sh.Rav泊der Kumar, Tree Cel11 l.O for.húormution and nece自ary action.

’
叭＇.＇；：~of For螂

Ci:mtrnl F。restDivision/TreeOfficer
． ．

a
u

a
v
au－
－
E
R
O

． ．．．幅－、．．
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Gene耐曹d from eOfflce by JASMIN -KAUR, LPA(JASMIN KAUR), LEAD PROJE叮AS_SOCIATE, FOREST AND WILDLIFE DEPARTMENT on 27/10/2023 10:19 AM
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~~s~伊耐:ø7·蝴I誼瞎說法 lJ咽 ，• ANN.EXURE A1l哥

C攤牌酬的時，：P1aø恤lg ﹔

f~t..'YØ~配at臼憫。租船
自賞PREåsÑI
啦w~t”~~ 怖

恥盼1蚵鞠惋 ：：！：﹔：？？司區逼掛d叫＆ ﹔揖蛤~. . ﹔：鵝嘲a ： 鶴攤麟瞋單路 ﹔~，
E冒，~－ 胃~甘叮一白.or.· 4函H 滷祖IIÐURKDICLl明um

髒鸝：川鸚龍誼悶品 ？
孵糊轉麗懈j，，川d伽蝴枷鵬神枷﹔ ：這
路鸝讀盤！： ∞品摺鸝誼臘祕 ？
悔） 鞠樽棋： ． ~當川倆對瞬nì胡恤胸 道
仗，tf：~）~a,q~； 啊！為糊〕翩翩悔：Sl;1f- 嘻
悶d•âf棚？刺刺t 別叫ràt!ê ra幽幽幽幽 詛扭扭 bY~，：叫你忌 － ， ， .，1州國儡品也會i
~qit糊糊為J 蝴 雖幟附！攝~Q(-~· · ~－
f.lOJ$J棚，It(• lllilß lti磁賢：甜甜låbJHivÖfiÂ揖r :'J

臨體路 啊！瞬鸝擲紹智 ？
照~ －－~· －＂－ 嘿，嚕煦itn ’閉 目劑，•aø:- 午，蝴枷tf; 胸前 聯崎崎攝附則 可
蟑螂 酬﹔削鵑鵬總 ？－ －~E’Wl ... '11■ ·■•H■ .llli■Jllà1I■~』［ . . .塹，’，ï；. )

繭蟑 螂卜智枷嗎
﹒酬惜你 胸嘲憋控宇航空總捏捏
~u醋，糊 糊拙糊~＇紋些些對

I
t
o
o

／
／

.!,
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」 ＼ .＇ File No.
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The Exe. Engineer,
~ain能mu,ce E地partment, PVID.
L:ik NayakHosp！·個L N'e背Delhí

(Computer No. 18162泓空白竺命

!).Y1þ
GOVT. OFNéfl3FDEU封

D即ARTM_ENT OFFO閱'ST ANDWILD LIFE
。即＇ICBOFT.I主E DBPU'I'Y CONSER.VATon. OF FQR自T
CEN'rRA干FOREST DIVlSIO？呵，KA.MI.ANEBR.U nID.GE.-F忱帥。叫做泣如立了﹔做臨的

h叭叭巳 咕 －－A -s

Date: O!l.05.202.3

Sub: ；；~：：泣如立說：(l：：﹔：：itiorw of Thee Transpl叫on(FelBn

立是主：.~：%i;:：：月：這s！：您品 泣如﹔對

可‘

S,No .File. No. Dat~ No. ofb:ees －．一
l, F.No. 09/NFD/TC/FeU個g/2020-21 10.11.2020 09 切可es 胎be 缸，＇ansplanted

(Offline)

之 F.No .. 19/NFD/TC／α也ne/.Felw.i.g/202.1－但 。4.01 ..2021 。2 扭扭S 切be transpla~tad(Offline)

3. F.No. 銘／CFD／τ℃／α也ne/Pelling/20'2恥勾 28,02,2022 04 出es 胎betm可忍前7· (1.D. No. 628句 。2 trees to be fell，~d
4, F.No. 的／CFD/TC/Online/Felling/2022-23 ·1主的.2022 O!\treesto be 台anspl個ted,(I.D. No. 69.83) 01 tree 胎be felleda﹒

．T叮'.ALT她自TO BE TRANSPLANTED , ． 19 frees．
． 一

Asp眩 目.1e stal'US report dated o~.05.2023 甜甜by Sh﹒Ravinder I<-uxnar (ORO), out of
total 19 nos. 。Hre甜 個b_e h'anspla晦d,o吋t l Ba喀ad treew個found l:o be alive and heal1hv..
11.nos. 咐e的輪dead 叫 句叫rema愉g,07 位·eeswere糊糊伽岫枷怯但一
蜘i.e.P'W'D 錦州Jberl'a鵬間也討1 Lines and P'WD 仙叫，n叫咖叫做﹒

As 叮Z嗯亨 º加cer., l must co1wey my di個.ppointment制改M岫缸咿antdisreg叫for
the gttid.elines anc!. 宜egul鼠也onsin plai自 如prote~ and preserve 血e enviJ:omnep,t. It is cru.clal
~ens帥 枷all ac叫世間related to 恤？可anm世on of tte臼are carded 叫tin" r峙。nsible
咐 削怯inabJ~ manne r to吋tig圳的Lpact on èhe en討ronmentand 甘letonun叫跡 ？

j汽．岫1ν六止崎什~：’
31. 一一一
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1叫城市2抖G心的門 附州州州Q/23-24 (Computer No. 181 已2 司 ） 于一九

ln view of 出e above, it :is co血munic:ated 位.1at g·o ttee sap.lings of indigenous species
(like Neexn, Pipal, A司un,Pi即＼~J似nu吋ofh學ight of :1.5.feet and atle這st 6 inch diameter are•
to be p 】anted. The Compl;iance 祖port of the above 4血跡sh。世d re:a:油 恥 。自由of the·
undersigned wi血泊~mon也sfr.叫1 the issue of this letter.

個扭扭晶翎
D1,,Co闊的atorofFor蜘 ﹔1

Ce.n抽1 Fo:reat DlVision(Tree 。.fñcer 當

... .:'
· , 司 ;,.. ,

’， ， •... ,,
' - .,- ,.,. ,• '¡,•;,!::w ， ，·.伊 ﹒ ． ．

•,•' ''i｛ 、.¡¡• 咒？ ” ， ． ． ． ．

f
e
d
o

－

－

Copy tti:
1. P.S 個PCC霄，'D,~甜甜慨ent of Fo,:est&Wildlife, 2ru1 l'llo。r, VikasBhaw甜.，I.P. 自嶼，

New Delhi 110002. 。or kind information)
2. P.A.to dα （admin), Department of Forest&Wil,剖悔，2,11r,馳。r, Vikas'Blu1wan, l.P.

臼怯胎，_New De虹 口0002. (For kind ·h1fe咄咄0吋
3. P,A to CF, Depar恤ent'Of Forest&;Wil晶晶2ndFloor, V泳as恥awaryI.P. 值tate,New

De也il100Ó2.σor.k•.•~ -.informa~on)
4. DCF(HQ), Dep缸拉tent of Forest &Wildlife, 2d Floor,. VikasBh的個n., I.P. estate, New

Delhl 110002. (F:S ~l<ind information) __.,

CHE提叮准現NGH
Dy﹒Cons前va切r orlfo;rests

C制制I For臼tDiv.i動n/-î,:ee.Officer ‘
av－
－

、
anv

、

．．．．

Generë

35 ＿戶一一一一一一一一－
- ' - ..,..,,....,c:r-r 11c;c;oc1ATE, FOREST AND WILDLIFE DEPARTMENT on 27 /10/202
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~－ － （ ＼ 的Y
） 在干 、
~－ ﹒File No. F1(2607)/Legal/HQ/23-24 (Computer No. 181629)
1363'§ 13/2023/LEGAL”FAWL

翠警譚一可

單

iy

z

，e
－

u

‘

’

,¡;,Jfr-; 司茍
GOVT. OF NCTOF DELHI

DEPARTMENTOF FORESTAND WILD LIFE·
OFFICEOFnmDEPUTY CONSERVATOR OF FOREST
CENTRAL FORESTDIVISION, KA:M;LA NEHRU RIDGE,

DEL取l-ll0007(P日．必3853551)
F. No.3~巧，CFOρCF{C)/Site-lnspectio1\ Rep『rt阱。23-2昕220-24 Date: 04.05.2023

To,

The Exe. Et\gineer,
Maintc:mimce Depa1:tme肘， ：PW口，
Lok NayakHospital, New Delhi

Sub: Forfeiture C)f security deposit due to non-compliance of theTerms & Condition of
Tree Transplantalion/F(:)Uing Pe1~1issio1,s-l·eg

． 、
This is 怕bring to your notice that the followb1g 廿ee lTa11splan泊位on/felling

permissions werè issued against the following tree foll凱g applka前ons f1·Qm the office of出e
undersigned:

，
i
lk－、、

’

． ．

S.No File. No. Date No. oftrees Affected

1. F.No, 09/NFD/TC/Felling/2020-2'1 10.1.1.2020 09 trees to be Transplanl-ed
(Offline Mod吋

2. F.No. 19/NFD/TC/Fellfri.g/2020-21 04.01.2021 02 l:rees tò be Transplanted
(Offüne M()de)

3. F.No. 13/NFD/TC/Fellilig/2021-22 17.08.2021 。6 trees to be Felled
(I.D. No. 3到0)

F.No. 44/CPD/TC/Onlin<:/Fellu'\g/2021-22 是~.92.2022. 04 甘ees to be t;,:ansplani:ed,
(l.D. No.-6288) 02 甘ees to be felled

F.No. 05/CFD/TC/Online/Felliúg/2021-22 12.04.2022 。4 trees tò be 甘也1Splanted,
(I.D. No. 6483) 。1 IJ.'ee to be felled

ITO'肌AFFECTED 1RE凶 -28Trees

曲，

A
V

A
M－
－．．。

．．aR

、

As pe1· ,the st乳制sre:1p<1rt da~ed. 01瓜2023 filed by Sh. Ravinder J<umç1r (DRO), only 83
1ws. trees wen: found to.be plan~ed ns Compensato吟，Plantation 我gainst t。tal of 280 tre制

which we.l'e to be planted at the co.tnpe1isatory plantation site i.e. Green 'Belt atMetcalfeHouse,
DRDO ComplèX.

• / ... 月 r﹔：＇ ＼N于μ／／：(2 ~~｛.Í叭j>ti/._.. ): G﹔
36

尸《州州 ，同＆肉Aι”自 ...nu: ... ... 」.. " ""' ·' '" ' In I nAIIAC•AIM VIII ID 、 I hAn DDnlh「T II ＜； ＜； （）「ltff¡: r:niu:c;T .õ.~ln \MIi nl J¡:¡: ni:P.õ.RTMl'MT nn’？ 川nnn， 屯 ，n﹒1q AM
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F1(2607)/Legal/HQ/23-24 (Computer No. 181629) 白

．．．

As a Tree Officer, I must convey my disappointni.ent with ·s叫flagrant disregard for
the guidelines and regula泣。郎，in place to protect and preserv'e the el'\vironment. It isαucial
to e:psure＿ 臥at all activities時I.a扭d b 血e felling and transpla.i.'l.個lioi, ,o,f tl:ees are can:扭d outin
a respo1ïsi'ble and susæ.inable manner to m.iti;g但總 仕te impact on the environment and 血e
community.

ln view or the a切ve,. ,it is, cømnÎW'li恤蚓、：由åt·rite security deposit for the remaining,
197 trees to be planted as C!)mpënsa個正y_plan個tion 糊口b fot:feited. Moreover, the remalning
plantation 咐，11.also be car自d out也e Foxest Department for cc,mpleting 也e Compensa加y
Plantation·. I

CH四m憊翎
Dy, Conservator of Forests

C間tral Fa時st Division/Tree 0佑cer

。

CC1py to:
1. P.S to PCCF, Department of'Foresl: & Wildlife, 21咽 間。ot, Vikas13hawan, l.P. estate,

New Delhi 110002. (For l<泊d information)
2. P.A to CCF (ad吋n), Depar出.entofF01迪拉 ＆W盟dlife, 2Xld Floor, VikasBhawan,·I.P.

estate, Ne~ Delhi 110002. EFor kind information)
3. P..A to CF, Depar甘tent of Forest & Wild白色，211a Floor, VikasBhawan, l.P. 由tate, N~w, .. ·

Delhi 110002. (For kind informa:世on)
4. DCF(l主Q),Depar臨1ent Òf Forest& W銅牌，2"dFloo也V尬的BhawaivI.P. estate, New

Delhi 110002. 伊or kind infoo:nati個）

個師處＇GB
Dy. Conservator of Foreste

Cenf:l'al Forest Division/Tree Officer

、
。

37
Generated from eOffice by JASMIN KAUR, LPA(JASMIN KAUR), LEAD PROJECT ASSOCIATE, FOREST AND WILDLIFE DEPARTMENT on 27/10/2023 10:19
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"'
呀呀聽聽聽聽盤盤躍投您會組六但;1L- :;

令了一一~月eNo._ F1(2607)ÏLegal/HQ/23 －的 （Computer No. 181629}
363579/2023γLEGAL-'FAW.L

f 海
引，J.-3/t•

何ι

·To,

．．．

．． ．

.~‘ 四畸
·oF D恥HI
Sl' A卸DWILDLIFE.

'L#.1.'.L".L＂－ 崎1V＆γ ＆.l .l.訕 ﹔，.，＿~ιM ﹒品 .. .._...,NSl3R.VÅ.TOtt OF.FOREST ·
. éEN1'1tAiPQ.融通~l{ÖÍVISION, KAM巳AN翩翩·R郎G缸，

協島~ii嘟昏切？，．﹛

:F.No.4生 ／DCF ﹛.fZ)/f)盯＇A/Off，枷＇~1－是敢j¿sá間!3] .
也Q遮~－ .＿ . ＇ .

椒油 勘品，·M曲t甜anceDepar伽｝E!nt,'
N呵成H~~i叫J ., . : . .

N柳 卸的i-02: 報總顆螺髒掰幫會

'. In ·å~
28.·晦﹔2但2- .._¡
I且也îltöVDP

也e機制Pte如何：e~·ð.主研揖苦劍””＇4:.; .
··::': ~fw.站崗å!3｝：倒 ！糊tßn}Î切.t/pt師胡郎 神 ；the憫，蜘 · （s） 帥nçtice ·addr母åsed 切﹒ 希re

- r呵~揖＇d: 切絲d .çft:.the 'Jactu吋 ~o糊.on and抑 制甜甜自 伽. ¿jxtent-'of. .óffi開ce acc,ording to i紛 ‘
.m由此 一 ．

· :· Now, .f;hln-èíor~， 1¡ ·o'~’﹛已缸岫l)ÍT:拘e O的c食r， ♂s ernp。w缸已·ci.削包r. 位1.e Delhili
恥爭持絨扭切 ．已孟τ拉es 注.ct, 19g4.臼￥~pan.you: 切åppe叮h呵。閃meon絲：脅／.7.ia.t . ...t. A.軒．~~＇.~f~~句：悔：：o.r~ ：－~~~~翰的£ Fó.rE!St叫扭扭 。的時已Central iorést OivisiOllJ I<am.hí'Ne恥 －
h 、 姐 － :·, ..r.".：祖d 九• • －＇·－＜•1n ¡.；＿λ向

otjùs白俘and_opp
： ． ．‘．．心料科.Qt句~or~!-YÞ~Ì斜v,-en切 甜.e å.~dre閻明W叫p!.}Bs個g ﹒郁的前té ôrdl臼．

.· •Copy·.甜， ．

':_i'._了 臼1.·Ra~如;Kum:妞， · I,Ofot吋甜可atip?削Q nee: ，扭扭.fy ª(:.ti恥

I?r··c~~緩：叫榔
《：:e~~al Fore~tDiyi:3ion/r:eeOfficer'.

e 。；r¿,·· .

Date: 12.05,2.023

。
！
1

）︱

25
‘ •••• － ﹒－－ 一 → 一 一 一一 一 一 可 － － - －·－· .”． ．自
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File No. F1(2607)/Legal/HQ/23-24 (Computer No. 181629)

79/2023/LEGAL-FA叭／L

MW
E

軍f.lÌl哥 哥電話

GOVT, OP NCT OF DELHI
DEPARTMENTOF FOREST ANDWILD LIFE

OFFICEOF'fHE DEPUTY CONSERVATOR OF FOREST
CENTRAL FOREST DIVISION, KAMLA NEf.!RU RIDGE,

DEU-II~110007伊H. ﹔凶23853561) ·

F. No.69/CFD(Tq，αteck崢List/20呀，2024/2281-83 Date: 31.05.2023

0

立旦旦旦旦
'Tilis is in furtherance of the letter bearh'tg no. 337/CFÓ/D臼（C)/Síte”fospec世.on.

Repq:rts/2023-24/1220-24, dated ,04.05.20筍，issued to 耳:xe. Engineer Maintenance Department
(PWD), apropos forfeihire of security deposit due to non-compliance of 也.e Te1ms & Con崗位。孔 －
of Tæe f己Iling permissions. The Executive Engineer of Maintenal'\ce department, Lok Nayak
Hospi個L PWD had failed to comply with section-10 of DPTA, 1994, which imposes an
obligation to_plant trees as p1·escribed by出e Tree Officer.

Consequent upon the samer yot'l are hereby directed to plant trees on 血e Green Belt at
Metcalfe Hoµse, DRDO Co1'X\plex, u且izing the fol'feíted securi句F deposit money of也e Execittive
Engineer o月 the Mainte1:\ance Department {PWD） ，’TI1e plantati。nof 世ees 臼to be carried out as
pel' 的，e following details﹔1

1. Location: Green Belt, Metc:alfe H。1.\Se, DRDO Complex
2. Number of Trees: 197:trees
S, Species Selection: Please ensure a diverse selection of l)ative tree species suitable for the

local climate al'ld soil conditions.τ11e choice 0£ species should p1·om。扭biodiversity and
c。ntribttte to the overall aesthetics of 也e area. Here is 乳suggested list of species： 佇

• Pilkhan
• Amaltas
• Arju
． ﹜ainur:\

The C?mpliance report shall be submitted 訊 的.îe office of the undersigned wi出in {4)
weeks from issuance of this 01·del'.

To,
VickyDag缸〉

Range Officer,
Ce1,qal Forest Division

叭。別叫自of Fore論叫fleer
Central Forest Div~sion

Çopyto:
1.τhe Exe. Engineer,Maintenance Deparhnent, P利D,L。K Nayak Hospital,. New Delhi
2. Tree éell, Cenh·al FOl·est Division, Kamla NehntRidge, Delhi~110007

叭…心的亂叫胸
Central Forest Division
38…d from

'
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File No. Fl (2607}/Legal/HQ/23-24 (Computer No. 181629) ,., A

ti 1/J-﹛

Confid念ntial/Cou.rt Matter

GOVERNMENTOFNCTOFDELHI
DEPARTMENTOF FORESTS & WILDLIFE

F,1 (2607)/Legal/HQ/23-24／絨們1,01-

MEMORANDUM

Date 06.06.2023

Whereas, Hon'ble NOT vide 。，rder dated 09.05.2023 m the· Original

’

Application No. 334/2023 :in the m剖ter titled as Nares／，’Cltaudltary versus
U11io1t ofIndia & Ors (copy enclosed) ordered酪below:

“8. In view qfaboveαver,nents ands恕”ifiaance ofrequirement •
~（complianc,β.for cutti1帶你＇ees andprovidinggreen belt as a condition/or
constructions 的conges胎d and P?lluted .city 'qf Delhi, we consider it
necessa.吵的ascertain thefaatualposition 妙constituth呀 。Joint Committee
comprising ChiefSecreta.紗，De的i, Princlpf!l Secretary (E11vironme11t &
Forest), Dellli, nominee ofDellli Urban Att Commission and Distr1』ct
MagJstrate of the area {Di$trlct Magl.會仰的North). Meeting of the
Committeem句F be heldwithin one weekand reportmay beβ，rnJshedwithin ·
three weeks.丹。m today by e-mail qtþtdlcial-mit＠訟叫且P問ferably 的the
form ofsearchαbleFDFIOCR 品'PPº阿PDFand not 仰 的eformoflm叫ge
PDF. The Committee will befi割 的intel'ac:t With any o的erDepartment or
Authori，伊and undertake v.i8it 的the site. It m砂f meet online. or of/line as·
maybe《仰dviable. Ifαny violations arefound, the Committee m妙 的h
remedial actio悍 的coordinatiön with theconcerned statutoryauthorities， 加 －

accordance with law. 丑maygl惚αcopy of its F吻。，rt to alleged violators
for response b句舟r~ 仇敵TriburzalJ ifa.紗，b~fore th告ne.ttdate.’，

And whereasDCF (Central)/îree Officèt häs issuedpennission forfelling
of JS lt關甜 瓜di ffä1·c.u1t Jmints ol' H側的 （<101~.Y of fíl<.4 .n(1﹛•Ü1~ aiiid ørder 帥l·tt<~hed:
herewith), The list offelling pennissions is 倒below ﹔

·1
146

GPnr->r;,tprJ from eOfflce bv IASMIN KAUR, LPA(IASMIN KAUR), Ll:AD PROJECT ASSOCIATE, FOREST AND WILDLIFE DEPARTMENT on.27/10/2023 10:19 AM

, _; "( ✓

150



IfI 0
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SN I Permission No. I I Permission ilven 伽︱函叫.a白 ofl ta間don of
date I î,ransplaot/FelUng I Tr~叩if ¡mt I Ç9rp~ensatorγ

· · · Plantation ﹛CJ?l
1. 悶，NQ,09.刑FD/

TC/Felling/2020~
21. : d!lted
10.11.2020

2. I F,No.19,月呵FD/TC
/Felling/2·﹛凶l
dated 04,01 ,2021

' ’＇ 芋，

9~何 對鈍，ltflP$.Þlartit.fon 'I J?.W.P.
8捌6 Fl略'Staff Ro叫l Öffi曲，

Civil Line♀I I<;þy.b明
i. Mango-3←I paes, l<NR.,

挂. AmJâ..2 I .Civil Lines·
iii, Citrus-2
iv. Kadlé!ita乎2
2 nos 」 of Mi.mgo: (J'(:售s to b巴
拉泌的planted. fròm fi · Flag
StaffRo詛d, Clvll Lines

PWD
Office,
['Çhyher

_pass KNR~
CivilLines

6 n.OS ； 。f Bottfo a叫m:t~eés I Nil
for fell姐g :from·.-6'.Flag:;Staf£
Road, Civil; t.ines .

90_tfee$ to be 「píantec;I
at Ore叩belt at
M¢~。♀l.fe· Ho1Jse,
t>RDO Complex.

20 tre間10· be. pl.nnted
at Gre航l l,lelt at
Metcal臼House’
PRDO Complex.

60b'.闕載
at ,Green ·Gett 缸t
Me關1跆f{Qi隕e’﹜

'DRD.0’C。rri2le滋．
4, I F.No.44／~ I • To蛤l'-of 06 :tre帥 ，tø: bi:1t I ¡>Wl)· 仰的開個個be planted

/ontlnè/Fèllil'!gl I fälloo.ltráµ崢l＠~d· 恥mJN帥吋 ︱ 惜 自峭的 ＂b~lt at
21-22 啪”d j 45.- -47 :Rajl)U阿·oad. I ~e隊M吋nu!Jv1帥aJ.f.e JiOl.lE;~ ，，

28.帥的2 I• ·Tr如$plant前lø恥 of 叫kä Tilå I 'DRP00Com,ple吠， I ~·

－
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E
－

－
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也

－
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一
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世

Etm

﹒←
倒
叫
m
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申

U
mv
刊
U
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叫

‘內－
aw
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別mm
做

兩

3

Trees ﹔
i. AøÞ.9~于3

昂，Ber直âd沾1
• Fellfüg or·~仕的s:

i., 'FlcWJ
be.nJainfna~1

iij L俏。d(L..t

5. F,No,OS/CFD.月，C
Felling/oxiline ID
酬的起品~3òa~d
12.04.2022

。

吧。坦fofõ:S 胸悶 切bff I J?WD: I.SO ，＇µ糊帥qepl開例
如led/tranaplarited 伽m.45”I Wúrseiy I 成 ：Green ·belt at
·47 ~ajp\\r r<>a~. I :n停ar: lYl耐l)U I l\-1,etcnlfe →Hous丸
Transpl制tatiori'of4 T＝單：I .ka Tila I DRoo·compiex,

m. λ~IJ.ok--3:
iv, Jamun-1

Felling of 1 trees’。fNeem.

TQ個lr,28T拇臨
Fellin$: ,9 1開個！

叮：ans~•~壁壘11tr9·T:蛤es

~白白 'to be
plautertat CP sit婚，

’。

And whereas, during inspeetfon dßted 25﹔02.2022 in connec_tion wíth

online appl泌的ion no:· 6288 。deajt in 到e No. FD/TC/onlirte/Fel.Hng/21 ·22

meulloueû 111 SN、4 ubo切，ll was observed by the b路pacL.tug Of'fi.cct (Dy.

Range Officer, Cen世al For已st Diyiijfon)· füat' rpots of 6 甘ees (t'roposed for

叫‘

、
代

(

'

2
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Fil_Ef_ No. Fl (2_607)/Legal/HQ／ 的 值得 （亡。mputer N·o: 181629)
136;5月/2023/LEGAL-FAWL ¡

ι
－
A
f
f

Dh
M

felling in the instant application﹜have already been exposed in the pr ，吋ect
area, i.e., 45-47, Rajpur Road, Civi1 Lines which is an offence under the
DPTA, 1994 (Details 釘e enclosed h前ewi出）．

And whereas, Tree Officer(Central) has failed to act on the above said
offence rep011ed upon for9 months frömFeb. 2022 to Nov. 2022 and then for
6 months from Nov. 2022 to May 2023. Dudng the- same period, Tree
Officer(Centt·叫） has ruso failed 切lake act;on for non--compliance of
co玖clitions oftree felling pennissions.

And whereas, Sm.t. Chesh個Singh, IFS has been holding the charge of
DCF(C) & Tree Ofticer(C﹜since 06‘Ö7.2023.

Hencç, Smt. C.h.esb個Singh, IFS is hereby directed to m中lain甜 的-why her
name should not be recommended for action for 晶iling to act on .the oft1 nse
and non”compli側的ofconditions øf tree felling permissions‘Reply should
reach the undersign。d on or before 1 l.06.2023 positively.

。

. C.J;)
Principal ChiefConserv剖or呵}Forests

Govt. ofNCT 。fDelhi
To

Smt. Cheshta Singñ,.IFS
DCF(C)&.Tree Officer(C)

’
3 o

148 o
Generated from eOífice by JASMIN KA間，LPA(JASMIN 臥U悶，LEAD PROJE盯ASSOCIAT巳FOREST AND WILDLíFE DEPARTMENT on Z7/f0/2023 10:19 AM . !:

152



v

File No. Fl (2607}/Legal/HQ/23”24 (Computer No. 1816'29)
1363579/2023/LEGAL-FAWL • ,

． ’．、 ．

ι仿
γoe－－

t

Contïdentîal/Com·t Matter

。 GOVERNMENTOF.'NCT OF DELHI
DEPARTMENT OF.FORESTS'& WILDLIF;E

民1(260η此嘲I/HQ/23-24/ 』 咚 杆帕l \tJI

I
O
AW
O

MEMOßANDUM

Whereas, Hon'ble. NGT vide order dated 09.0S.:2023 in the Original
Application No. 334/2023 fo the ma目前titled as Nares／，αnwllu1ry versus
Unio1' ofI11dia& Ors (copy enclosed） 。吋er~das below:

“8. In v』旨w ofaboveαE仿rments and 」1;1gniflcanqe 0.1「J縛equireme11t
qfconψiJianc~
construction.r in conge.」『紹d·αnd polluted city of’Delhi, we consider it
necessa，：﹜， to asaertaln fhe戶U仰alposition 句1 co.nstitutmg叫foint=Commit伽
comprising CliiefSecretary,, De/hf, .Prine/pg/S1。cretazy. ,(E11vltQmtt.e11t &
Fore，縛，De，翩，11oniinee ·<JfJ)e.航l: l/rba-µ Art CfJmmi~5柳 州d Dlstri~t
Magis，伽＇le of the .qrea· (D敵ttict .Maglstrat,呵Nortþ), Meeting of t加
Committee m~ybe,heldw.ithin,onew.~kqnd reportmay;b14for,n[,îhedwithin
three·we仰from todψby; e...mail at.iudivlaf~ngfl砂r,iv.in,pr，φrably in the
form ofsearchabl1 PDFI OC具 Si仰ort PDF and not in· thejòrm õjJm,郁，

PDF. The Commit/ft~ wiit be.ft卸的初t白tfi.ctwi{f:¡. ~ny óther.Department or
Authority ç¡nd und~rt，叫＇Ø··Vt仰 的ih.e- site: It may ;neet onltne or of/line as
l'Ì1句／be.found viaÞ!é. /fa均P vfolat如iur ：~陶jòund, the. 自mmiftet maÿ take
remedial action 的coordtne1tion with fhcf¢Q1w~rneds.帥的仰。，authoritìes’ 的

αccordance with f仰，It mψ.give a c研y ofi(s report 的all.勾當dviólators
戶，. respon$e bφ，reth如T_ribz咐，ff呵，b有fore the n~xt date. 1’

Date 06.06.2023

And whereas OCF (Cen；叫〕 ／ Tree·Officerhas issued阿mìssio1t for felling

<1f 28. tr，的s nt diffon:ml P<>l ﹔1lR nr limt1 ,(\OP~ uf íílt'I uufü1』ts i11Ld-md航t· ,nlludw,1

herewith). The list offelling pt;rmissîons is as below:
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（﹝ 巴 拉抖抖問臨他且一
r~(fff

File No. F1 (2607)/Legal/HQ/23 個24 (Computer No. 181629) .
13仙似？23/LEGA叫WL A 'V\ °V' e.叫 一《O_ l'J1{tv

1 一亡三一一一一一一
GOVf. OF NATIONAL CAI'l1'AL l'ERRlTORY OF DELHI
OFFICE OF 'I'l-nl DEPU'l'Y CONSERVATOR OF FOREST

C:ENTltAL FOREST OlVISlON,
KAMLA NEHRU RIDGE, NEW DELI缸”,110007

F. No. 43/CFD/Misc.Corre仰的叫2師

To;

→忌
。呵 ！于防治
制：(J~） Sub!

The Principal Chief Conservator of Forests,
Dep.前做tentof F.o間B切 ＆Wildlife, GNCT Delhi
IInd Floor, A Block, Vikas Bhawan,
IP Estate, Delhi 110002

Date: 09.06.2023
au－－
AW－
huv﹒‘．．

e
p

e

．．
Reply to Memorandum, dated 6th June 2023
F.1(2帥”咿仰W泊的24/dcfpm/102 曲ted06此23

S訝，
This怨irt ref1肘·ence to Letter No. F.1(260η／Legal/HQ/23-24/dcfpm/1位

dated 06.06.23.τ'hema投：erperta訊s to issua1,ce of following n·ee
fel恤1g/h:arasplanlalion pet.missions:

S.No. Permission no./Da.tc Permission given for Loca討on Location of
Traasplant/Fellin g of Compe1,satory

Transplant l'lan扭tion
（臼﹜

1. F.No. 9 trees for PWD 90 甘甜8切be I
09/NFD/TC/Felling transplan恤ti.önfrom office, plan能d at
/2020-21 dated 6 Flag staff road, Khyber Green belt at
10.11.2020 Civil Lines Pass., Met.calfe

KNR, House,DRDO
CivilL~es Complex

2. F.No. 2 nos. of Mangø trees PWD 20 t:r.ees 旭be
19/NFD/'1℃：／Felling tobeb制1splanted office, plan個d at
/2020-21 dat旭d 御。m 6.Flags知ff Khyber Greenbelt at
04.01.2021 road’ 。吋l Lines Pass, Metcalfe

時恨， House, DRDO
Civil Lin.es .Complex

3. F.No. 6 nos, of Bottle Palm N詛 的trees 他be
13/NFD/TC/Fel尬1g trees for felling from planted at
/2021"22 dated 6 Flag st食ff road, Gl'éen belt at

o
i
l

i

－

－－

最

124
Generr1ted from eOfflce bv IASMIN KAUR, l:PA(IASMIN KAUR), I.EAD PROJECT ASSOCIATE, FOREST AND WILDLIFE' DEPARTMENT on 27/10/2023 10:19 AM

154



4鸝論街兩心蒜露議盡早j孟起草海站站站矗諂聶哥i品﹔一逼出這點治迫孟晶晶雖說戲說豔憶當僚體標樹總標發歸入＠’

File No. F1(2607)/Legal/HQ/23-24 (Computer No. 181629)
1363579/2023/LEGAL-FAWL ＼ 幼 ／v

。 ＼

l
iI

17.08.2021 。vil Lines M,etçalfe
House, DRDO
Complex

4. F.No. • Total of 6 nos. 們得D 60 trees to be
44／αD/TC/online offr俱s to be nu時e旬， planted at
/Felling/2021-22 fell~d/transplå near Greenbélt at
dated 28.02.2022 :nt.eçl from45- M吋nuka. Metcalfe

47Rajpur Tila House, DRDO
r倒d. Complex

• Tran~plan個世。
n.of4 trees

• Feliing·of 2
trees

5. F.No. Total no. oHH:re臼 切 rwo 50:tr•個s to be
的／CPD/TC/Felling be nursery., :planf:edat
/011趾1e ID 6483/22” felled:/trl.lnsphmt禮d near Greenbelt at
28 dated 12,04:2022 from45➔7Rajptn Majnuka MetcaUe

1·oad 1'ila House,DRDO
• Tr11nspiantatio Complex
nof4trees L·

• Fellin宮 of 1 。也

tree
Tc;,µil﹔ 如Tr~s 280·trees恥be

． Felling: 9 trees plan提datCP
Tran呼i]ant: 19恤es fsi蛤

h-. this .regardï l w,。ula吼咱sh·
fell恤g/ transplan恤:l;ionper.n:由aio.n語we;r~is$.t且ød d祖r恤g呀'Lèp¢r:fοd·l0.11.202.0 t,0
12.04.2022 ， 訂閱undersigned.hadjoined the division .on 06.07.2022¡ .therefore .these
pen甜甜ions were issued be.fo,:e f!h~ had ~~eµ:chai·阱。f the• division..

Further, in the above refert吋Jett~ F.1(2607)／！~g!:11/HQ／妞，且／dcfpm/102 dåted
06.06.23， 也e undersigne'd ltas bee:n， 甜』ed:·to~愉r.epUesl'自個扭扭gto:

'

．

(i) Regardi,ngfai~ing to net on-瞬間
A tree felling pernûssionw制sought'by PW'O via Applicatîon ID: 62.88 on
e品，rest portal for six trees -at 45-47 Rajpur 1'0ad. During 血e ins'p臼tion of
Inspecting Officei: of t;ht; siteon.2l:M)2;2022, he repor胎d an offence, As per
the Jnsp舵你g officer's report, roo切of six trees were exposed at 45-47 A
Rajpur Road, New Delhl-:2, ~
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~
是磁盤盤乎是懿證獨鐘磁銷路關鍵發組織品勾心位拉證證鼠忌社晶晶蕊

“＝ ﹒、． －

F 叫。
¡ f 13 ﹔二 月12附心

Accordingly, a notice was served to the Executive Enginee九 恥h1intenance
departme叫l?WD, Lok Nayak Hospi則，New Delhi-2 on 28.02.2022 to .
appear on 15.03.2022. The r.esportdent did 11ot appear on the date of
hearing.’fherea£tel', seeònd hOtfce was served 01102.11.2022 切appear on·
23.11.20鈕，to w.hich 血e respondent did not appear. A third notice was
senred on 02.的，2023 to appear on 09.0q.2023, to which the respondent did
not appea也A fourth •notice was served· on 12.05.2023 to appear on
23.08.2023. •
Dwfog each hear.訊g conducted on 血e above“mentiöned da把心 的one
attended the hearings.

’

叮1e undersigned h結d jo個ed this division on 06.07.2022. 甘由division had
hosted four Van Mahotsav functions 扭 曲e same 1nonth. Being plant甜on
sea帥”，the w1ders站ned had to also ensure maximum plantation during
自e same period. 世間total offt聞自 問S聞 自gi街扭red in the division are 655
(from 2010」·11 011.wards) and only one eχ前u·tve s個ff W翩 翩signed in the
T:r間cell~liott, whó lo戶ked ， 叫樹both felling/transplantation permission
and offence cases. 四1e dates ofhearlngs are fixed in a periodic manner,
叫1e matter regarding 曲曲 。ff¡磁tee was brought to the notice of the
under說gned on 02.11;2022 by ！~charge-Tree cell 叩d 仗時 間rliest possible
date was given to appear on 23,11.2022. While the sêcond notice was
served on 02.11¡20妞， 由e 曲il'd and fourth notices were served on
02.05.2023 and 12.05.2023,
Due to the ava姐ability of limited staff h 也e dívision, the und叮＇signed
worked upon the s甘eng血.erung of Tree cell ,by recruiting more staff in
December’2022 and thereafter efforts were being placed 切train 曲e staff.
Also, to give a fair opportunity to exp扭曲his p吋nt of view to defend
himself as per 血e principle of natural justice, reasonable opportunities
W叮egivenbys自vingno話ces on differ研t dates.
Moreover, the und的igned is acttve抄wor他ig個W前'ds s扯開.:ml凶ng the
ase mm祖gem的t procesιwhilè a扭o expl臼ing feasible solutions
reduce the backlog and expedi胎 出e :resolution of pending cas臼﹒

to

(ii) Regardingnon-compUrznce ofconditions of treefelling permissions
Five 恥e felling penni個Í011S W的issued from.10.11 . .2帥 的12.缸，2022 for

,feJlfng of total 28 trees, For these permissions issued, a total 0£ 280 ttees
were 切be planted 揖Compen阻切，ry plantation‘As per 血e Inspec街，g
officer repç,rt· dated 缸，05.20鉤，out of 羽0 trees only 83 h'ees have been
found to be pia.11蛤d at .the site. In th包reg.何也a letter has been sent to the
Executive Eng飢eer, Maintenance departmént, PWD, Lok Nayak Hospit，此

。’。
1

．

．
s﹔
﹔1
1

豆豆
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f何¡a-

。

New Delhi-”2 o:n· 04.05.2023 ponveyi.ng that the security .deposit against
failed- Compensatory plimta討on. of .-19.7 tree島has been forfeitecl. ::· 干于er
was also sent to füinge Of#cer on .~1.05.2023, Ce:p,tral Foiest. c:llv1S10rI﹔~ectir
securi句F dep。sitalongwi血submit血1g i悔c。mpliance.

：玄之，：1：：：：：：~b：紅紅d~~﹔﹔º； • ：！﹔：；：:e﹔ º!!l~＼＝t﹔﹔﹔：
founã to be in h~alth1'<:Øndt伽n. !n 恤切regard, ·a letter has been tient to,
伽Executive Engi叫M也.te11ance :êtepa削叫 叭VD, Lok Naya~
Hospi個1, New Delhi-2 on. 帥，05.20詢 fox: non何co~pliance of terms and
nd枷lS of Tree fel1ìng/tra呻﹛an關ion ax圳ail叫e of tran呼lan叩門

They have been directed to-pla.n~ 90 tree·saplings ·of-訊dig叩，ous-spec1es 01:

heíe:ht 15 feet and at Jea.st 6. incñ diam但tβrwifü誼1 3 months, as p臼S自凶on
6 （圳iv） 。fTreeTtañ叩lan怯怯onPo阿拉o.
甘te undersigned has taken 前l ier1u~c!.ial measures; after 血e Inspecting

. officer's S包制s ,:epo:rt on 帥e fellmg petmi但ions upon his 油it on
01.05.2023 was submitted.

甘1e unite路，jgne4 ~s taken st¢p~ pto益ctitrely tp . ·ensure th此due
comp.lí削es叫叫hlg·rthe個叫1g_per凶sions凶ued· are fulfilled and

扮 伽comm
conditions,·of 控盼£el恥ig:pêr副i.ssi。，ns,ltis缸2危hetsubmi：跑d 仕taUhèrewas
no 閻削s吋ea 祉＼Vο，lved 恤 晶is P甜血u]ar c盼e‘the·ïinstant- a1'.!tlta$ be每n dqne
withat1t any ¡,rejud~ v,ncl. is:devQip. of' ：~nt- malä1ide inte:i:ritlon,. The mattiar

,lso 位圓ely·brought：怕也e.notice',9£ h研superiQrS,

﹔：：：1l且s愉伽to可responsib血針βs Wi曲düe·di1ig ，臼C已-and teque自ts y。u t。k控1dly

c。nsidet 血is.

α1
Deputy C。閩凹vat。r‘。fF。rests

Central Forest division

．．
旬，，

AME－－
－OHM－
amu－
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GOV!.'. Of:NC r OF ÚEl.J.11
ni:.n)ARl'LI-叫！NT_c;itì 1:om ：台T 人ND W11,l)f .IFI:,

l)J!FJt.'F OF ·ft· l'E i刊）眠在STR八NCI:. (WllìCElt Nοlff I I· E.＼ ~；－¡ R八NGI.~，
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File No. F1(260i')/Legal/HQ/23-24 (Computer No. 181629)
13bJ5i'9/2023/LEGAL-f¡.\WL

立15/l-

申f'!hq冊商
GOVT. OF NCI' OF DELHl

DEPARTMENTOP FOREST AND·WILD LI.FE
OFFICE OFγ＇HE DEPUTY CONSEl{VATOR OF FOREST
CENTRAt, FORESTDlVlS!ON, I<AMLA NEHRU RIDG官，

DEU·tr"110007(PH.:-23853561)

F. No.69/CFD/rC/1α1eck-LieV20詔”2024/2281-83 Date: 31.05.2023

I
O
AV
O

i－

－

＼－ ..
""

ORDER
111is is in nu·thei·ai:tce or the letter bearillg no. 337/CFD/DCF(C)/Site”ìnspection

Rep。r凶／202'3”24/1220-24,, dated 04,05.20訝，issued to E純﹒Engir\eer Maintenance Department
(PWD), apropos fodeih1fe of security deposit'due to non-compliance d血e Tet油s & Concütion
of Tree felling pennission，； . 甘1e Executive Engµ1eer of 恥f,aintena11ce department, Lok Nayak
Hospi叫，PWD had foiled to comply wil:h sectio11-10 of DPTA’，1994, wlûch imposes an
obligation to plant trees as p1·escribed by the Ttee Officer.

Consequent upo11 趴e san嗨，yot, are hereby directed to plant l:rees on 出e G1·een Belt at
Metcalfe Ho口se, ORDO Cotnpfox, tt削izú1s the fol'feited securi句，deposit money of the Exect.ttive
Engineer of the Ma.il'l.tena11ce Depa,;tme1址 （PWD). IJ'he plantatio11 of b'ees is ~o be.carried out as
pe1· the folJowl11g details﹔

1. Location: GreenBe訣，M~l﹔calfeHo,isé, DRDO Complex
2. Numbe1· of T1•ces: 197 trees
3. Species Selection: Please e胎ure a diverse selectio1'l of nativé ti:øe speciés suit商ble for the

local climate a11d soil conditions.’Die, choice of species should promote biodive1·sity and
conh'ibute to the overnll aesthetics of the 削翰，I-Ie,:e is·a suggested ùst of speci倒

• Pilkhan
• Amaltas
• A1jun
• Jainui-1

The compliance report shall be submitted in the office of the undersigned withht (4)
weeks from issuance of 1:his orde1·.

To,
, VickyDagar,
Range Officer,
Ce11tral F01·est Divisfon

郎Co叫a叫Fores儷叫枷
Central Forest Division

Copy to:
1，τhe Exe, Engíneer,Mainte11a11ce Depar恤＼ertt, P\IYD,Lok NayakHospital, NewDelhi
2. Tree Cell, Cenh·al Fo1·est Division, I<aitila NehmRidge, Delhi-11日007

'

Generated from eOffice by JASMIN KAUR, LPA(JASMIN KAUR), LEAD PROJECT ASSOCIATE, FOREST AND WILDLIFE pEPARTMENT on 27/10/2023 10:19 AM

叭削e叩成

Ce泊tral 'Fotest Divisio¡:i
38
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File No. F1 (2607}/Legal/HQ／ 仔24 (Computer No. 1 叫別 在＆呵~－心
63旦79/?023/LEGAL-FAWL

r、4
J ，－~i ﹔ ／

I F ． ． 的。． 且也惱·WP';EMO勵＼ 戶必：；；¡；－－；.；；＿；；.；t~，. ..~.仲…刊 ． ． ． ﹔ . · 1"lð1•""• L －~~"1-圳

︱ ： ……叫intr酹…e 9f&e，.~f the.叫叫喊…~as
戶arri~d 已ut.on 25.~.2022 aþrçpoa峙 。伽個 叫叫自：ed·at~7, Rajplll' 票。甜，D部

. ;As per•伽submi伽din呼叫m re”時 世le XOQ咎 。f電nos, of tre如Y":ete 峙。sed before﹔ ． ． ． 世ì¢ ~iruù問m偵緝Op. -w:as given45-47, Raj仰Roadt'De.樹 脂乎pe喲ely.

AN"þ W取ER~. hearirigs in the saidm伽r was helä ·mi-•臼，03.~22,:.2:M:1,﹔扭扭，。9叫呦，
:1:6,06,202$..¡，成mg hi泊 位on曾id！甜甜.on 也.e 扭哺間位on rep前t of I.O dat穹g 25.但扭扭and 也e
ph~t－的sho戶悟 伽血g 世1e he蚓hg da能d lQ..06:2但3,•it蛤rus。 如i.portant 昀 .m~ti.e ：此 曲的 投ttì.
VimtyÇhaudhary; ~ · 偽.ri. 闊的 京ant lùm_s蟬f accep旭d tþat have eχpose再 ．．也e ~s· of 郎

· concerned ti:ees. 'Itïs 'also reveal叫 出的 街βb缸但也e under Delhi Pr也s自Vl;I,'髓。tiof Tr•曲s;· Act, 1994
'hasb.e~i仰runi~dby 也e抖）rd甜自gin~.正l,'t~ro。” 。f仕的時s. .

頭。科研姐Rm.1Ç)nE., I, ChesþtaSing}吟‘ 育館。胎e~i is $mpqsing a pen副：ty; oj的，QOO/ (&!. Sixty
tp.ousand 自iiy） 。n Vinayαtaudhary， 官te 'Executive 臨1gine前 仰吋~）； Offke of 伽＇CBMD
Division, M-3路，PWO, Vikaa- .Bhawan刃， ~蛤，1100氓，fç,r 仕te tr~ of.fence •und甜.Dè恥 ．

·J?re~叮vatio.X\ of Tie-es, Act, 1約也 缸＼cf倍h司eby_d:i扭d:ed 個d~posit the p師叫.ty Rs, 60,000／ ﹒ 伊拉ty
Thou問叫Only） 紛daina阱g 母＼é roots of 6 rios, pf 悅品， ， ~h:cough d~ draftht £av臼d
.DDO.﹜Dy﹒Çønservator of E師也· (Central), KN孔 ， ＇Dellß ＇咐血泊－~5 d,ays pf伽receipt cf吐吐s
ord間failin草W'.時也r間αveryprç,c時d蚵g ås. ~電r law 也all be inî伽扭已ag均前也.eJl1.'

· 'It is a;taç, ·ord間·ed. 甜瓜：tno nir也e~ 氯ctio;n﹔w也 說 如k！玖ag啃吋 由e off1問d叮·as reg缸ding
馳ins個ntmatte,: is çontémed.

. ln;c脫the offende句 t承.ils 持o deposit the_,åbove 前nol,U\t'Wi航mperiaj悔dp卓iod關閉sa:ry o
.~cl:ion s1:'all·b~ －:ini:取時d to pr?secute~－啤1.d.er伽.pro·油io。of 伽 aÞOve saiä. A已t · . 九 • • A

… ．
. . • , . Dy, Ço~a＼~Fores旭

C缸世~F吋estD卸isio,;,.j-'Iree0鈕C前

· . ·. ~l:\.·Yinay Ch~且dh呵~I •

' The Executive.Ei;i.拉1eer (Civ:且）， ． ． ．
。肉.ceof卸扭fyIDDivision; M-32年 的俑，
Vil<as恥w帥”，Ji,-De肘，11伽4

Copy to:-·
·: ··1. Cq仿制a慨 。f Fores包J '}-Block， 如..~loor, Vil<悶 頭，awan, IP'Esb闕，New.Delhi (F吋

如1d;ApJ妨oval) .. • ·· · . . . 。
﹒ ：.z Dy’，ëo:nserva的1rofF叮帥~p, ð：）~ A-Bl~， 拼 訝。O't,Vµç昀 閻明抑制11J?Es峙，New.
: Dellú :(For拍攝App.穹的~） ·.

一 ．
. ,, . · · · . · · Dy. Cqn_servato: 5£ For帥

fJJ )· 1/ . ' . . ; ＇ ， 印刷枷耐－D.i.v~C?l'l/T~e O~t
24

r.cnc叫·arl frnm a()ffir,; h11 JA＜； 削N KAÌIR I PA(IA<;MIN KAtJRl. LEAD PROIE叮ASSOCIATE, FOREST AND WILDLIFE QEP'ARTMENî on 27/10/.2023 10:19 AM

’
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SpeedPost/ByHand/E•mail/Wh
GOVT. OF NATIONAL CAPITAL TERRITORYOF DELHI

PUBLICWORKS DEPARTMENT 〔M“323)
布咐苟 明如肺吶兩T ~－ . OFFICE OF EXB叩TlVH ENGINEER
桶前 啊 噁 闢 喃 自刊僵持， 結盟問4的V CE附RAL&NEWD也fßBUILDl~G
吋楠＇-q－繭， 喃喃L 倫同 ／ . 憲場訪帥， 仰•323)P.W,D」A·風 已
開－Il 輛輛 輛阿 刪 街捕前 Az~diKa Z吋句話插話間路
苟言司， 指討l'-110054. Amrit Mariotsa.v CIVIL LJNES DBLH1•1100S飢

E•mail ;- eepwddelh:lm323＠宮mail.con
'l-- 兩咐： ／Cf/的）9-o必

開你留哺

Ph:- 011-23813979
to. 54(19｝詞，22/

龜
To,

•-011-23813997
/2923-24/

The Dy. Conservator ofForests
Department of Forest andWild Life
North Forest Division

_Kamla Nehru Ridge, Delhi-110007.

俯司：【

可卅一

Regarding D。mandDraft fol' Rs, 60,000/·.

Your office
04.07，”2023.

letter No letter No. DCF(Cj/DPTA/Offence/21-22/3S72-74

／

With reference to your above-referred order, DD:No. 895671 dt. 18.07.2023 for

amounting to Rs. 60,000／”in favour Dy, Conservator of Forest (Central〕is enclosed

herewith for further de-position and necessazy actipn.
Please acknowledge the receipt. •

,;

Encl:- DD No. 89567是d匕－'.tiúr7-.20·Z3
Rs. 60,000/- (In 0討回nal) , ,\"'''

。 輸品！蚓、 吻
合稍 有 有可 借神 明可 枷·323) .

納愉：－
1. 明兩 吶繭， 伸向。 明兩百 科3231, 16--q'~嗨， 魚就 說t 甲啊 啊 翎刺布 蘭如， ~ ，

電rm im韌l2.

－－－－『. 'S '-t’ ，－－－－“’
苟喇嘛 研桶前T

iOffice by JAS州 州兩到N 叫：L帥 叫ECT呀~，•FOR~ST M…山＇E 叫可：NT on …023 10:

23

－

－l
i
l

i
－

－

－

！

事晶晶叭”可，4 ~
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起路滋滋滋達拉鞠號：霉頭頭露惡

心些主＃
、:3/ AL－ ~~：LNo. f1 (2叫／Legal/HQ/2日4 (Comp馳r · No.,.--181 的 ） I\\(c~

l

i
－

－

Speed Post/By Hand/E•mail/Wbatsapp

GOVT. OF NATIONAL CAPITAL TERRITORY OF DELHI
PUBLIC WORKS DEPARTMENT〔M-323)

街m加TI 訪mm洞百7'3愉命W OPt-JCE OF EXECUTIVE ENGlNEER
桶前 科 吋 俗誠 相 弋~軸V CENTRAL & NEW DELliÏ HUÜ,.IJ1N“
你一323） 吋咐，F桶， ／翻蓓品 （吟323〕 …•BLOC凡

那忍 耐寫 字IT駒， Am叫
~叮 司吋

咒王：23813979 Fax:•O:f.1 甸238i3997
23(CM昀／DB¿C&NDßl心 理空型） ／2哩全些／

T~
些企企j于

Deputy Conservator ofForests,
Central Forest Division / Tree. officer,
0/o The Deputy Co:nservator of Foresti
Central Forest Division, Kamla Nehru Ridge,
Delhi’110007.

Name of worlr :-Reg, Non”compliance of the Terms & çondi討ons of Tree
Transpla.nta甘on /Felling :Permissions and failure of
Transplantation..

Your otïice Jetter No. ~~｛7／ ﹛」FD/ LJC...Þ / Ll..J/ ::iit巴”IW:íJ.﹞ 巳 ＜..：LlUll Ï\t:J)UJ L句，
2023 叫24 /1225”29dt. 04”。5“2·023.
This office letter No. 23(CM昀／DB/C&ND
24/1175 dt. 20/05/2023.

3 • This office letter No. 54(11)20-21/C&ND
24/1577 dt, 1 可／06/2023.

4 AD(Hort.） 。ffice letter No.· 54 〔Ho吋.） ／HSD-C&ND/HD 開East/
/2023/272 dt， 。1”。8-2023,

Kindly refer your le仕er at S. No. 1 which was addressed to Executive Engineer,
• Maintenance Deptt.> PWD, Lok Nayak Hospital, New Delhi received to undersigned ..
on 17-06-?023 through whí;ltsapp from Horticulture wing of PWD vide which it was
asked for submís~ion of compliance repo討for plan崗位on of 90 trees saplings of
indigenous species (like. Neem Plpal, A吋un, Pilkhan, Jamun).

This office vide above referred letter àt S. No. 2 has requ.ested to Dy,
Dîrector(Hort,) wing of PWD for taking action in compliance of above letter for
plantation of90 trees saplings,

_· DD(Hort.) through whatsapp Vide letter No ， 社S. No .. 4 has informed that 90

－

trees of pilkhan have bem1 planted at outer rü1g road(Chandlng· Ram Akhada to 1

Majnu I<a Ti11a) near Chandrawal as compensatory planta吋on in lieu of 19 trees
(Annexu間，A), copy ofGoogle Map loction is also enclosed as (Annexure-B).

It is foryour inform的ion ar-id l'Xecessary açtfon please.

。

Ref. No. ：司1

2 BJdg;(M”323)/2023”

Bldg,(M蠅323)/2023-

笠，

PWD

,,

／
/

研枷帶 淵明T
Í Generat什om eOífi H … － 台芳草7 可哥 哥， 魚神 明研 （柄－323)

le口eu rrce oy JASMIN KAυR, LPA(JASMIN KAUR), LEAD PROIECT ASsor1ATr- i=r,」 "1 A:,:,uc.;JAlE, FOREST AND WI叩LIFE DEPA附MENτon 27/I0/2023 10,19 A的

Enclosed ：“As above.

．．
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弩毋需彈研幣¡，；¡，唔會？”

File No. F1 (2607)/Legal／ 問／叫 （Comp悅r No. 伯世三瓷仲
13 63 579/2023/LEGAL-FA叭／L

ANNEXυR巨 II I

1世J L．．．．
Observation Letter “-AU

No.: OL-26112061015 Date: 16/12/2020

ULB Code: 821047一c Code : 2611611357

To,
Rohlnl Zone, new Delhi, Sector-5, rohlnl

’
街苛訝 ：Addition Alternation In Residence of Honble Chief Minister at 6 Flag Road,Clvll Lines, Delhi
前那f:

可親可司 ，

au－
au－－
AM
V．．mu

意ffi 訶喃向 ~ 匈兩何 哺 侖咐Z作 竹／12/2020 02:30 PM
翎吋叮 前 知啊 啊開 開吋司 要叮 叮喃可 穹1

喃 喃喻衛d韌q; 討 倘有可 衛＇!IT 明T 苛f I

Not approved, observ前ions given.
Observations :

l.The proposal was fot'warded by t加PWD ﹛GNCTD) ( «mllne) for consideration of the
Commission.

2.The Commission did not approv.e the building plan proposal at its meeting held on November 061
2020 specifio observations wer。 giv闕，

3.The revjsed pwposal at ﹒品rmnl stage received ( online) was scmtînîsed and•a. detailed discussion
was held with the architect on Cisco WebExM的tings,
wherein the architect explained the overall d時ign intent and provided clarifications to the qm~ríes
related to the elevationál features on the façade e的. However, based on the detailed discussion,
replies and 1he revised prop。叫submitted. the following observations wel'e given:

a.The proposed office block, sta缸，security blocks and boundary wall are very much pa忱 。fthe
overall complex, and shall have an aesthetic and visual impact on the comp ！闊，However> the
detailed 3D views and elevations cle叮1y indicating the ru℃hîtectural features. materials to be used
have not been provided to comprehend the proposal. The estate office and the office building may
be redesigned to be same in size and elevation.

－

ji
i
i
i

！
！
l
it
－

－

。

－

i
l

b.Asuf加ient number of sèl的xplfmato肌annotated 3D views ( at least 6 in numbers including
Arial views ） 。f the complex at various angl闕，clearly showing the proposed design schemewith
proper annotatio11s and correijpondi11g to, propo.sai drawings may be sub削削．

I ＇＂ ＂ － 肉” ＿ .. _ .J , ,. ,.. , .,.. ，.. ’，、作•M '"' 1Ac:M1M l(A11n , PM1A<:M1N k'.AIIR\ 1 FAn PRCllH'T ASSOCIATE. FOREST AND WILDI.IFE DEPARTMENT on 2711012023 10,19 AM

45
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File No. F1 (2607)/Legal/HQ/23-24 (ComP,uter No. 181629)
1363579/2023/LEGAL-FAWL •

『

:¡a『jι

、

。

f.lt was suggested to align the m且.in building p飢渴Hel to the front boundarγwall/flag staff road for
better aesthetics, rathel' than the rear boundary as has beèn done.

g.甘1e proposed ax叫1itectural elemertts in the building shall follow a uniform architectural
vocabulary and pattern. All sides appear to have columns with varying proportions, This needs 切be
made uniform. Built m悶s also needs to be balanced to ensure a cohesive built form.

h.The parking provision made in the front set-back be suitably relocated somewhere else and the
greeri area be extended further to make it a large consolidated green space with appropriate
landscaping, A Jot of hard at'eas have been provided in the site without indicating its
application/use, the same needs to be minimised. There is an extensive peripheral road network
around the $Ítc which needs 切be raûonalised with efficient site planning.

i.The Commission observed that 曲e building belonging to the chiefState rnpresentatíve should
﹜1ave ave可strong architectural character. The form and function should respect the setting and also
ensure that all the requisite functions ill the building (including cere1noniaJ are尉，common areas,
office spaces 品r staff plus parking, security s切訝，frisking areas from security point of view, spaces
for domestic staff etc. ) are catered 切in 也.e design itself. 叮1e above mentio11ed 郎郎tions a1-e not
incorporated in the p1·oposal and it is purely s臼n as a residential complex, Thus1 the space needs to
be appropriately redesigned.

j.While designing the internal layout, segregation of spaces ( public and p ，如ate ) to ensure privacy
and security ·shall be ensured by appropriate interior layout design.

k.The setting of the porch is not appropriate, It does not lead 粉 紅grandent.t·γto the building﹛ befitting a ChiefMinister ） ， 抽血er öpen into a na1'row side ert仕y. Also, other public spaces
i11cludi11g‘baíth.ak’attd 也e en釘y space do not have appropriate movement and connections within.
Also, they borrow light from other ar，個s and are not ventilated directly, thus need to be l'elooked
into. Spaces going into the corridot這seetηto be wasted and need care如l planning. Private spaces
including bedrnoms do not get view towards any gr間n spaces.

I.It is suggested to locate the public areas on 仕1e lower/ground floor and the private/family spaces
on the first floor by appropriate layout design.

3,The architect was advised 的adhe re to the àbove oþservatlons·and redesign the complex in a
compreltensive manner and 如r11ish a pointwise incoí'.Por的ion/reply, •

喃命苛

布命 哺羽洞
洞街苛

吶偷情 ：
1) vikash madan k-47 kallash colony new delhH10048
2) c&nd building ﹛m-323)pwd délhl,a-block,1St floor,vlkash bhawan-2 delhl-110054

ð

。 布爾 論可1就
洞開可
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c.1t was observed that British architectural elements and style has been used extensively in the
design proposal which was 11 月Jt appreciated, Inst~~i叫，it was suggested to explore a 防部darsimple
design approach to be 似iopted to represent a contemporary Indian/Delhi representative style.

d.The right side elevation seems 的be more appropriate ( more institutional ) than 出e front
elevation ( more ornate ). The front elevation shall also be designed in consonance with the right
side elevation. The curve at the top front elevation may be removed. The architectural
elements/features/style used in the columns on the façade should have taken inspiration from Indian
architecture. Also the design of the main building shall be kept minimal and symmetrical to ens肘e
harmony in design.

e.The baithak should be designed to have naturai light and ventilation and not borrowed from other
spaces in the house.

f.It is suggested to provide connection between loung~ and library on the gro'l.lnd floor. No párt of
the site shall have chamfered edges﹔it bemg a building of prime impo的ance shall be designed with
linear geometry and no n。gative spaces.
g.The drop-Qffpoint shall have covered porch till the entry i.e. the treltis would not act as a cover前i
entry and the same shall be reple-ced with n more permanent roofing element.

It.The design of the b。uudary wall shall be made more subtle with minimal elements and light
design. Presently, it is gaudy,

i.Local native species shall be planted and the existing tress shall be retained 剖far 船possible. The
landscape plan should indie為te the details of the trees planted, existing trees, leve峙，types of species
011 an appropriate scale, (in terms of the point nos, Six of the CPAA (Criterion for Project
Assessment nnd Approval) available on the DUAC website at www.duac.org to be ensured.

4.The architect was advised 胎 袋都1cre to the above obse凹的ions and furnish a ooîntwise
incorporation/reply.

嘲前苛

可命 哺珊珊
w角可

繭的向 ：
l) vlKash madan k-47 kallash colony new delhl -110048
2) executive engineer C & ND bull ding m"323 pwd delhl a”block first floor vlkas bhawan -2

寫有t 哺歌可河

爾街司

’

J01}L
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No. : OL-04112061015

ULB Code: 821046_C

－ ＂＇υr )/Legal

A帆叭ω吶-t.N肌
Observation l圖etter三一一

Date ; 11/11/.

Code : 0411611己

To,
Rohini Zone, new Delhi, Sector-Sr _rohinl

、 －,, ' .

向明 ：Addit_ion Alternation in Residen臼of Honble Chief Minister at 6 Flag Road, Civil Lines, Delhi

咐才 ：

咱啊 ，

可T台 剪報何 明 研前叮 司對 情鴨迫辭科品倍。 。2:30 PM 論 研吋倚苛 捐苟 計 爾開守 備電T Tfm' 甜l
呵柏 前 枷可 清叮 俏啪． 朝 時何意l’

． ．Decisions :
Not approved, observations given.

Observations :
I.The ~ropos叫W甜f前warded by the PWJ.;), GNCTD ( onl恤的forc'ônsidβration of the
Commission.

2.The formal proposal received ( online ).at formal stage was scrutinised and following
observations were given:

a.It is mention叫in 也e project de叫ls ( proforma· forward of the proposal to DUAC part A， 成 的：
16 ) that the site work has already commenced. Construction èan co血mence only after approval.

b,Asper 也e subject/pr吋ect tit峙，the p:toposal is for the‘additions/alterations’，howe咐，it is clearly
evident from the submission that叩 開前rely 'new ~uildir暉，is being proposed after completely
demolishing the existing structure. This needs clarification.

c.The submitted 3D view does not"portray the correct site conditions. 3D views of the site shall be
superimposed with 血e ex扭曲唱context ofthe surroundings, including road networks, structures
around 血的悅，for be忱。，r understanding of甘ie proposal in the act_ual. 切vircmment胸make it
c]e缸er.

d.A detailed survey plan to be submitted showing the existing site conditions, particularly 也e
number of trees existing on the sit。 . The same needs to be made ánd sup前imposed with a
demolition plan along with the proposed layout for a clear a吋be峨understanding of the proposal.

e,Existing site photographs do not provide a clear understanding of the propo叫，thus difficult to
appreciate and visualize it in the current con臨別. An appropriaie nos. of site pho切graphs shall be
provided to get in-dep也clarity of the site and surroundings. They ne¢ to be resubmitted with

丸 proper uncut views from all the sid時．

b

43
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.w臼sugg平sted 的align themain building pm叫lei to the front boundary wall/flag staff road for
tter aesthetics, rather than 自己 周前boundary as has been done.

,The proposed architectural elements in the building shall follow a uniform architectural
ocabulary and pat胎m. All sides appear to have columns with varying proportions. This needs to be
nade uni品－rm, Built m甜s also needs 切be balanced to ensure a cohesive built form.

h.The pad也1g provision made in the 仕ont民t勵back be suitably relocated somewhere else and the
green 缸ea be extended further to make it a large consolidated green space with appropriate
landscaping. A Jot ofhard are胎have been provided in the site without indi阻.ting its
appli叫on/use, the如ne needs to be minimised. There is an extensive peripheral road network
缸。und the site which needs to be rationalised with e.的cient site planning.

i.The Commission observed that the building belonging to the chief State representative should
have a very strong architectural character. The form and function should respect the setting and also
ensure th前 叫I 的e requisite functions in the building ( including ceremonial areas, common 缸·eas.
office spaces f肘 御ff plus parking, se叫ty s峭 的skìng 位叫 世·om security point圳ew, spa。es
for domestic sta官etc. ) are catered to in the design itself. 泊食 宿bove mentioned functions are not
incorporated in the proposal and it is purely s臼n as a residential complex ， 訂ms ， 你e space needs to
be appropriately redesigned.

j,While designing 也e internal layout, segregation of spaces ( public and private ) to ensure priva令y
and security shall be ensured by appropria能interior layout design.

k.The setting of the porch is not appropriate. It dòes not lead to a grand 閱.try to the öuilding
( be的ing a ChiefMinister ） ’ rather open into a narrow side entry. Also, other public spaces
including ‘baithak' and 由e en句space do not have appropriate movement and connections within.
Also, they boηow light from other are路and are not ventilated directly, thus need to be relooked
mto. Spaces going into the coπidors seein to be wasted and need careful p1annìng. Private spaces
including bedrooms do not get view towar也any gr間n spaces.

I.It is suggested to locate the public areas on 由e lower/ground floor and the private/family spaces
on the first floor by appropriate layout design.

e
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3,The architectwas advised 的adhere to the above observations and redesi缸1 the complex in a
comprehensive manner and 扣mish a pointwise incorporation/reply.

喃命可

布前 哺明哲

明問苛

吶偷情 ：
1) vlkash madan k•47 kallash colony new delh1·110048
2) c&nd bl』1lldlng (m”323)pwd delhl,a”block,lst fl。。叮vlkash bhawar 2 delhl-110054

布命 論棚
明向守

A,1
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Approval Letter

File No. F1 (2607)/Legal/HQ/23”24 (Computer No. 181 稍稍柳州γ＇e - A fu
36.3579/2023/LEGAL-FAWL？ 也

ULß Code: 821049_C

No.: OL-17122061018 Date:
Code:

24/12/2020
1712611386

To,
Rohlnl Zone, new Delhi, Sector-5, rohlni

Addition Alternation In Residence of Honble Chief Minister at 6 Flag Road,Clvil Lines, Delhi． ．

旦旦且缸峙L
Accordingly the proposal Is approved, If the same Is othe「wise as per provisions of the Deihl Master
Plan, Zonal Plan, building bγe-laws, fire-fighting r.egulatlons and any other Instructions of the Govt.
of India. Fu「ther, complianc旭.of 、Bureau of Indian Standards' norms against earthquake hazards,
,provisions of availability of municlpa I services as per Go心t, Notification no.
佇立。16/5/79-DDIA/VA/IB(Pt.) dated June 7, 2000 and provisions for rain water harvesting should
be ensured by the concerned l。但l body before releasing the approval.

Observations:
I.The ~roposal was forwarded by the PWD ( GNCTD) ( online) for consi如ration of the
Commissíon.

向明 ：

胡哨 ﹔

有部司苟 ．

可有 有喃1苟 明 割吋可 前 情可茍 18.月2/2020 02:30 PM
叩功可 哺 負叩可 前叮 情。f可 制 寫胡可 當l

魯

旦旦凶盟主

Approved, observations given.

前 叩前衛討 如哥哥 有 倫布守 備可 可可 叮l

'.，~
,,.

2.The Commission did not apþrove the building plan proposal at its meeting held on December 11,
2020 specific obser.vatíons were given..

3.The revised proposal at fonnal stage received ( online ) w脂scrutinised alongwi也 伽I海plies in
compliance to 曲。earlier observations ofthe Commission communicated vide DUAC ob串ervation
letter noi OL”26112061016 dated 16.12.2020 following observ的ions w前e given:

a.The use oflndian colum五base/capitals in the revised elevation were appreci在;ted by the Commission.

b.ltwas suggested to screen tþe front buildings i.e. the estate office and 也e office buildingwith
-re聞／creepe間，as appropria胎，to maintain the line of vision to 也e main building.

。 47
e by JASMIN KAUR, LPA(JASMIN KAUR), LEAD PROJECT ASSOCIATF c，... ” ” ，
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I ！﹔扳r,f c.A~pr-0川叫吋耐s shail be made…函Y balconjes. Approp1祖te arrangements/spaces shall be created to house air-conditioners, etc. so as not to
Fg , lTI前the aesthetics.

d.Sus個inability features shall be as per point no. 7 of the CPAA (Criterion for Project Assessment and
Approval) available on the DUAC website at www.duac.org.
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e.All service equipment 的 也e terrace should be properly cam01.iflaged (in terms of the point nos. 10, 11
&12 of the CPAA ( Crit斑ion for ProJect Assessment and Approval) available on DUAC website at
www.duac,org.

啊崗可

．
布命 咱可竟有

就問可

1) vtkash madan k-47 kallash colony new delh卜110048
2) executive engineer C & ND building m-323 pwd delhl a-block first floor vlkas bhawan -2

可由 誠可胡

明向可

A
V－
an－－
aER
O．．
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億吋苟﹔26.07.2017

仙”κ叫X ,ßY
邊學

向前 明精R
河西 割肉吋訓， 討ro筒。何n,

"!2剖 開， 有一喻苛T 桐守， 制相 吶可s 可番 情咐：110002
'f,f:/ 23317926", 23724561, 23317520 ， 如有可23766924

Toll Free Complaint No. 1800 11 0093
訥浦東：http:j/pwd.deÌhigovt.nic.in

話－i\ê-1: pwdhqdelhi@gmaÍl.com/dppwdhqdelhi@gmall.com

咐： 刊也 割肉． ／吋of.!ro筒。 ／"JJ頁ì！ arr.arr.1 3. ¿/ ；~ c

／
、’，

布阿帕可 朝中可

向可可： － Exemption for Government building from operation 。f Municipal Laws to
regulate their erection.

The North DMC vide their letter No. D-02/C.E.(Bldg.}/HOj2017 dt. 18.05.2017
has exempted the PWD projects, to be used for public purpose, from seeki11g sanction
of building plan from the local bodies as per provision of section-3 of Govt. Building
Act 1899, subject to adhe;rence to the norms of UBBL-2016/Mf>D♂021, as amended
up”to-date as well as other rules/regulations/Acts/notification as applicable. However,
they shall give reasonable notice to the local bodies i.e. concerned Zonal Building
Deptt. as per provision to Section 3 of the act before erection of the Govt. Buildings.

Member

Chairman
Member
Member

。
In view of above, it h·as been decided to set up the following committee to

examine all the drawings for PWD Projects to be used for Public Purp。ses under the
Chairmanshíp of Sr. A 「chitect, PWD ： “

1. Sh. Ashok Kumar Sharma, Sr. Architect
2. Sh. Narender Chandu Patla, Architect
3. Concerned Executive Engineer (C)
4. Concerned Executive Engineer (E)

。 /

The above committee will examine all the drawings prepared and to certify that
the buildings plans conform to the building by-laws, after assessing all the
requirements of Electric Load, water-supp!y, sewerage and horticulture, based on
input provided by the concerned Executive Engineer(Civil) & Exec日 電ive
Engineer(Elect.). The concerned Executive Engineer(Civil) will submit the proposai in
compl 已te shape to respective local bodies about proposed construction and all the
reco「ds shall be maintained by concerned Executive Engineer(Civil). The Committee
will sacur·e all necessary app 「oval from Fire Department, DUAC and other concerned
applicable auth。rities like Airport Authority of India, National Monument Authority,

-He「itage Committee, Environment Clearance, -etc.

J悶
悶前阿 （研計 柄 胡鬧T)

。。
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官偷偷悶： －
1. 間開 割肉苟， 討r.f楠， ＇5討 俞楠， 街前 喃喃可’ 嗎oBì"o p說， 可言 倍前 前 歌可T~T 村

前向前 ︱
口'èl"R'.J研 呵悄而 （3可郁。 討f魚惜，9吋 楠， 可－1TT':ÌT 何
時的一110002 論 哪~t;;計 研珊珊 桐樹甜 言屯 ︱
間開 百四 甜可嘲T （喻吋司柄） 討r.f.可.fü, 12討 桶， ~－l=l衛前l 1lë間， 可潮潤 可持言， 可苦
悶吋t-110002 咱 可柄叫 可計 研珊珊 桐樹咱 村 ︱
個 吶而T （喻ur) ~啊， 再一吶苛T 叩開， 如取對 付r 吋 倍前一 竹0002 誠 布咐
zct 柵研 制桶前 尚 ︱
百四3于向南T （明） 呵喃-er¡ ， 有一討倚刊 桐可． 如照~ TI祠， 干1當 前討l-110002 論 哪耶？
啊3問明ëñ 前叫布會 色:ey_ I
百研 訴你相T 〔明有） 說京啊， ．有一稍前T 桐守， 如何I 吶可 可言 情茂申－110002 ＇ 前 可向吋
柯 研閑聊 科研前 內 ︱
~個 吶嘲L （蜘） 你啊， 有一吶喃 喃， 如~概1 可言 俺前－110002 前 想相
可哥 哥阿羽布 前吋布命t:ey_ I
百四3桶前π （相司研） :!i可睛閃 可一討肉m 啊苛， 如叭研 討tlëTT.
m咐 啊 研前研 桐樹柏 村 ︱
~ 喃喃司可T 神神 （衛開） 1:!ft吶可， 有一稍前I 桐守， 和閑 咐呵， 可言f這前一 刊0002
討r~ 柄3附羽苟 桐樹1前 想 ︱
百四 喃喃司布 爾哪 個明） 可補習可， 可一討的前T 可同． 亨研研 討呵， 可當 借前－110002
制 相可吋 啊 研研珊 珊加1當r~1
百四 可制司可T －ç¡吋研 ·（3悶悶） 可你怕可1 ， 有一司的前i 叩門 芝－何可研 討前r. 守諾 借卅一 刊0002
叭 明可叫"Qëf 3TT珊珊 珊桶前 認l
5個 吶吋司可I 耐冊 （3問 喻吋官司可） 吶柄珊， %一守的前1 咱可， 如取~ 吶司，τ~
R前一110002 甜 可r=fr-1.f ~計 研情那 桐樹1吉T 'ITTf_ I
5明 喃喃即甘 啊啊 （睛Ii紛前一1 ） 吶吋苛布， 寫一稿兩T 咱可，
向前－110002 可1 噸哨1Zëf 叩桐珊 珊桶前 尚︱
百四 喻吋現可 寫詩研 （唷TT商品研－2 苛3） 吶咱哥布，Ws一刊的前T 布阿． 如>Rl':f 胡明T， 吋
向前－110002 咱 可開rJ ~ 副研珊 珊瑚咱 村 ︱
~ 可制問可T 啊啊 （研制司有一吩 咐桐可T. 可一討的前T
街討）－110002 前！ 哪守T吋 啊 胡詗喃 研吶喻 為︱
5胡 哨吋司司T 蚵喃 （開制cR-5） 喻柄呵， 有一稍稍
füë功－110002 前 可開封 啊3悶洞百 胡命的 規 ︱

2. .：¡可守， 百頁頁取I 關芒， 可言

九、－
o
l

3

4.

5.

6.

7.

8 回 可話 信討1一刊0002 ë俞

9.

10.

11.

12.

13. 穹宮女竟是1 胡鬧， 畸

14.

15. 叫司守，

16. 可司可，

賈寶取是I

哥女'ITT-QT

~布， 司當 。
吶布， 可才

間可叫~~）

。

lll

l

li
－

－

．
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NORTH DELHI MUNICIPAL CORPORA"f:CON
OFF工CE OF 了HE CHIEF EN。!NEER (Bldg ， ﹜lìQ

10m FLOOR: !:-WING: DR, S,P.M; CIVIC,C巨NTRE
MINTO ROAD: NEW DELI-II 『 ＿02

＠

No ,J).::.12;l.~-1c. r:. (lildg .)/HQ/2017

:· /\i\! ..) , .,
戶 ， ：﹔：） '. 1//t＇ ：~： ﹔

＼，！ ）；！， 九

.Q..EFICE ORDER

悅的 ； r.s./2吋抖，
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g
i
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Exemptio;n of Govèrnment － 扭uíldings from opcr.ition
司組！ill泣旦台﹔:t:!:!!Y.控主!2.！.盟巴拉~d!i£!LS!﹔£É垃巴L一一一…一一一一一一

·-.. ·CorP.öration vidrf its Resolution no. GD.l dated l，弘o3.2011-·11ë1s r巳solvocJ Lo
a!lcw PWlî. ?roJei:ts, toì•l-il~ osed for public p.urpose:’ ，：exempt from ~eeklng 6日nctlnn ·
of 8ui!r:litl.9 .. Plar, frçrth the - Locíll ß~dles, as per proνl!õion or Sectiól'l-3 · nf
Gi;,vernrncnt, ßüllcllng-r仇ct1 1899, subject .to adherence to tlw:. n9ì0r::is of Uf:IUI.~
2016/MFD主:1.021, as ÐJ;τ1色nd¢ó up-to-dat'll à時－ ，：，ell as sill otr.ieï nil.es / r.c,gul且tlon日 ／
／~cts/.notil:ìr.i;ttlons vs ~pplic剖ble. l-lowever, they sl1üll give rea.<:onabi.1位.nò~iC(l tci the
ic,cai bC>d!e.s· 1:e· conc;:已rl'lc!d Zom1l Building lJeptt. as per provislor-1 to Settion 3 11F

·the Ad﹒ì:ieföre t汀actio1, of the Governnfrmt bi.Jl_ldinga.

Tt15w·.；， ¡：－ 可r巳 ， rJ:liÐr--J﹔他悄悄rH<> .d~posit thí:- requisite drarges as appfH:i:lbla) .lo
th12 !.,,cétl Bod:', ·¿JonÇ,Jwíth the riotlce of cômmencernent a.nd _cifter c:ompletlon u.f,
the project ;:il.1,J1i 1ïblipln occupanct•:èl_lm•cσrnpletlon i:erl:iflc.:itc fröò•1 · tho· Locu1· 、
Br;dles. :

Subject: 。f

的聲．．
AMu－
amw

－m
w

﹔：11
11

1
11

1

。ist,1'lbHtio11 ﹔
J ...~111:h1位f e:-,ç;1n~ø「但 － N~， 「th DW.::.
2, ºAli 高Ql初i L'lf，’1cø'i1,1Jn ！ ~， 日loner峙'Norl11 DMC.
且 ． S.S.， （ 的l叫 － Nortj：司的MC,
4. AH.· Ztlf.1ë:1 i S巳s:., 1;,füi:tli:OMC,
5. 1-\ll füs(.!3｝”N0rtl1•bMC'.

C。py ·fo~•!l,(Jnd infrmt·1~l:i.on ,to.:
1, Sec;i'e.bary, PWDi-<3N.CT of Delhi.·2: OSD- tQ lion'b:e Minister (PWD), GNÇT of Delhi: In refonmcc to letter l仙 ，

。穹11.("t
3. Co「ηmísslαnet， 偉9rth D←·1C,
戶 . ðll Addi. Cnli.'l.l,11§§,t~）J「叫s- Nqrth DMC.
'5~－－ Englrieer·ln”Chi呵／PWD, 1:2'1¡ Floor, MSO ßulldlnq, Now Deihl.
6. l::nglr,ec「－ln 圖Chl可屁 ！賞。r-th DM巳．
7, Dlrep:;¡w (lf） 副Nq手Üi" Çil:1Ç : To upload thè il 「ores晶Id. clrc1.1lar on ':lie websltu,
8. Offlë’e Cop小 ’， ． ．

， 一 －
Cli ief En~iné色t(BJclg,)IIQ

Nôr•th "D.M.Cl’
． ．

'•

。

’，

,,,.- - ＿，（ 唔 ，J

Chic.i' £:1如瓜的lclg,)1-19
NoJ't~l1 L1,M,C,

。
、． 、 －
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k「t

才

20.
21.

10.Sr. Archit~ct (North), P九'RD, 6th Floor, ìví~O Buildí~g, I.P.E:statc, New Dclhi-02
1 I.Dy. Director ﹛IL), DDA, A-216, Vikas Sadan, New Delhi23. .
12.Executìve Engineer (Central & New Dell泣，Building), CBMD M-323,Public Wcfflcs F圳

Department 1st Floor, A-Wing, Vikas t. hå\1 n-2』Near Metcalf House, Delhí-5•\·
13.E:-:ecutive.. . Engineer, PWD M-231Karkardooma C1.

Under Akshardham Flyover, Near Metro Pillar No.SO, Noida Mor Delhi’91
14.~xec月iv句 ： . Engineer _ PWD (C) (North East)

"276’，DDA 的lats, Mansarovar .Park,
15.Executive Engineer P~D (C) M-332, NW”13låg.2, Delhi 1\:chnological Univcl'si!.y
16.Ex Eng P,WD (Civil), (OP-I), Gd, Floor』VikasBhavan-II Dclhil 10054
17. Executive Engineer, South ﹛Buifcling﹜占11, PWD (NCT) PTS Colony, Malvíya Nnga1·,

New Delhi-11001?
18.Ex. Engineer., -PWD》CBMD﹒M-421, IIT Gate, I-lauz Khas, New Delhi-110016.
19.Executive Engineer, "cBMD M-121, PWD, GNCTD, B-6, :r-..:.c.c. Bhavan, 8afda1jun位

Enclave, New Delhi.
Execut﹔ive Engineer, PWD, Div.-M-332, Jail Road, New Delhi
Ex. Engineer, PWD North \Vest Building-1, PWD, SU Block』Pitampura, DelhJ

‘13ldg

F,No. 54(409)/EC/LG-PIU/DSW/2014/r比filc/,Ç3 宇歹戶 宇,9 Dated: .

2-4 航A 可 'LOfJ,Copy for information t。 一
Av
o
l

1
2
3

P.H to Secretary, SW, GNCT of Delhi, GLNS Comple；草，Delhi Gate, New Delb.1·02
P.t~ to Director, DSW, GNCT of Delhi, qLNS Complex, Ddbi Gate, New Delfü-02
P.S to Spl. Dir., SW,.GNCT of Delhi, GLNS C。mpl眩，Delhi Gate, New Dell吐，（）2

！Il
l
－

！

－
－
－

4il’tae
－
－ftt’．
1
．’，a’，Toe’，astES﹒’，，．．『﹒’， 。
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間
，
配蚣，

主、 可
’，’， /ìf~：~/j z

4”． 爾拉國…

．
！
i
lle
－－

向前 明嗎R
蒂岡均可 可萄 街向吋賄， 諦。阱。筒。 ’

12可T 楠， 有一討兩亦 明司， 育研研 討惘， 可苦 悶百計：110002
7主＇；＇23490260,23724560,23311293啥苟明23319021

Toll Free Complaint No. 1800 11 0093
訥哺育言：http://pwd.delhigovt.nic.in

話一有2可：pwdhqdelhi@gmail.com/dppwdhqdelhì@gmail.com
w桶向／嘲 吶嘲TY制／2020位主的 偕可i布﹔21.01.2020

OFFICE MEMORANDUM

In pàrdl modification to this <;>fflce 的ernorandum issued vide No.3420 dated 26.07.2017, the
·composition .of the Building Committee, PWD is modified as under： ﹒

可4
鳴
4
弓
2

AU
可

Senior Architect (Projects), PWD
Architect (South Zone) 1

巴º前ce·r[ied Executive Engin色er {Civil)
Concerned Executive Engiηeer (Elect.} ·

Chairman
Member
Member
Member

The Chairman of the.Committee will associate one Assistant Architect and one Ministerial Sta仟
from his／的er unit for the ·smooth fur.1ctioning of the committee proceedings. Rest of the èç,ntent of said
Office Memorandum shall remain same.

la－
－r

This issues withthe approval of Engin.eer-in-Chief, PWD.

Copγfor information & necessary actiqn to ：﹒
1. The Pr. Chief Engineer (Projects ）‘PWD, MSO Bldg., New Delhi.
2. The Pr. Chief Engineer (Maintenance & Flyover), PWD, MSO Bldg., New Delhi.
3. Cliief Engineers {East, North, Health, South, Flyover, Pr吋ects, Other Projects), PWD, New Delhi：﹔ －

4. All SEs & EEs through PWD Website

\kì吟Ý·
Director (Works}

。

何一71 I
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sa－t昌，－
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E
E
E
E，
B
E
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If－－
l，自﹒

帆
V

t\°?---- 向~ z-r~至Þlx
官司茁 剖向計研r. <'i'1of.io倚º·

12拆 開， 有一·¡1估計 桐守， 有如可 晰可 ． 吋f?. (•,.fl 11υυ02
£8,•¡ 23317926, 23724561, 23317520， 而237ób924

Toll Free Complaint No. 1800 11 0093
前胡同志 ：http://pwd.delhigovt .nic.in

話－ 柯： 吵lcl h ç¡c1.filhi旦旦旦旦i!._çom/doowdhqd 佇lhi包ß~.ª1且必且

No.E-in-C/PWD/Works/Office O「der/2021/ 3 c;c¡ Dated: \ .02.2G21 .

AηYll2t~A 之

J

誠心
位

”Jw

t
i
兩

－
K

ÔFFICE MEMORANDUM

In partial modification to this office memorandum issued vide No. 384(H) dated
21.01.2020, the composition of the Building Committee, PWD is modified as unde仟

1. Senior Architect (Project), PWD
2. Sh. Tusar Kanta Giri, Architect (East)
3. Concerned Executive Engineer (Civil)
4. Co 「1eerned Executive Engineer (Elect.)

一Chairman
- Member
- Member
- Member

The Chairman of the Committee will associate one Assistant A「chitect and one
Ministerial Staff from his/her unit for the smooth functioning of the committee
p 「oceedings. Rest of the content of said Office Memorandum shall remain same.

This issues with the approval of Engineer-in-Chief, PWD.

。
Director ﹛Works﹜

Copy for information & necessary action to ： ﹒
1. The P「 . Chief Engineer (Projects)i PWD, MSO Building, New Delhi.
2. The Pr. Chief Engineer (Maintanance & Flyover), PWD, MSO Building, New Delhi.
3. The Chief Engineers (East, No 「th, South, Health, Flyover, Projects, Other

P「ojects), PWD, MSO Building, New Delhi.
4. All SEs & EEs through PWD VJebsite.
j/令II Senior A的itects in PWD, through PWD Website.
6. All Architects in PWD, through PWD Website. --­

‘豆，／

〈示可
Director ﹛Works)

司，

。
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”。咐？如

石土
~·，.汽

但由

組11 ..,, '!{ • 叫

喃喃。 、v
一一一巴~－

11qlL·Ahhl2 ）←Bt\-
；~ui'.

8111 ~lo呱MSO Bui1dh1g1， 甘 為tate
New Dellu-110002, P~1~ 011 ..23318846, 2370594 ＠＠乃

。

llrî

． 一 － 一一．．．一一·－ ..一
Nu 九An>c er.:﹜

Î\l.

Dated:·:Oi訊i』2.2021

ll．
－

．．e
t
i

－

－

rri哭 EhecutiveE11gineer (C),
C&NDBuildi的g(M),
PWD、A-Block-, t叫FlOQl'~ Vil個s Bl1awa11 II.
N~· Metçal:fHouse‘l]pPer l3elaR,oad’ ，

New Oelilí-f-IOOS4.

liub: PrOJ)OScd addition/a~teration in PlotNo. 6, Flag StaffRoad, Civil Lin時，De臨Í，

ln contîm1atio11. to ~mUne rejeçtion dated: 10.02.2021 旭PWD Portal please封nd晶晶er
,l1hlll!l'V8,lÍOllS for Online 001npfüu1oe are !IS,Wlder﹔

Landdocum閥混 is to be suÞmïtted,
·Approved Lay0.ut plan ls 的be submitted inwlµçhplot.sitúat~d.
Zonal Oevelop111eilt plan is required切be sub叫tt~d indicatln.g •focation ofplot.
Site Survey Plan.is to be submitted alons:·W!th ipfQm1ation ofexisting struc個問with
ru:ea·statement aJ911g with1 tl'e~扭曲n.natfön,:
Key Plw.l lo be,sub~uitted.
ParlçîngPlan i$ to b~-submit蚓.
Landscape Plan is to be submitted.

．
．
．
．

1
2
3
4

．
．
．

是Jv

’。可
t 你在15~·

（如cJ1i'憫。。，fo SA (Project)
PWD•.New Delhi
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